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 मंत्रालय के  कुछ  अफसर  बलन्दी मे  दस  गये
 है।

 अ  भागवत  भा  आजाद  (भागलपुर) :
 प्रश्न  यह  नही  है।  शिक्षा  मायने ने
 गजेन्दर गडकर को  बहाल  किया  और  एसो-

 सिमरन  का  चुनाव  हो  गया  लेकिन  इडियन
 ओलम्पिक एसो  टशन  के  श्री  भालेन्द्र सिह
 महाराज  जो  सभापति  है,  बे  उसको  मानते

 नही  और  टीम  को  जाने  नही  देते  हैं  1

 अ  अटल  बिहार  वाजपेई  शी  गजेन्द्र

 गडकर  ने  चुनाव  कर  ने  मे  इकार  कर  दिया।

 अ  भागवत  आ  आजाद  धंण्डियन

 हाकी  फेडेरेशन  का  चुनाव  हो  गया  है  लेकिन
 ओलम्पिक  एसोसिएशन उनको  नही  मनता,
 लेकिन  मैं  यह  मानता  ह  कि  गवर्नमेंट  इस्टरफियर
 करे  सख्ती  के  साथ  और  टीम  भेजें।  यह  सही

 तिरे।

 अ  अटन  विर्सा  वाजपेगो  सरकर

 का  हस्तक्षेप ऊचे  स्तर  पर  ना  चाहिए

 और  तुरन्त  हस्तक्षेप करके  इस  मामन
 को

 निपटाना  चाहिए  ।  हमारी  टीम  वाला

 लम्पुर  जाय,  इस  तरह  का  प्रबन्ध  होना
 चाहश्टियि ।

 MR  SPEAKER  I  will  ask  the
 Minister  to  make  a  statement

 eee

 12  40  hrs.

 MOTION  OF  THANKS  ON  THE
 PRESIDENT'S  ADDRESS  ra ज bye?

 SHRI  C  M  STEPHEN  (Muvattu-
 puzha)  Mr  Speaker,  Sir,  I  beg  to
 move.

 “That  an  Address  be  presented  to
 the  President  im  the  following
 terms

 “That  the  Members  of  Lok  Sabha
 assembled  in  this  Session  are  deeply
 grateful  to  the  President/for  the  Ad-

 on  Premdent’s  Address

 dress  which  he  has  been  pleased  tor
 deliver  to  both  Houses  of  Parlia-
 ment  assembled  together  on  the  17th
 February,  1975’  "

 Sir,  J  move  this  wit1  a  deep  sense  of
 gratification!  and  feeling  of  fulfilment
 It  so  happens  that  the  discussion  on
 the  Presidents  Address  take  place  this
 year  ag  in  the  last  year  of  the  Fifth
 Lok  Sabha  Next  year  when  the  Pre-
 sident  addresses  both  the  Houses  in  a
 joint  session  the  composition  of  this
 House  will  have  changed  and  many  of
 the  comrades  who  have  been  here  will
 have  gone  out  of  the  scene  and  many
 new  tacet  an  have  come  to  the  scene
 It  1s  1n  the  fitness  of  thmgs  and  it  19
 inevitable,  [  should  Say  that  a  dyna-
 mic  democracy  which  =  rerresenfe  श
 nation  1,  changing  from  time  to  time
 There  fs  nothing  static  ibout  our  func-
 tioning  because  change  15  inherent  in
 the  very  nature  of  things

 The  President  has  given  us  a  very
 comprchensive  picture  of  the  state  of
 affans  of  tre  nation  He  toldfus  about
 the  unexpected  and  stupendous
 changes  that  the  nation  faced  in  the
 course  of  the  list  four  years  2né  he  bas
 made  a  review  of  the  events  that  have
 been  taking  place  andjfan  appraisal  of
 the  situation—economic  and  political—
 that  we  ale  facing

 He  has  brought  into  focus  thi  state
 of.affairs  with  respect  to  our  1elation-
 ship  witi  the  neighbouring  countries
 and.  the  countries  १1  rer  the  wold
 And  he  has  gone  ahead  and  looking
 to  the  future,  cautioned  us  that  in
 spite  of  the  achievements  that  we  have
 made  there  is  no  room  for  come

 placency  and  that  we  have  gat  to  be
 cautious  against/the  developments  that
 are  in  store  for  us  -

 For  such  ४  truthful  and  correct
 portrayal  of  the  picture  of  the  nation,
 I  aim  sure,  this  House  will  be  grateful
 to  the  head  of  the/State  for  his  faith-
 ful  discharge  of  his  function  Now,
 Sir,  looking  backard,  speaking  about
 the  unexpected  and  stupendous  chal-
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 Jenges  that  the  nation  faced,  one  can-
 not  put  recall  the  challenging  situa-
 tion  with  which  we  startedfour  Parlia-
 mentary  career  in  1971  We  were
 faced  with  a  war  situation  and  the
 nation  had  to  struggle  for  its  physical
 survival,  In  the  war.  with  Pakistan,
 it  was  not  merely  Pakistandjhat  we
 facei  but  the  mternationa]  ziants  that
 rallied  against  us  and  it  looked  as  if
 we  are  in-isolation  except  for  our
 comrades,  the  Soviet  Union  and  the
 East-European  count'!e3,  which  stood
 by/our  side.  We  survived  that  situa-
 tion  and,  as  was  stated  in  this  very
 House.  we  witnessed,  -in  the  history  of
 our  country,  a  much  more  challenging
 situation  which  arose  ontour  econo-
 mic  front  As  days  went  by  and
 months  went  by,  we  were  challenged
 to  face  a  situation  that  has  probably
 wiped  out  the  economic  basis  and
 ‘would  probably  have  resulted  in
 domestic  ang  prlitical  difficulties,

 Now,  Sit,  this  situation  wasipdiscuss-
 ed  in.this  House  many  g.time  and  TI
 want  to  emphasise  one  important  fact
 that  .the  economic  difficulties  that  the
 nation  faced  were  clearly  not-of  our
 making  There  was-  an  international
 inflation  spira¥ygoming  up.  I  mention
 this  not  to  under  rate  the  responsibi-
 lity  of  a  Government  to  face  the  in-
 flationary  challenges  of  the  country.
 But,  -the  fact  is  a  fact  and  that  fact
 has  got  to  be/reckoneq  with.  In  1971,
 as  we  know,  dollar  lost  its  predomi-
 nance  and  that  dollar  crashed.  Its  con-
 vertibility  with  gold  was  given  up.
 The  result  was  that  huge  masses  of
 Euro-gold  was  flying  |  ut  and  every
 nation  was  endeavouring  to  convert
 their,  dollar  into  material  products,
 The  result  was  the  price  of  every
 commodity  started  shooting  up  and
 every  country,  if  T  may  say  so,  with
 capital-baseg@/Structure  was  caught  in
 an  inflationary  spiral.  This  inflation
 had  its  necessary  impact  on  our  coun-
 try.  It  battered  the  economic  struc-
 ture  of  our  country  This  exported
 inflation  ang  other  inflationary  factors
 in  our  own  countryYand  added  to  that

 the  unproductive  expenditure  which
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 wag  born  out  of  the  Pakistan  war  and
 our  responsibility  to  feeding  10  million
 refugees  certainly  added  to  the  in-
 flationary  situation,  Then  we  had  an
 unprecedented]  position  of  consecutive
 failure  of  monsoons  for  continuously
 three  years,  There  were-drqught  and
 floods  and  we  had  to  face  up  the  neces-
 sity  of  going  to  the  ald  of  the  persons
 affected  by  these  natural//  calamities.
 The  result  was  the  monetary  situation
 changed  to  our  detriment  भाते  there
 was  an  escalation  of  the  Monetary
 supply  in  the  country  These  condi-
 tions  were  enough  for  any  situation
 whereunder  the  inflation

 couldfppiral up,
 But,  Sir,  J  want  to  emphasise  in  this

 context  that—any  Member  of  this
 House  who  has  gone  abroad  during
 this  period  will  certify  the  position—
 both  developed  and  developing  coun-

 ©  tries  are  infthe  strangle-hold  of  a
 suffocating  inflation,

 Now,  Sir,  on  the  political  situation
 what  has  happened.  Many  a  develop-
 ing  countries  under  the  pressure  ०१
 this  inflationary  situation  has  crushed.
 In  our  own  neighbouring  country
 democracy/has  been  given  up,  Pakistan
 has  given  up  its  multi-party  rule  and
 one-party  rule  has  been  imposed.  In
 Venezuella,  Kenya  and  many  other
 countries  democratic  set-up  has  been
 given  up.  ortray  this  picture  to
 enable  myself  to  assess  the  achieve-
 ment  that  this  country  has  to  its  credit
 in  comparison  to  other  countries.  The
 challenges  were  stupendous  and  tre-
 mendous,  namely,  international  giants
 gangstering  up  against  us,i6il  crisis
 coming  up  which  cost  us  in  foreign
 exchange  Rs.  1,002  crores  in  place  of
 Rs’  200  crores  and  addtd  to  that  the
 fall  in  food  production  because  the
 elements  of/nature  for  a  time  were
 against  us.  To  do  all  these  things
 there  were  fascist  forces  ganging  up,
 again  to  make  use  of  this  opportunity,
 to  disturb  the  whole  situation  and
 making  it  difficult  forfthe  nation  to
 survive  this  challerige  that  we  faved,

 Fortunately,  the  country  stood  as
 one  man  and  there  is  achievement  for
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 .  that,  the  Government

 न
 able  to.  guide  the’  nation,  as  ४

 whole,  to.  face  these  chal-
 teng  both  external  and  internal.

 TAL  BYMARI  VAJPA
 jeu.  ©  credit  to  the  peéple?

 SHRI  C.  M,  STEPHEN:  Sir,  Gov-
 ‘ernment  was  able  to  guide  the  people
 and  the  nation  as  one  soul  to  face  the
 situation  in  spite  of  the  subversive
 elements  that  were/pperating  in  this
 country.  ह...  the  President  iss  now  in.
 &  position  to  report,  to-  us:

 “This  concérted  action  began  to
 yielq-results  towards  the  end  of
 September,  19%  Despite  an  un-
 satisfactoryf  kharif  crop  caused  by
 poor  rainfall  in  many  States,  prices
 began  to  fall  and  there  hzs  been  ६
 weakening  of  the  inflationary  forces
 The  availability  of:  essential  goods
 has  generally  improved,  The  genre-
 ral

 outlook /
 for  the  rabi  crop.  15

 good.

 Production  in:  public  enterprises
 has  shown  a  significant  rise  in  the
 first  nine~  months  of  this  financial
 year.  Fourteen  per  cent  more  eleotrt-
 city  is~being  produced  by  thermal
 plantsfand  improvement  of  thirty-

 four  per  cent  in  the  production  of
 power  by-the  DVC  plants  merits  spe-
 ¢ial  attention.  Since  shortage  of  power

 still  persists  in.a  number  of:  states,
 high  priority  i  ing  given  to  the
 completion  of  power  projects.

 Ten  million  tonnes  more  coal  will
 ‘be  produced  this  year.  Steel  pro-
 duction  is  going  up:  and  public  sec-
 tor  engineering  industries  are  doing
 remarkably  well.  More  railway

 wagongpare
 being  moved  daily.”

 Sir,  I  went  through  the  amendment
 notices  given  by-the  Opposition  Mem-
 bets.  They  have  regretted  that  this

 =e
 yee:  fone,  Ga  hag  not.

 pos
 maid  ang  30  on,  ‘They  ave

 अ But,  I  feel -  gra’

 ae
 nos  fo  athendinent  to  the:  a
 ‘THat in  wrong  statement  ha»  been  given
 3455  LS—8

 by  the  fadsivad  omy, hind  have
 conceded  that  this  statement  of  the
 situationf/given  by  the  President  is  a
 factual  Mtuation,  and  that  Government
 ought  to  be  complimented  on  the
 situati6n,  On  the  one  hand,  powerful
 countries,  America,  Britain  and  West
 European  countries,  compared  to  us,
 the  developing  W  countries,  are  stil
 struggling  in  the  grip  of  inflation  घान
 able  to  emerge  out  Of  it  amd  on  the
 other,  India,  as  a  developing  country,
 merely  because -it  -had,  in  the  course
 of  years,  built  up  infra  structure
 of  its o  त  h&d  attained self  re-
 liance  to  a  certain  measure  has  been
 able  to  grapple  with  the  situation  and
 to  emerge  in  a  fairly  successful  mea.
 sure.  This  was  done  in  spite  of  the
 opposition  that  was  being  mounted  up
 against  us  in  our  efforts.  This  is  one

 be
 of  the  picture.

 Sta,
 The  other  side  of  the

 picture,
 and

 for  that  we  -take  the  credit,  is,  in
 spite  of  the  provocations  and  the  chal-
 lenges,  unlike  many  other  countries
 we  ar¢  keeping  the  light  of.democracy
 burning/in  this  country  unextinguished
 and  undwindled  and  the  democratie
 structure  is  kept  completely  intact  and
 the  law  and-order  is  maintained.  This,
 no-other  country  ig  able  to  claim.
 Twenty  seven  years  have  gore

 byfand democracy  is.  being  consolidated
 spite  of  whatever  people  may  say.  .
 hear,  Sir,  a  -bogey  is.  being  raised  that
 even  as  Bangladesh  has  done,  India  ia
 also  going  to  have  one  partyfrule.  May
 I  just  remind  those  friends  that  in  1942
 when  we  got  Independence,  in  1952
 when  we  passed  our  Constitution,  it
 was  within  the  hands  of  ‘this  party,
 impose  one  party  rule,  ig  it  wan
 that?  Subsequently,  if-we  wanted,
 we  could  have  done  that,  But,  Sir,
 we  are  maintaining  this  democratic
 structure,  we  swear  by  this-democratic
 structure  and  we  guard/  this  multi-
 party  democratic  stru  not  अच्छी

 please  amybody,  but,  because,  Sir,
 is  an  article  faith  with  our  party
 and  that  be  maintained.  it  क
 nos at  -the  mercy of  any’  we
 ate  doing  that.  We  take  that
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 this  tradition  which  was  handed  over
 to  us  hag  been  kept  by  us  in  perfect
 trust  and  that  democracy  has  been
 sustained  and  consolidated  in
 course  of  these  years.

 Looking  at  the  entire  picture  of  the
 achievements  which  our  President  has
 given,  which  Indian  will  not  take  pride
 in  the  fact  that  in  the  course  of  these
 four  years  development,  this  poor'
 country  has  emerged  as  a  nuclear
 power,  not  for  destruction  but  for
 building  up  peace  and  for  the  peaceful
 utilisation  of  nuclear  energy?  Who
 will  not  take  pride  in.  the  fact  that
 facing  up  to  the  oil  crisis,  we  have
 intensifieq  our’  effort  for  exploration
 of  our  oil  resources  potential?  By  the
 efficient  technical  skill  of  our  scienti-
 fic  personnel,  we  have  been  able  to
 strike  at  our  /pil  resources  and  extract
 these  resources,  We  are  going  to
 expand  this  activity.  When  gil
 is  in  scarce  supbdly,  it  is
 necessary  that  power  supply  be  also
 increased,  We  have  become  richer  all
 the  wayfround  in  that  way,

 Looking  at  the  situation  round  our
 borders,  at-  one  time  we  felt  we  were
 isolated.  But  now’we  have  forged  and
 strengthened  our  friendship  with

 )  Nepal,  Bhutan,  Sri  Lanka  and  now
 normalisation  is  being  effected  with
 Pakistan,  We  have  close  friendship
 with  Bangladesh.  On  the  interna-
 tional  scene,  friendship  is  being  forg-
 ed  with  any  and  every  country  which
 is  prepared  to  assist  us  and  will  take, our  assistance.

 Recently  when  I  was  on  a  tour  of
 African  countries,  I  had  occasion  to
 discuss  the.  situation  with  many
 African  dignitaries.  I  had  the  feeling
 that  they  were  looking  up-to  India
 rather  /than  to  any  developed  coun-
 tries  for  -assistance,  not  in  terms  of
 money  because  they  know  we  are  as
 poor  as  any  other  country  but  in  the
 form  of  know-how,  technical  and  per-
 sonnel  support.  Theyffeel  this  assist~
 ance  from  India  will  not  be  exploita-
 tive  as  it  might  be  from  any  other
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 developed  country,  This  is  the  image
 we  have  built  up  in  the  course  of  this
 period.

 Therefore,  this  country/is  emerging
 with  all  stature.  The  “international
 giants  which  conspired  against  us  on
 the  eve  of  the  Pakistan  war-have  now
 recognised  ws  as‘a:  factor  which  cannot
 ang  must  not  be  overlooked,/  We  have
 re-established  our  position  with  res-
 pect  to  every  country  on  the  interna-
 tional  scene.

 I  said  we  have  come  through  this
 crisis,  How  were  we  able  to  do  so?
 In  paragraph  of

 his
 ddress,  the  Presi-

 dent  very  appropriately  says:

 “T  congratulate  the  workers,  the
 farmers  and  other  sections  of  the
 people  for  the  determination,
 courage  and  identity  with  nationat
 purpose  shown  by  them  in  support-
 ing  the  Government's

 programmd/pt economic  stabilisation”.

 In  this,  the  President  has  given  2
 reply  to  what  my  friend,  Shri  Vaj-
 payee,  asked:  what  about  the  people?
 Here  is  the  President  acknowledging
 the  gebt  the  nation  owes  to  the  wor-

 king{  people,
 the  farmers  and  the  poor

 men’  who  against  mighty  odds  kept
 the  nation  moving.

 We  find  many  things  taking  place
 in  the  country  in  the  course  of  this
 crisis,  Measure  after  measure  has
 been

 jee
 There  was  the  impound-

 ing  Of-the  additional  wages...

 SHRI-S-M-BANERGES  (Kanpur):
 Shame,

 SHRI  GC.  M.  STEPHEN:  There  was
 impounding  of  half  the  DA,  restrict-
 ing  the.  isswe  of  dividends,  stopping
 the  issue  of  further  bonus  shares.  All
 these  measures  were  taken  byj(Gov-
 ernment.  Shri  Banerjee  says  ‘Shame’,
 But  let  me  tell  him  that  we  stand
 vindicated.  We  did  this  in  order  that
 inflation  may  be  checked,  in  order
 that  the  working  people  may  have
 their  real  wagegfsafeguarded  to  a  cere
 tain  extent.  We,  therefore,  took
 courage  to  bring  forward  legislatign
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 which  we  knew  would  be  unpopular,
 At  that  time,  the  allegation  was  that
 the  attack  was  against  workers  only.
 ButJreally  this  was  the  beginning  of
 a  wholesale  attack  on  those  contribut-
 ing  to  the  inflationary  pressur  ein  the
 country.  This  was  followed  up  by
 action  On  a  war  footing  against  smug-
 glers  and  blackmarketeers.  We/saw
 that  the.  effect  of-  it  has  been  felt.
 There  was  a  call  ‘given  by’  certain
 trade  unions  to*the  workers  Resist
 the  last’.  A-cali  fot  bandh  was  given,
 a  call  for  a  nationwide/étrike  was
 given.  But  the  workers  replied:  ‘We
 belong  to  the  nation.  We  believe  in
 this  Government,  Their  measures  are
 for  our  berrefit,  Therefore,  we  reject
 the  call  for  strike  bandh’.

 13.00  hrs.

 Again,  the  Railway  strikgfwas  called
 off.  The  dock  striké  was  calleq  off
 immediately  the  workers  realised  that
 the  nation’s  need  was  higher.  So
 immediately  a  compromise  was  arriv-
 ed  at.  The  Railway  strike  was  called
 off.  I  do  not]  want  to  go  back  on  the:
 had  painful  memories,  These  efforts
 took  place  in  defiance  of  the  painful
 action  of  the  Government  te  safeguard
 the  interest  of  the  country,  What  has
 been  proved  is  that/  the  working  clas-
 ses  ard  large  sections  of  the  people
 in  the-country  today  stand  behind  the
 Government  to  make  a  success  of  -the
 actions  they  had  initiated.

 the  other  hand,  what  do  you
 see?  ([Certain  calls

 #3,
 coming  up

 from  Bihar,  nobody  H  pay  taxes:
 no  student  shall  ge  to  the  school  or
 college.  May  I.  ask  in  ali  humility:
 who  accepted  that  call?  What  hap-
 pened  to  thefmno-tax  compaign?  What
 happened  tothe  slogan  to  close  the
 schools  ang  universities?  Every  one  of
 your  calls  like  that  had  been  rejected
 by  the  people  and  it  is  because  of
 the  determination  of  fthe-  people  to
 stand  behind  the-  Government.

 MR.  SPEAKER:  How  long  will  you
 take?  ,

 1896  (SAKA)  Motion  of  Thanks  230 on  President’s  Address

 SHRI  ए.  M.  STEPHEN:  I  will  take a  little  time;  I  shall  continue  after
 Junch,  t

 MR.  SPEAKER:  No,  you  better
 finish  in  another  ten  minutes,

 SHRI  C,  M.  STEPHEN:  The  Presi- dent  in  his  Address  has  underlined
 One  development  on  the  national
 scene:

 “Hon.  Members,  when  the  nation
 is  straining  every  nerve  to  meet
 formidable  challenges,  it  is  regret-
 table  that  some  groups  have  been
 doing  every  thing  possible  to  weaken
 the  will  of  the  people  and  to  sap
 the  conesion  and  unity  of  purpose,
 so  vital  at  such  times”.

 When  the  nation  was  grappling  with
 such  a  difficult  sitation,  what  was  your
 conduct?  This  is  the  question  which
 I  wan  tto  raise  with  the  opposition.
 What  was  your  approach?  What  was
 your  contribution?

 SHRI  INDRAJIT  GUPTA  (Ali-
 pore):  We  are  hungry;  we  cannot
 take  up  your  questions  now,

 SHRI  C.  M,  STEPHEN:  I  would
 prefer  to  continue  after  Lunch.

 MR.  SPEAKER:  I  am  calling  Mr.
 A,  K.  Gopalan  after  lunch,

 SHRI  INDRAJIT  GUPTA:  The
 seconder  has  to  speak;  the  motion  has
 to  be  properly  moved  and  seconded.

 THE  MINISTER  OF  worKs  AND
 HOUSING  AND  PARLIAMENTARY
 AFFAIRS  (SHRI  K.  RAGHU
 RAMAIAH):  Immediately  after  the
 Mover,  the  seconder  will  speak,

 SHRI  C.  M.  STErnan:;  अ  अट
 whet  happened  when  the  President
 gave  his  Address  this  year.
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 I  recall  in  this  connection  what
 happened  when  the  President  gave
 his  Addrese  this  year.  According/to
 me  the  conduct  of  the  Opposition  was
 completely  symbolic  of  their  total
 attitude  towards  national  issues.

 There  are  three  aspects  which  I  want
 to  underline.  One  is  that  when  the
 President  was  giving  the  {State  of  the
 Nation  Message  some  the  parties chose  to  abstain.  Abstaining,  still
 they  left  one  behind  to  obstruct,  and
 even  in  the,  matter  of  abstaining  they
 were  not  able  to:  say  on  what/issues
 they  -were  abstaining.  They  took  the
 attitude:  let  the  President  say  or  nut
 say  anything,  we  boycott  the  Presi-
 dent’s  Address.  Our  approach  to
 national  issues  15  one  of  absolute  m-

 )difference  and  unconcern.  We/have
 nothing  to  do  with  them.  They’  were
 not  satisfied  with  it.  They  left  one  or
 two  people  behind  to  obstruct  the
 President,  Therefore,  their  mind  is
 one  of  complete  indifference  to  the
 agony  of  {the  people  and  the  pro-
 blems  of  the  country,  and  although
 they  do  not  have  the  strength,  they
 try  as  best  as  they  can  to  obstruct
 the  President  and  symbolically  one
 is  left  behing  to  obstructf  the  Presi-
 dent’s  speech.  If  some  body  is  asked
 why  he  is  abstaining  though  they
 lave  now  joined  behind  one  non-
 party  leader,  even  in  the  matter  of
 abstaining  they  are  not  able  to  say
 thatfthey  abstain  on  the  basis  of  any
 particular  issue.  One  party  says  that
 it  abstains  on  one  issue,  another  party
 says  that  it  abstains  on  a  second  issue
 and  a  third  party  says  that  itfis  on  a
 third  fssueJ  They  are  entirely  difte-
 Pent  issues.  So,-even  in  the  matter  of
 Gissenting,  even  in  the  matter  of
 baycott,  even  in  the  matter  of  abstain-
 ing  they  cannot  find  a  common  issue
 at  all.  This  is  the  state  of  affairs  in
 the  Opposition.

 The  state  of  affairs  in  the  Opposi-
 tion  is  characterised by  three elements.  One  is  their  cruel,
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 merciless,  irresponsible  indifference to  the  problems  of  the  nation, second  is  to  the  extent  that  it  is ble  for  them  atleast  symbolically  ty obstruct  the  effort  that  ig  made  by  the elected  Government  to  solve  the  pro-~ blems  at  issue.  And  the  third  is  that when  it  comes  to  a  determination  uf the  issue  on  which  they  can  join  they will  jump  at  one  -anothere  throat, So,  they  are  a  camp  of  division  ung hot  8  camp  of  unity.  Even  in  the matter  of  dissention  they  are  hot  able to  forge  a  united  stand,  This  is  a

 Picutre  that  has  emerged  before  us,
 What  is  the  purpose  of  an  Opposi- tion?  The  purpose  of  an  Opposition, the  primary  duty  of  an  Opposition, of  course  is  to  articulate  the  sense  of dissent  of  the  people  against  the  Gov-

 ernment  and  secondly  to  make  an
 effort  of  an  alternative  formula  to that  of  the  Government  to  solve  the
 problems  of  the  nation,

 For  yeare  they  have  been  trying  to
 articulate  the  dissent  of  the  people and  we  know  how  they  have  been
 doing  it,  by  obstructing  the  business
 of  Parliament,  by  obstructing  the
 business  of  the  Houses  of  the  Legi- slature,  by  obstructing  the  delivery of  the  speeches  of  the  Governors
 and  the  President  and  by  making  the
 Houses  of  Parliament  and  the  Houses
 of  Legislature  a  laughing  stock  and
 a  ridiculous  thing.  This  15  the  picture
 that  we  have  been  seeing.  They  have
 never  come  forward  with  a  formula
 saying  that  this  is  the  alternative  that
 they  are  offering  in  place  of  the  for- mule  of  the  Government  to  solve  the
 problems  of  the  nation.

 Never  in  the  long  history  of  these
 four  years.  Even  for  the  articula-
 tion  of  the  dissent  of  the  People,  which the  primary  duty  of  a  political  party,
 they  have  now  discovetud  े  so-called
 non-party  man—I  do  not  want  to  use
 strong  words  against  him  at  the
 moment—to  guide  them  to  articulate
 the  dissent  of  the  people!  A  man  who
 has  no  party,  admitted  to  have  no
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 following  and  no  pike,  philosophy
 —they  have  discovered  him  to  head
 them.  They  are  huddling  up'  behind
 this  non-party  man  to  perform  this
 primary  duty  of  a  political  purty,  “Le.
 articulation  of  the  dissent  of  the
 people,  By  that  they  have  conceded
 that  even  as  a  forct  of  articulating
 dissent,  these  political  parties  have
 completely  failed  and  they  have  to
 take  recourse  to  a  non-party  man  to
 discharge  even  this  primary

 responsi- bility.

 Whenever  the  economic  situation  is
 bad,  history  has  shown  that  fascist
 forces  wil]  take  advantage  of  it.
 Whenever,  there  is  discontentment
 among  the  so-called  middle-class
 section,“the  fascist  forces  will  invari-
 ably  take  advantage  of  it.  Mr.  Jaya-
 prakash  Narayan  is  now  speaking  of
 non-party  democracy.  I  for  one  am
 not  able  to  understand  the  assence  of
 it.  May  be  I  am  not  wise  enough.  The
 political  party  system  is  an  invention
 made  in  the  democratic  fabric  in  the
 late  19th  and  20th  centuries.  In  a
 country  hike  India,  which  is  ridden
 with  caste,  vested  interests,  monopoly
 capital  etc,,  political  party  is  necessary
 if  the  weak  man  are  to  combine  and
 make  democracy  succeed  for  their
 own  benefit.  If  political  party  is  gone,
 who  emerges?  The  powerful  emerges.
 When  the  people  are  not  united  on
 the  political  plane,  the  powerful
 elements,  the  big  money  forces,  the
 monopolists,  the  high  class  and  high
 caste  people  will  capture  the  political
 power  once  the  political  party  is  gone
 nd  non-party  domocracy  is  ushered
 in.  They  will  convert  the  economy
 ‘to  their  own  use  to  the  disadvantage
 of  the  common  man.  Therefore,  the
 demand  for  non-party  domocracy  is
 a  demand  for  the  installation  of  their
 fascist  rule  fn  the  country  and  driving
 away  the  Wefficcratic  system  which
 thas  been  built  up  in  this  country.  Let

 there  be  no  mistake  about  it.

 There  are  various  definitions
 of
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 democracy  as  a  system  which  will
 serve  the  aristocratic  interests.  That
 is  liberal  »  “When  aduit
 frarichise  was  intreduced,  there  wus
 opposition  to  it  saying  that  this
 country  was  not  ripe  for  it.  But  sub.
 equently  it  was  pyroved  that  the
 country  is  ripe  and  people  are  politi.
 cally  conscious.  They  feel  that
 domocracy  is  becoming  dynamic,  with
 the  result  that  the  will  of  the  people started  refiecting  in  the  governments which  they  were  electing  from  time
 to  time.  Therefore,  subject  of  course
 to  the  limitations  that  have  been  in-
 herent  in  the  economic  structure  that
 is  prevailing  in  our  country,  to  the
 extent  possible,  the  benefit  of  this
 democracy  was  taken  down  to  the
 common  man.

 Slogans  were  raised  about  land
 reforms,  about  the  expansion  of  the
 pubhe  sector,  about  self-reliance;  all
 these  things  came  up,  and  the  persong
 who  were  safely  perched  up  in  the
 higher  echelons  felt  their  days  were
 numbered,  and  democracy  is  asserting
 itself  and  the  people  are  asserting
 themselves.  In  order  to  battle  against
 that,  they  formed  the  Grand  Alliance
 in  1971.  The  people  saw  through
 their  game  and  the  Grand  Alliance
 was  overthrown,  Subsequently,  they
 took  certain  actions,  but  they  realised
 that  the  Government  is  determined  to
 go  against  their  vested  interests.  At
 that  time  the  economic  crisis  comes
 to  this  country.

 It  has  always  happened  in  history,
 whether  in  Italy  or  in  Germany,
 where  the  fascist  regime  has  come  up
 the  vested  interests  ‘have  ganged  up
 and  they  have  put  up  a  leader  with
 false  pretensions,  with  false  protesta-
 tions.  I  have  no  respect  for  sancti-
 monious  humbug,  for  a  person  who
 does  not  detivd’  any  strength  from  his
 own  pulitical  pirty.  May  I  alk  of  the
 opposition  parties  what  is  the  strength
 भ  अल  Jayuprakash  Narayan?  Do  ‘you
 cone:  ‘that  he  tias  a  strength  of  his
 ewa?'  Of,  would  you  my  that  his
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 gtrength  is  what  you  are  giving  to
 him?  Then,  are  you  liquidating  your-
 aelf,  saying  that  he  is  the  top  leader?
 Once  you  concede  that,  then  you  are
 installing  a  Fuhehrer.  We  have  seen
 that  in  Germany  and  Italy.  But  acre
 he  will  not  be  able  to  play  his  game,
 because  he  does  not  have  the  elements
 in  him  for  that.

 I  am  not  calling  anybody  fascist;
 but  I  do  call  the  forces  which  are
 combining  with  him  with  false  pre-
 tensions  and  false  protestations  the
 fascist  forces  in  this  country,  which
 are  conspiring  against  the  common
 man  who  wants  to  preserve  his  poli-
 tical  right  which  he  98  captured
 through  struggle  and  which  he  has
 been  carrying  on,  This  is  what  you
 are  doing.

 Looking  at  the  picture,  you  find  ail
 the  parameters,  ll  the  straplings  of
 the  fascist  movement.  The  fascist
 movement  essentially  is  an  anti-move-
 ment;  it  has  nothing  positive  about
 it.  It  is  characteristic  of  the  fascist
 movement  that  it  is  anti.  There  is
 nothing  positive  in  it;  it  is  anti,
 against  everything,  anti-nation,  against
 everything.

 Now  we  have  started  seeing  the
 manifestation  of  the  para-militarism.
 I  remember  when  Mahatma  Gandhi
 was  shot  down,  Shri  Jayaprakash
 Narayan  came  out  in  fury,  called
 Sardar  Vallabhbhai  Patel  a  murderer
 and  askeq  for  his  resignation.  I
 remember  him  calling  the  RSS  a
 murderous  gang  and  demanding  its
 banning  and  liquidation,  Three  days
 back  I  was  shocked  when  I  read  a
 statement  by  Shri  Jayaprakash
 Narayan,  saying  that  RSS  is  doing  a
 national  service  which  merits  approba-
 tion!  Has  RSS  changed,  or  has  JP
 changed  ०  these  friends  who  are
 ganging  up  behind  JP  have  changed,
 #  do  not  know.  Anyway,  this  para-
 militarism,’  whether  of  the  Anand-

 -margis  or  of  the  RSS  or  in  cognito,
 which  is  being  created  by  several
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 political  parties,  13  comp manifested  here.  intely
 Another  facet  of  the  fascist  move-

 ment  is,  what  you  call,  militant
 opposition.  Now,  what  exactly  is
 militant,  I  do  not  know.  JP  said  Jast
 week  “you  will  have  to  oppose  mili-
 tantly”  of  course  with  a  rider  saying “not  violently”.  Well,  once  it  is
 militant,  once  it  is  outrageous,  then
 whether  it  15  violent  or  not  will  now
 lie  in  the  hands  of  JP.  The  point  is
 whether  the  opposition  has  got  to  be
 democratic,  or  it  has  got  to  be  militant.
 He  says  it  must  be  militant;  he  has
 clarified  his  position,

 Another  aspect  of  fascism  is  that  it
 stands  against  the  party  system.  It
 has  always  been  so.  The  fascists
 have  always  taken  the  stand  that  they
 @fe  against  the  party  system.  Here
 is  a  Messiah  who  advocates  partyless
 democracy,  who  makes  no  secret  of
 the  fact  that  he  is  opposed  to  the
 party  system  because  it  is  partyless
 democracy  that  he  is  wanting.

 Their  supreame  contempt  for  partia-
 mentary  institutions  is  never  in  doubt.
 Another  very  interesting  characteri-
 stic  is  that  they  speak  about  youth
 power.  Youth  power  of  a  democratic
 land  we  are  accustomed  with,  but  that
 is  not  the  youth  power  that  Jaya
 Prakash  Narayan  is  depending  upon.
 Fascist  movements  have  always  relied
 upon  the  so-called  youth  power  for
 their  violent  purposes  and  this  is  part
 of  history,

 °

 Again,  they  speak  of  marches.  Can
 anybody  doubt  that  marches  are  part
 of  the  fascist  movement?  Here  is
 what  is  said: —

 “Their  strange  passion  for  march-
 ing  was  another  reflection  of  the
 activism  of  the  ‘life  philosophy’,  the
 preference  given  to  instinct  over
 reason,  to  action  rather  than  cal-
 culation.  ‘Marching  is  more  im-
 portant  than  studying’,  the  students
 in  the  Third  Reich  were  taught,  and
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 in  19386  Himmler  issued  the  SS  with
 his  “famous  ‘eternal  marching
 orders’.”

 A  number  of  marches  are  enumerated
 here,  दि

 Here  we  are  seeing  not  only  a  poli-
 tical  movement  on  an  _  ideological
 Plane  but  a  paramilitarism  being  built
 up,  a  Fuhehrer  being  installed  and  calls
 being  given  for  marches—marches  in
 Patna,  marches  in  Lucknow  and  now
 अ  march  on  the  Parliament  coming  on.
 Here  is  fascism  coming  up  in  its  full
 ugly  manifestation.

 Therefore,  द  submit,  this  movement
 has  borrowed  from  the  itinerary  of
 the  fascist  movements  all  over  the
 world  all  the  strapplings  that  are  a
 part  of  fascist  movements.  Not  that
 it  is  going  to  be  effective  because  it  is
 only  an  imitation,  because  the  condi-
 tions  in  this  country  are  not  ripe  for
 this  fascist  manifestation  to  come  true.
 Where  our  democracy  अ  strong,
 where  our  people  are  conscious  of
 their  political  rights  in  a  democracy,
 where  our  democracy  has  not  been
 reduced  to  a  rubble,  that  democracy
 will  have  the  power  to  resist  the
 fascist  onslaughts  even  if  under  a
 cover  or  a  mask,  Therefore,  in  spite
 of  these  innocents  and  _  ridiculous
 borrowings,  the  fascist  movement  will
 just  go  into  dissipation  as  it  has
 necessarily  got  to  go  down.

 One  more  point  and  I  will  have
 done  with  it.  People  are  now  speek-
 ing  of  a  dialogue.  I  can  understand  a
 dialogue  with  political  parties—a
 dialogue  with  the  Marxist  Communist
 Party,  I  am  prepared;  a  dialogue  with
 the  Socialist  Party  or  any  other  party,
 I  must  be  prepared;  a  dialogue  with
 the  CPI  or  the  Jan  Sangh  or  any
 party,  I  must  be  prepared,  but  to
 speak  of  a  dialogue  with  a  movement,
 which  is  not  a  philosophy,  I  cannot
 understand.  What  is  the  dialogue  I
 am  to  enter  into  ang  with  whom  J  am
 to  enter  into  a  dialogue.
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 AN  HON.  MEMBER:  Ask  Mohan
 Dharia.

 SHRI  C.  M,  STEPHEN:  Dialogue
 for  what?  They  say,  dialogue  for
 corruption  and  electoral  reform.  A
 dialogue  to  decide  whether  there
 should  be  corruption  or  there  should
 not  be  carruption,  as  if  we  are  for
 corruption  and  they  are  not  for
 corruption?  Is  that  the  dialogue  that
 we  have  to  enter  into?  Dialogue  for
 electoral]  reform—electoral  reform  for
 what?  What  electoral  reform?  Every-
 body  is  spelling  out  words  after  words
 but  nobody  is  telling  us  how  to
 grapple  with  the  problem  of  corrup-
 tion,  how  the  electoral  reform  has  to
 come  about.  Repeatedly  it  has  been
 mentioned  from  the  other  side  that
 it  is  time  for  a  clean  administration.
 Tell  us  how  we  have  to  grapple  with
 it.  They  say,  it  is  time  for  electoral
 feform.  Tell  us  how  the  reform  has
 to  be  brought  about.  Let  there  be  a
 national  debate—nobody  is  against
 that—but  to  put  up  somebody  there
 and  say,  have  a  dialogue  with  him
 who  represents  nothing,  is  it  not  real-
 ly  ridiculous?  I  really  do  not  under-
 stand  this  problem  of  a  dialogue
 coming  up  again  and  again.  This  is
 all  I  have  got  to  say  about  this.

 Therefore,  the  gist  of  what  I  am
 saying  is,  let  nobody  make  political
 capital  out  of  the  situation,  economic
 and  Political,  that  has  arisen  in  this
 country,  The  patriotism  of  a  person
 is  to  be  tested  by  the  way  he  reacts
 to  the  national  situation  that  emerges
 from  time  to  time.  The  Opposition
 in  the  course  of  the  last  four  years
 have  demonstrated  that  they  will  be
 reacting  to  the  political  situation  not
 in  a  constructive  spirit  of  cooperation
 to  solve  it  but  in  a  sense  of  glee  and
 happiness  that  this  misery  has  come
 on  to  this  country  so  that  they  can
 make  use  of  it  and  capture  political
 power.  Cruelty  and  perversity  could
 not  be  more  manifest  than  this.
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 This  is  the  situation  that  has  arisen.

 I  am  really  indebted  to  the  President
 for  the  words  he  has  stated,  what  the
 Government  proposes  to  do  to  streng-
 then  the  economy  of  the  country  dur-
 ing  this  period.

 I  may  be  permitted  to  submit  one
 thing  more.  It  is  a  matter  of  great
 aignificance  that  the  public  sector
 which  has  been  losing  so  far  has  now
 atarted  to  show  that  it  can  come  to
 its  own,  Calumny  was  _  being
 showered  on  public  sector  and
 scandal-mongering  was  going  on.  The
 people  were  being  told  that  the  public
 sector  will  never  come  to  its  own  in
 this  country.  One  after  the  other,  the
 public  sector  started  demonstrating
 inherent  strength,  knowledgeability
 and  capacity,  viability  and  flexibility,
 whereby  it  can  stand  the  onslaugnts
 of  the  economic  forces.  It  is  coming
 to  its  own.  It  augers  well  for  the
 social]  transformation  that  we  have  in
 our  contemplation.

 I  must  take  this  opportunity  to
 salute  the  captains  of  the  public  sector
 for  the  great  service  that  they  are
 dOing  in  this  matter  and  the  working
 class  in  the  public  sector  who  with
 political  consciousness  and  democratic
 consciousness  are  forgetting  their  own
 liabilities  are  discharging  their
 supreme  duty  to  the  nation.

 The  President  has  cautioned  us  that
 we  shall  not  be  complacent.  Let  us
 remember,  although  for  the  time
 being  we  have  jst  tided  over  the
 crisis,  the  international  and  economic
 situation  is  still  disturbing,  America,
 I  am  told,  is  prepared  to  arm  Pakistan,
 The  naval  base  is  Being  built  around
 our  country.  Many  a  large  country  are
 nervous  an  envious  about  the  stability
 that  we  are  establishing.  The  enemies
 ‘ate  prowling  around  us.  These  forces
 we  have  got  to  face.  We  as  an
 oasis  in  the  vast  desert  of  despotism
 ह...  totalitarianism  remain  the  bastion

 of  democracy.  We  have  kept  it  up  im spite  of  all  the  oppositidn  that  ्य  आ
 facing,

 *

 We  will  be  failing  our  fathers  and
 we  will  be  failing  the  posterity  है  tar
 any  political  considerations  we  permit
 this  democracy  to  be  weakened,  We
 are  on  a  war  footing.  There  is  a  war
 against  subversive  elements  who  are
 combining  to  smash  democracy.  We
 will  stand  by  the  people,  with  the
 people,  face  this  opposition  and  smash
 them.  We  will  win  the  war  for  the
 people  and  far~democracy.

 With  these  words,  I  move  this
 Resolution  for  the  acceptance  of  the
 House.

 MR.  SPEAKER:  Shri  Sat  Pal  Kapur
 to  second  the  motion.  You  may  just
 Start  and  resume  your  speech  after
 lunch.

 आ  सतपाल  कपूर  (पिला):
 स्त्री  साहब,  मे  जी  प्रस्ताव  ख  गया  है,
 उनको  सेकन्ड करता  है।

 MR.  SPEAKER:  We  now  adjourn
 for  lunch  to  re-assemble  at  2.30  P.M.
 13.30  hrs.

 The  Lok  Sabha  adjourned  for  Lunch
 till  Thirty  Minutes  past  Fourteen  of

 the  Clock

 The  Lok  Sabha  reassembled  after
 Lunch  at  Thirty-three  Minutes  past
 Fourteen  of  the  Clock.

 (Mr.  Depury-Spraxer  in  the  Chair,}
 MR.  DEPUTY-SPEAKER:  Mr.

 Satpal  Kapur  to  continue  his  speech.

 SHRI  5.  M.  BANERJEE  (Kanpur):
 Sir,  I  just  want  to  make  one  sibpiie- sion,  As  you  are  aware,  the  services
 of  800  employées  of  the  Food  Bor.
 poration  of  India  have  been

 भु
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 wuold  request,  through
 you,  thé  Miriister  of  Parliamentéty
 Affairs  to  ask  the  Minister  to  make  a
 statement  on  this.  They  should  not
 erush  the  strikers,  but  take  them  back
 to  service.  Some  peuple  were  pro-
 vided  ulterifative  jobs  previously,  but
 in  this  case  these  employees  have  not
 been  provided  alternative  jobs  I
 would  request  the  Minister  of  Parlia-
 mentary  Affairs  to  convey  to  the  Food
 Minister  that  he  may  make  a  state-
 ment  on  the  retrenchment  of  these  800
 employees  of  the  Food  Corporation  of
 India.

 14.35  hrs.
 MOTION  OF  THANKS  ON  THE

 PRESIDENT’S  ADDRESS—Contd,

 आओ  सतपाल  कपूर  (पटियाला)  -मारे

 दोस्त  स्टीफन  साहब  ने  जो  प्रस्ताव  रखा  है  मे
 उसको  सैकिड  करने  के  लिए  खडा  हुआ  ह।
 राष्ट्रपति  जी  ने  को  अपने  भाषण  मे  इस  बात
 पर  बडी  चिन्ता  प्रकट  की  है  कि  यू  एस  ए  ने
 पाकिस्तान  को  हथियार  दिए  जाने  पर  जो

 एम् बार गो  लगाया  था  उसको  उसने हटा  दिय
 है  ।  इससे  यह  नजर  आता  है  कि  पुरानी  तालीम।
 की  तरह  यू  एम  ए  हमारे  और  पाकिस्तान  के
 दरम्यान एक  सेलेस  क्रिकेट  करना  चाहता  है।
 हिन्दुस्तामऔर  पाकिस्तान  के  सामने  जां  मसले

 हैं  उन  पर  आप  निगाप  डाले  ते  आपको  पता
 चलगा कि दौनी कि  दोनों  के  सामने  एक  जैसे  मसले  खडे
 हैं  जिम  को  उनको  हल  करना  ह  हम  दोनो  के
 कामन  उसने  हैं  I  हमारे  यहा  भनएम्प्लायमेट
 है.  एसिकलचर  प्रोडक्शन  को  बढाने  का  सवाल
 हैं,  बिस्तरी  के  डिवेलपमेंट  का  सवाल  है  और
 यही  सवाल  पाकिस्तान  के  सामने  हैं।  हमारी
 सदा  से  यह  कोशिश  रही  है  कि  हम  पाकिस्तान
 के  साथ  किसी  म  किसी  तरह  से  अपने  ताल्लुकात
 को  नार्मल  बताएं।  जब  भी  हम  दनी  कोई
 कोशिश  करते  हैं,  अमरीकी  पालिठिसियस

 इस  कोशिश  को  नाकाम  बसाके  के  किए  एफटे

 कलमा  कर  देते  हैं
 7

 उनकी  कोशिस  सिर्फ
 यहीऔकिओतिस्तान  भौर-दिन्दुस्कान.के  औन

 on  Wenauiente  wddrese
 टेंशन  अनी  रहे  भौर  जितने  हम  दोनों  देशों
 के  रिसोर्सिस  हैं,  F  जंगी  माल  और  जगी  हाथी-
 यार  बनाने  और  मंगाने  में  सकते  रहें  भीर  हम
 दोनों  देश  अपनी  डिब्ेलेपमेट की  तरफ  ध्याम
 भवं  कके  मौर  हम  गेह  के  लिए,  इंडस्ट्री  डीके-
 लेपमेट  के  लिए  प्रमरीक्र  की  तरफ  देखते
 रहे।  इस  सारे  माहोल  मे  आज  हम  अपना
 डिवेलपमेंट कर  रहे  हैं।  मैं  समझता  चुकी
 अमरीका ने  जो  एम्बारगो  हटाया  है  बस  पर
 इम  सब  को,  ध्रालिधामेट के  सभी  मिम्बरो  को

 मजम्मत  करनी  चाहिए  और  हमे  अमरीका  को

 मजबूर  करना  चाहिए  कि  वह  इस  किस्म  की
 पालिसी  छोड  दे  ताकि  हिन्दुस्तान  और  पाकिस्तान
 की  जनता  आज  जिन  मसलो  मे  उलझ  हुई  हैं,
 जिन  दिक्कतों  की  शिकार  है  उनको  वह  हल  कर
 सके  जो  वजूहात  हैं  जिन  की  वजह  से  हम
 तरक़्की  नही  कर  पा  सकते  है  उन  दिक्कतों  को

 दूर  कराने  के  लिए  हमे  दबाब  डालना  चाहिए!
 यदि  ऐसा  हुआ  तभी  पाकिस्तान और  भारत
 की  जनता  और  लीडरशिप  अपनी  जनता  की
 तरक्की  की  तरफ  ध्यान  दे  सकेगी  t

 पिछले  साल  प्रेजीडेंट्स एड्स  मे  कहा  गया
 था  कि  सारे  देश  मे  कीमत  बढ़  रही  है।  पिछले
 साल  हमारा  कदम  का  प्रोक्योरमेट पूरी  तरह
 ही  हुमा,  खरीफ  की  पैदावार हमारे  यहा
 पूरी  कामयाबी  से  नही  हुई।  दन  दोनो  कारणों
 से  कीमतें  बढ़नी  चाहिए  आम  तौर  से  लोगों
 का  ख्याल  था  कि  कीमत  बढती  रहेगी  ।  लेकिन
 सरकार  ने  जिस  किस्म  के  कदम  उठाए,  स्टर्लिग
 और  स्मगलर  के  खिलाफ,  बू लैक रमती  के

 खिलाफ  तथा  दूसरे  कदम  उनका  नतीज़ा  बहुत
 अच्छा  निकला  है  और  कीमते  बढ़नी  ही  बन्द  नही
 हो  गई  है  बल्कि  बे  कम  भी  हो  रही  है।  क्रेडिट
 सावंत  तथा  सरे  भ  इक़दामात  सरकार  ने
 उठाए  हैं  उसका  ही  यह  नतीजा  है  कि  कीमतें
 आम  हो  रही  है  fewer  दिनों  दिल्‍ली  मे  बढ़िया
 गेहूँ  तीन  दौ  रुपए  हिटलर  मिलता  श्र.  और  अब
 उसके भाव  गिर  कर  दो  सो  रुपए  के  स्तर

 पर  आ  व््ए््है  शिकार  ने  स्टील  की  तो
 आइसिसअुकरेर की:  है  उमसे  सी  कमकीमव  पर
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 स्टील  मिल  रहा  है।  कपड़े  की,  कोर्स  क्लाथ  की
 आइसीसी  गिरी  है।  मैं  समझता  ह  कि  गवर्नमेंट
 की  जो  इसके  मम्बा  मे  पालिसी है  उसको

 मजबूत  करने  की  आज  भी  जरूरत  है ओर
 उनको  सख्ती  से  और  तेजी  मे  लागू  करने  की
 और  चलाने की  जरूरत  है।

 राष्ट्रपति जी  ने  पब्लिक  डिस्ट्रीब्यूशन
 सिस्टम  का  भी  जिक्र  किया  है  ।  उसको  हम  अभी
 सक  पूरी  तरह  सकससकुन  नही  कर  सके  हैं।
 जरूरत  इस  बात  की  है  कि  इस  सिस्टम  को
 हम  सभी  जरूरी  चीजों  पर  लागू  करें  और
 इस  को  मजबूत  बना  |  अगर  हमने  इसको
 मजबूत  नही  किया  तो  श्रदेशा है कि है  कि  दुबारा

 कीमत  बढ़नी.  शुरू  बोआएगी।  ऐसी  ताकतें
 मौजूद  है  जो  इस  कोशिश  मे  रहती है  कि  यह
 सिस्टम  न  चल  पाए  |  इसको  कमजोर  करने  मे
 वे  लगी  हुई  है।  इस  तरफ  सरकार  को  खास
 ध्यान  देना  होगा  और  इसको  मजबूत  औ

 सकसैसफुल  बनाना  होगा।

 राइट  विंग  पार्टीज  जो  है  वे  इस  बात  का
 प्रचार  करती  थी  कि  पब्लिक  सेक्टर  मे  हमारा
 जो  इनवेस्टमेंट  है  उसमे  हमे  फायदा  नही  हो
 रहा  है।  लेकिन  आप  देखे  कि  इम  साल  इस  बात
 को  हमे  बहुत  ही  नुमाया  तौर  पर  दिखाया  गया
 है  कि  पब्लिक  सैक्टर  मे  काम  करने  वाले
 बिंज  की  मेहनत  की  वजह  से,  उन  मे  काम  करने
 वाले  अफसरो  की  मेहनत  में,  उनके  प्रापर
 गाइडेस से  और  जो  मिनिस्टर  इनके  इनचार्ज

 है उनकी  'एफटंस से से  हमारे  पब्लिक  सैक्टर  का

 इमेज  इम्यून  हुआ  है,  ओडक्शन  बड़ा  है  और

 उनस हमे लाभ हो  रहा  है।

 इंडस्ट्रियल ओर  का  सवाल  भी  उठाया
 गया  है,  पैदावार  बढाने  का  सवाल  भी  उठाया

 गया  है।  आइलेट  सैक्टर  हमेशा  एक  बात  कहता

 आयगा  है  कि  यदि  इडस्ट्री  की  आपने  तरक्की

 करनी  है,  इंडस्ट्रियल  डिवेलपमेंट  करना  है  तो

 के  लिए  और  सहूलियतें  दें।  इसकी
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 हम  इजाज़त  नही  दे  सकते  है।  जरूरत  इस  बात
 की  है  कि  पब्लिक  सैक्टर  की  कमांडिंग  हाइट  हो।
 उसके  जरिए  हम  डिवेलपमेंट करे  और  भाइये
 सैक्टर  पर  आहिस्ता-आहिस्ता जितनी  हमारी
 डिपेडेस  है  उसको कम  करे  1  प्राइवेट  सैक्टर

 हम  से  सेशन  ले  कर  प्राफिट  मेकिंग  करता  हैं।
 प्राइवेट  सैक्टर  किसी  तरह  भी  इस  बात  में
 इटरस्टिड  नही  है  कि  प्रोडक्शन  इसलिए  करें
 ताकि  लोगो  की  जरूरते  पूरी  हो  ।  प्राइवेट
 सैक्टर  प्रोडक्शन  करता  हसीं  एक्सप्लायट
 करने  के  लिए,  सिफ  ज्यादा  मुनाफा  कमाने

 के  लिए  लोगो  की  जरूरते  पुरी  करने  के  लिए
 नही  बुनियादी फक  यह  है।  इससे  बचने  की
 जरूरत  है  अंक  पब्लिक  सैक्टर  को  और  ज्यादा
 डिवेलप  करने  की  और  मजबूत  करने  की
 जरूरत  है।

 इस  देश  मे  हमने  कुछ  ट्रेडिशन  कायम  की
 है  और ये  टरेडीशज़ जगे श्राजादी जग  आजादी  के  दौरान

 महात्मा  गाधी  तथा  जो  जवाहरलाल  नेहरु
 की  रहनुमाई  मे  कायम  हुई  है  और  हमने

 फैसला  किया  था  कि  आजादी  आने  के  बाद  हम
 इस  मुल्क  को  किस  किस्म  का  सिस्टम  देगे।
 हमने  कहा  हुआ  है  कि  हम  डैमो  टिक  सिस्टम
 देगे  और  उसको  हमने  एडमिट  भी  किया  हुआ
 है,  डैमोक्रेटिक  मोर्शानज्म  को  हमने  एडाप्ट

 किया  हुआ  है।  कुछ  लोग  है  जो  एजीटेशन  चला
 रहे  है  जिनका  जिक्र  प्रेजीडेट  साहब  ने  अपने

 एड्रेस  मे  भी  क्या  है।  लेक्निआज  ऐसे  लोम
 पैदा  हो  रहे  है  जो  डेमोक्रेसी मे  विश्वास  नहीं
 रखते  है,  जो  चाहते  है  कि  जम्हूरियत  के  नाम
 पर  जम्हूरियत  को  ही  खतरा  पैदा  किया  जाए।
 उनका  नशा  यही  है  कि  किसी  तरह  से  जम्द्वरित
 को  कमजोर  किया  जाए  1  े  पी  आई  कुछ  लोग
 है  जो  कहते है  कि  इलैक्शन  रिफार्म  हों।

 लेकिन  जब  उन  से  पूछा  जाता  है  कि  किस  अकार
 की  रिफाम्जें  वे  चाहते  है,  कैसा  इलैक्शन  सिस्टम
 बे  चाहते  हैं।  उसमे  क्या  सुधार  वे  चाहते  हैं,
 तो  उसके  बारे  मे  वे  कुछ  नहीं  बताते  हैं।  चुनाव
 के  लिए  ब्लैक  मनी  के  रोल  को  कैसे  खत्म  किया
 जाए  इस  तरह  उन्होंने  कोई  ठोस  तजवीज़  नहीं
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 की  है।  लेकिन  मैं  आपको  बताना  चाहता हूं
 कि  दुनिया  के  जिस-जिस  देश  में  फैसिज्म  आया
 है  फिल्म  आने  से  पहले  फसिस्ट  ताकतों  ने  जिस
 किस्म  का  प्रचार  किया  है  वैसा  ही  प्रचार  यहां
 किया  जा  रहा  है।  इसको  हमें  देखने  की  जरूरत
 है।  फैसिस्ट  ताकतें  जो  सिस्टम  बना  हुआ  है  उसको
 बस्ट्राय  करने  के  लिए.  उसको  अवतार

 करने  के  लिए  जब  एक्टिव  होती  है,  जो  लीडरशिप
 होता  है  उसको  बदनाम  करने  के  लिए  फासिस्ट

 ताकतें  जब  एक्टिव  होती  है  तो  उनकी  यह  एक

 स्ट्रैटजी  होनी  है  कि  यूथ  को  साथ  ले  कर  उस

 सिस्टम  को  ही  खत्म  कर  दिया  जाए,  डैमोक्रेटिक

 सिस्टम  को  ही  खत्म  कर  दिया  जाए  और वे
 लीडरशिप और  सिस्टम  के  खिलाफ  एक  नफरत

 की  भावना  पैदा  करके  अपने  आपको  आग  लाने
 की  कोशिश  करती  है।  अपने  देश  में  हम  देख
 ही  रहे  है  कि  तमाम  दें  नर्सिज  जो  फंसिज्म

 मे  विश्वास  रखती  है  अपना  एक  मुहाज
 बना  रही  है  और  उस  मुहाल की  लीडरशिप

 जेपी कर  रहे  है।  वह  फ़ट  या  मुद्दा इस  देश
 में  लीडरशिप  और  मौजूदा  सिस्टम  के  खिलाफ
 अचार कर  रहा  है,  जम्हूरियत के  खिलाफ  प्रचार
 कर  रहा  है,  उन  वैल्यूज  के  खिलाफ  प्रचार  कर
 रहा  है  जो  हमने  तय  की  है  और  उन  तमाम
 वैल्यूज को  डिस्ट्राय  करने  के  लिए  आज  अपनी
 सारी  ताकत  लगा  रहा  है।  पालियामेंट  को  सोचना

 है  कि  टोन  रेवा-यूशन  क्या  होता  है,  केस
 और  रेवोल्यूशन  में  क्या  फर्क  है  ?  केन्नोस  कौन
 लोग  लाते  हैं।  इ  स  मुल्क  में  ही  नही  किसी  भी
 मुल्क  मे  आप  देख,  जो  लोग  रेवोल्यूशन  में
 विश्वास  नहीं  रखते  हैं  वही  लाते  है  रेवोल्यूशन
 कभी  कनफ्यूजन  मे  नहीं  होता  है।  जो

 पार्टी  रेवोल्यूशन में  विश्वास  करती  है,  उनकी

 वात  करती  हैं  उसके  बार  म  अगर

 यहमानूम  हो  कि  न  सी  इकोनोमिक
 पालिसी  वह  इंट्रोड्यूस  करेगी,  जनहित
 को  कैसे  मजबूत  करेगी,  समाजवाद  को
 कैसे  मजबूत  करेगी  और  जम्हूरियत को

 »  मजबूत  करने  के  लिए  वह  मगर  कोई  कदम
 उठाती  है  तो  उसको  हम  रेवोल्यूशन  मान  सकने
 हैं।  लेकिन  कोई  पार्टी,  कोई  लीडर  केओ  सक्रिय
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 करने  की  बात  करें  और  उस  केओस  के  जारी
 लीडरशिप,  जम्हूरी  ढाँचा,  समाजवाद,

 आदि  सब  को  बार करार  रखने  के  बजाए  इसको
 डिस्ट्राय  करने  की  बात  करे  तो  उसको

 आप  रेपो  यूशन  नहीं  कह  सकते  हैं।  अगर  वे
 उसको  रेवोल्यूशन  कहते  हैं  किलो तो  मैं
 कहूंगा कि  व  रेवोल्यूशन  का  मतलब नहीं
 समझते  हैं।  मैं  जानता  हूं  कि  लिमये  जी  बहुत
 देर  तक  अपने  आप  को  1  लाब  का  हिमायती
 बताते रहे  हैं  लेकिन  आज  इनका इन  लाव
 और  अटल  जी  का  रजत  पसन्दाना  रवैया

 एक  हो  गया  है।  अटल  जी,  बसु  जी,  लिमये  जी
 सय  आज  किसी  चीन  के  चक्कर  में  हैं?  इका
 चक्कर  एक  ही  है  कि  इस  देश  मे  एंटी-कांग्रसिज्म
 बिल्ड  क्या  जाए  ।  उसको  बिल्ड  करने  के  लिए
 और  सरकार  पर  कजा  करने  के  लिए  कभी
 ये  सरकारी  मुलाजिमों  मे  जाते  हैं  और  कभी
 जनता  में  और  उस  सिस्टम  को  हर  तरह  से
 बदनाम  करने  की  कोशिश  करने  हैं  -  अपोजिशन
 का  क्या  रोल  होना  चाहिए?  उसका  रोल

 यह  होना  चाहिए  कि  वह  कहे  कि  जो  मौजूदा
 प्लान है  उसम  ये  जो  बातें  हैं  उन  से  हमारा
 डिसएममेंट  है,  जिस  सिस्टम  से  आप  सरकार  चला

 रहे  हैं  इस  मे  हमारा  यह  एतराज  है  और  इसके
 लिए  हम  यह  अल्टरनेटिव  पेश  करते  हैं।  लेकिन
 आज  तो  आपका  काम  यही  हो  गया  है  कि  हम
 करे  भी  चीज  इंट्रौड्पूज  करें  आपको  उसको
 रिजेक्ट  ही  करना  है।  कोई  पाजिटिव  बात  या
 पालिसी  न  आज  तक  जे  पी  साहब  ने  रखी  हैं
 और  न  ही  अपोजिशन  के  लीडरों  नें  1  जे  पी
 क्या  कहते  हैं?  एक  तरफ  जम्रियत  को

 मजबूत  करने  की  वात  कह  हैं  और  दूसरी  तरफ
 चुनी  हुई  एसेम्बली  को  डिजॉल्व  करने  की  बात
 कहने  हैं।  नई  एसेम्बली  चाहने  हैं।  लेकिन
 उसके  लिए  तो  उनको  पाच  साल  इंतजार  करना

 होगा।  उसके  लिए  उनको  इतना  उतावला  नही
 होना  चाहिए  (व्यवधान) ये  लोग  आप  बातें
 करतें  हैं  जम्हूरियत  की  लेकिन  जम्हूरियत  के
 खिलाफ  जिन  ताकतों  में  मुहाल  बना  रखा  है  उम  में
 थे  शामिल  हैं।  न  ताकतों का  मुकाबला  करने
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 की  जरूरत  है।  जनता  का  यह  उम  लेना  चाहिए
 के  हमारी  पार्टी  चुनाव  सिस्टम  में  किस  किस्म
 का  सुधार  होना  चाहिए  इस  पर  गौर  कर  रही  है।
 लेकिन  एक  बात  साफ  है  कि  हमारी  स्टेट  फोर

 पिल्लई  स्टेट  है।  हमने  जनता  को  राइट  साफ
 चोट  दे  रखा  है  ,  म्यूनिसिपैलिटी और  गांव  में,
 डिस्ट्रिक्ट  में,  स्टेट  में  और  पार्लियामेंट  में  ।  हम
 कोई  सिस्टम  लाएं  उस  में  यह  जो  ईट  प्राण
 वोट  हमने  जनता  को  दिया  हुआ  है  इस  राईट
 आफ  वोट  के  खात्मे  के  इम  बिलकुल  खिलाफ
 है।  चुनाव  सिस्टम  में  सुधार  की  बात  की  जाती
 है।  उस  सुधार  के  लिए  हमें  नैशनल  कनसैस
 बनाना  चाहिए।  कई  बातें  हैं  जिन  पर  हमें
 सोचना  और  विचार  करना  है।  स  पार्टीज  को
 उन  पर  सोचना  चाहिए  1  लेकिन  अगर  जनता
 के  वोट  के  अधिकार  को  आप  वापिस  लेते  हैं  तो
 हम  इसके  खिलाफ  है।  हमारी  पार्टी  इस  पालिसी
 को  सख्त  मजम्मत  करेगी।  कभी ये  लोग

 थार्टीलेंस  डेमोक्रेसी  की  बात  करते  हैं  ,कभी
 दान-पार्टी  उमोकेसी  वर्ल्ड  करने  की
 बात  करते  है,  कभी  कहते  हैं-  कि  देहात  से
 जिले  के  लिए,  जिने  से  एसेम्बली  के

 लिए  और  एसेम्बली से  पार्लियामेंट  के  लिए
 नुमायंदे चुने  जायें।  आखिर  थे  लोग  जनता

 के  वोट  के  अधिकार  से  क्यों  डरते  हैं?  जो
 लोक  जम्रियत  में  विश्वास  नहीं  रखते  हैं,
 आज  वे  इस  मुल्क  में  जम्रियत  को  नाकाम
 बनाने  के  लिए  कोशिशें  कर  रहे  हैं।  जो  जम्मू-
 नियत  के  दुश्मन  हैं,  उन  का  मुकाबला  करना,
 उन  का  सिर  कुचलना  और  उन  को  मुंहतोड़
 डिफीट  देना  उन  लोगों  का  फर्ज  हो  जाता  है,
 जो  जम्हूरियत  के  हामी  |  हम  तमाम  लोगों
 को,  जो  जम्रियत  में  विश्वास  रखते  हैं,  इस
 तरफ  पूरे  बयान  से,  कोशिश  से  और  मेहनत
 काम  करने  की  जरूरत  है।

 मैं  भाप  का  बहुत  शुक्रगुजार हं  कि  आप
 ने  मुझे  इस  मोशन  को सैकंड  करने  का  मौका
 या |

 Se
 त्  थिक  स्प

 यह  डिबेट
 'ऑओडिगद्स एड्रेस  पर  है  मा  औ  जयप्रकाश

 on  pemriaty raat
 नारायण  पर! ः

 MR,  DEPUTY-SPEAKER;
 "

 "There  is
 ४  large  number  of  amendmentg_  given notice  of  by  the  Members  to  the  mo-

 tion
 of  Thanks  on  the

 President's  Ade, ress,

 Hon.  Members  present  in  the  “House: who  desire  to  move  their  amendments.
 May  send  slips  to  the  Table  within  15
 minuntes  indicating  the  serial  numbers.
 of  the  amendments  they  woulg  like  to
 move.  They  will  be  treated  as  moved.
 Now,  Mr.  Gopalan  will  speak.  On  ac-
 count  of  his  weak  health,  he  may  speak sitting.

 SHRI  A.  ह.  GOPALAN  (Palghat):
 First  of  all,  Sir,  I  thank  you  for  allow.
 ing  me  to  sit  and  speak.  Perhaps,  this
 may  be  my  last  speech  in  this  Parlia-
 ment.  From  1952  onwards  I  have  been
 in  this  House  and  have  ‘heard  the  Pre-
 sidential  Addresses  since  then  but  I  am
 sorry  to  say,  Sir,  that  the  speech
 which  the  President  delivered  this.
 time  is  not  only  deceptive  but  also  out
 of  reality.  It  has  nothing  to  do  with
 the  realities  in  this  country.  What

 is  happening  in  this  country,  the  suf.
 ferings  of  the  people  and  their  prob-
 lems  nothing  has  been  touched.  That
 is  why  I  say  this  is  deceptive  and  also
 torn  out  of  reazity.  The  Address  of
 the  President  begins  with  unsubstan.
 tiated  claim:  That  we  begin  the  year
 on  a  confident  note,  having  responded
 with  determination  to  the  unforseen
 ang  stupendous  challenges  of  the  last
 four  years.

 Sir,  were  the  problems  and  challen-
 ges  which  the  country  faced  during
 the  last  four  yearg  unforseen?  How
 can  they  be  unforseen,  I  will  take  them
 one  by  one?

 As  far  as  the  food  situation  is  con-
 cerned,  it  has  nothing  to  do  with  the
 Bangladesh  problem  or  with  the  oil
 crisis.  It  is  the  negligence  of  the  Cen-
 tral  Government  and  the  State  Govern-
 ments  in  not  helping  the  cUftivators  in
 giving  them  goog  fertiliser,  reduce  the
 price  of  the  fertiliver  and  also w

 wi. ever  is  préduced  14  takeh  over  by
 ‘Government!  ‘In  ‘this Hogar  ‘Want’ to
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 कण  out  that  I  met  the  Prime  Minis-
 ter  last  year  and  presented  a  memo.
 randum  on  behalf  of  the  All  India
 Kisan  Sabha  just  a  day  before  the
 Chief  Ministers  were  meeting  to  de-
 cide  about  the  policy  that  had  been
 accepted  by  the  Government  about  the
 wholesale  trade  in  foodgrains.

 I  said  that  the  policy  should  not  be
 changed.  But,  surprisingly,  that
 policy  was  changeg  and  food  trade  was
 given  for  auction.  They  said  that  fifty
 per  cent  will  be  given  to  the  Govern-
 ment  and  30  per  cent  will  be  sold  by
 the  traders  to  whomsoever  they  want
 at  the  price  they  want.  This  is  what
 had  been  done.  This  is  the  reason
 why  the  food  situation  is  deteriorating.
 Not  only  that.  In  some  places,  the
 people  are  gtarving  and  dying.  Let
 us  look  at  the  food  situation  in  India
 today.  In  West  Bengal,  during  the  last
 Ohe  yeaf,  it  1s  reported  that  about
 5,000  people  died  due  to  starvation
 Stories  of  selling  of  children  by  their
 own  mother  for  a  few  naya  paise,  for
 a  piece  of  bread  are  pouring  from  the
 villages.  Large-scale  starvation  deaths
 are  occurring  in  Tripura,  particularly
 in  the  triba]  belt  in  Thumia_  areas.
 Ten  thousand  people  died  of  starvation
 in  the  district  of  Goalpara  in  Assam.
 Stories  of  Orissa,  Rajasthan  are  also
 not  different  from  that  of  the  other
 States.  Ag  far  as  Kerala  is  concerned,
 food  problem  is  also  serious  there.  I
 am  giving  the  account  of  the  Kerala
 Government.  In  1974  August,  supply
 of  rice  was  85,000  tonnes  and  it  came
 down  to  37,500  tonnes  in  January  1975.
 A  little  wheat  is  given,  it  is  true.  But,
 ag  far  as  rice  is  concerned,  it  came
 down  from  85,000  tonnes  to  37,500  ton-
 nes.  Sir,  the  last  four  years  referred
 to  by  the  President  in  his  Address  are
 years  of  so  called  Garibi  Hatao.  From
 1971,  the  slogan  of  Garibi  Hatao  was
 given.  After  four  years  of  utter  failure
 on  the  economic  front,  Government  is
 looking  an  alibi  in  unforeseen  circum.
 stances  such  as  Bangladesh  war,  oil
 crisis  and  so  on.  The  abnormal  rise
 in  prices,  large-scale  starvation  deaths,
 mounting  unemployment,  decline  in
 rural  income,  increase  in  poverty  and
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 misery  of  the  vast  masses  of  the  people
 are  the  logical  result  of  a  class  policy
 pursued  by  the  present  Government  for
 the  last  four  years.  This  has  happened
 due  to  the  absolute  surrender  to  the
 big  landlords  and  traders  ang  the  moe
 nopolists,

 Sir,  as  far  as  unemployment  is  con-
 cerned,  the  spectre  of  unemployment
 is  haunting  the  nation.  There  was  a
 crash  programme.  At  Narora,  the
 Congress  said  that  within  three  months
 they  will  do  what  they  could  not  do
 for  27  years.  The  figure  of  unemploy.
 ment  registereq  in  the  urban  areas
 stoog  +t  73  lakhs  in  March  last  year.
 Out  of  this,  35  lakhs  are  educated
 unnemployed.  According  to  a  conser.
 vative  estimate,  the  number  of  unemp-
 loyed  people  rose  from  33  lakhs  in  the
 beginning  of  the  First  Plan  in  ‘1951.52
 to  more  than  500  lakhs,  by  now.  Not
 only  that.  The  Government  claims
 that  employment  in  the  organised  sec-
 tor  has  increased  recently.  This  is  a
 fiction.  Because,  whatever  increase
 there  has  been  in  employment  in  the
 organised  sector,  has  been  nullified  by
 large-scale  closure  of  factories  and  the
 decay  of  traditional  industries.  Ac-
 cording  to  the  report,  which  appeared
 in  the  Economic  Times  of  November
 11,  1974,  in  the  Varanasi  district  of  UP
 alone,  1,500  small  scale  units  were  re.
 cently  closed  due  to  power  shortage
 and  the  shortage  of  raw  materials.  In
 the  cotton  textile  industry,  about  40
 per  cent  of  the  workers  have  been  Tee
 trenched;  over  5000  powerlooms  are
 not  working.  Sir,  from  the  fourth
 week  of  October  1974,  the  third  shift
 in  the  cotton  textile  mills  in  Ahmeda-
 bag  was  stopped,  resulting  in  loss  of
 jobs  for  over  5,000  workers.  In  Mad-
 ras,  in  Buckingham  Carnatic  Mill
 alone,  production  has  been  curtailed
 by  25  per  cent  resulting  in  loss  of
 jobs.  This  is  as  far  as  big  industries
 are  concerned,

 There  are  some  traditional  industries
 where  there  are  no  big  industries,  like
 in  Kerala.  In  Kerala,  there  are  no
 big  industries,  but,  there  are  tradition-
 के  industries  which  employ  lakhs  and
 lakhs  of  people.  One  is  the  coir  ine
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 dustry,  where,  more  than  five  lakhs  of
 People  are  employed  in  all  sectors  of
 the  coir  industry.  Sir,  all  those,  ex.
 ‘cept  a  few  hundred,  are  without  job
 for  the  last  so  many  months.  The
 Kerala  Government  asked  the  Centre
 just  to  give  Rs.  5  crores  every  year
 and  that  for  three  consecutive  years,
 if  Rs.  15  crores  are  given,  they  will  be
 able  to  maintain  the  coir  industry.  But,
 that  was  not  given.  So,  there  is  utter
 starvation  as  far  as  these  industries
 are  concerned,  There  is  the  handloom
 industry.  In  most  of  the  Malabar
 areas,  in  Kerala  and  other  places,  so
 many  handloom  factories  have  been
 closed.  This  is  because  the  produce
 tion  capacity  is  lying  idle.  There  is
 no  export.  There  13  no  way  of  sending
 it  out.  In  the  handfoom  factories  also,
 there  is  unemployment.
 15.00  hrs.

 Then  there  is  another  industry  where
 thousands  of  workers  are  employed,
 namely,  the  cashew  industry.  That
 is  also  affected.  In  today’s  papers,  you
 might  have  noticed  that  for  some  days,
 for  a  week  or  so,  the  factories  were
 working.  Again  the  Cashew  Corpora-
 tion  has  closeq  the  factories  because
 we  are  dependent  on  outside  sources
 for  the  kernel  Even  after  27  years  of
 independence,  when  there  are  enough
 fallow  lands  available  all  over  India  fit
 for  cashew  cultivation,  we  have  not
 done  this.  If  cashew  had  been  grown
 not  only  in  Kerala  but  ४50  in  other
 places,  this  situation  would  not  have
 arisen,  Cashew  is  a  foreign  exchange
 earner,  there  is  a  lot  of  demand  for
 cashew  nuts.  But  this  is  not  done  and
 that  industry  is  also  destroyed.  So
 we  find  that  the  traditional  industries
 are  getting  destroyed.  As  a_  result,
 there  is  this  picture  of  unemployment
 in  the  country.

 There  is  another  question  as  far  as
 backward  States  like  Kerala  are  con-
 e@erned.  Even  those  projects  that  had
 been  promised  have  not  only  not  been
 completed,  but  there  has  been  waste
 of  money.  Even  after  spending  Rs.  75
 lakhs  on  preliminary  work  on  three
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 major  power  schemes  in  Kerala,  Kutt.
 yadi,  Salient  Valley  and  Sabirigiri,  the
 Kerala  Electricity  Board  has  been  for-
 ceq  to  suspend  work  due  to  shortage
 of  funds.  According  to  today’s  papers,
 the  Minister  in  charge  of  Electricity
 has  said  that  so  far  as  Idukki  is  con.
 cerned  the  project  will  have  to  be  stop-
 ped.

 The  President  in  his  Addresg  has
 said  that  we  will  have  enough  of  pow-
 er,  But  here  is  a  case  where  Rs,  75
 Jakhs  has  been  spent  and  still  the  work
 hag  been  stopped.  This  also  raiseg  the
 question  of  planning.  If  we  do  not
 have  money,  why  plan  so  many  sche-
 mes,  and  then  after  spending  so  much
 money,  why  stop  it?

 Then  there  ts  the  question  of  the
 conversion  of  the  Trivandrum-Erna-
 kulam  hne  into  broad  gauge.  That  is
 not  completed.  The  work  is  at  a  stand-
 stifl.  So  much  money  was  spent  al-
 ready.  The  State  Government  also  say
 ‘We  have  no  money.  We  do  not  get
 any  money.  We  stop  it’.

 There  1s  a  demand  for  a  mini  steel
 factory  in  Kerala.  Experts  say  that
 there  1s  sufficient  iron  ore  avaiable  in
 Calicut  and  other  places.  Two  days
 ago  I  reag  in  papers  that  in  many  other
 parts  of  India,  apart  from  Kerala,  iron
 ore  was  available.  Thig  ore  is  not
 made  use  of  industries  are  not  estab-
 lished.  Establishment  of  industries
 would  solve  the  problem  of  unemploy-
 ment  to  some  extent  Whenever  Kerala
 is  demanding  any  industry  or  other
 schemes,  the  only  reply  is  non-avail-
 abilty  of  adequate  funds.  ‘You  are
 not  giving  food;  you  are  not  giving  in.
 dustry;  you  are  not  sanctioning  other
 schemes  in  Kerala.  The  only  remedy
 left  for  the  people  is  to  unite  and  fight.

 There  is  another  problem.  They
 make  statements  giving  people  hopes.
 The  Minister  of  Parliamentary  Affairs,
 Shipping  and  Transport  announced  in
 1971  that  the  super  tanker  berth  work
 will  start  soon.  There  was  another
 similar  statement.  A  third  statement
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 ‘wag  given  out  that  it  had  already  be.
 gun  while  in  fact  it  haq  not  begun.
 i  have  got  here  a  report  published  in
 the  paper  but  I  have  no  time;  it  says:
 “Super  tanker  work  begins—from  our
 New  Delhi  Bureau”.  This  news  is
 given  that  the  super  tanker  berth,  work
 on  it  hag  begun.  Not  on  earth,  in  hea-
 vens  perhaps.  In  paper  it  has  begun.

 The  most  important  thing  is  this.
 There  is  suppression  of  democratic,
 civil  Iberties.  They  speak  of  fascist
 and  semi  fascist  tendencies.  The  Prime
 Minister  always  says  about  fascism  and
 fascists.  What  is  fascism?  Has  not
 facism  some  criteria?  With  that  cri-
 teria  if  we  look  into  what  is  happening
 in  this  country,  you  will  know  where
 fascism,  develops.  The  economic  crisis
 is  deepening  and  people  rise  in  revolt
 against  the  anti-people  policies  of  the
 Government.  Government  is  adopting
 semi  fascist  methods.  Since  1972  in
 West  Bengal  democratic  civil  liberties
 had  been  eroded.  Rigging  of  elections,
 gangsterism  ang  subverting  of  demo-
 cratic  civil]  liberties  are  the  weapon
 used  by  the  ruling  party  to  keep  them-
 selves  in  power.  That  is  all  known  to
 the  country.  Since  1972  the  ruling
 Congress  Government  in  West  Bengal
 have  killed  103  comrades  belonging  to
 the  CPI(M)  alone,  besides  people  be-
 longing  to  other  parties.  It  is  said
 that  even  Congressmen  belonging  to
 the  opposite  faction  are  being  murder-
 ed.  Even  Congress  MLAs  are  murder-
 ed.  Murder  18  progressing.

 What  is  happening  in  Kerala?  There
 are  no  civil  liberties.  After  27  years
 of  Independence  this  is  the  position.
 When  a  common  man  is  arrested,  or
 even  when  an  M.L.A,  is  arrested,  beat-
 ings  and  other  things  are  there.

 But  can  you  imagine  his  being  made
 and  made  to  stand  on  the  road?  An
 MLA  along  with  others  hag  been  ar-
 rested  and  they  were  all  stripped  nak-
 ed,  they  were  made  to  stand  on  the
 read.  And  then  the  MLA  asked  the
 Asembly  to  have  an  All  Party  Com.
 mittee  and  make  an  enquiry  into  what
 hag  happened.  If  what  he  said  was
 not  correct  he  offered  to  resign.

 2
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 Before  I  came  here  I  visited  some
 places  in  Kerala  and  I  was  astonished
 to  see  the  police  atrocities.  Even  if
 aman  commits  a  murder,  according  to
 the  law  the  accuseg  has  to  be  produced
 before  the  Court  and  the  Court  hag  to
 punish  him.  What  has  the  police  to
 do  with  it?  For  the  crime  committed,
 the  man  has  to  be  taken  to  the  Court
 and  tried  by  the  Court  and  the  Court
 also  sometimes  acquits  the  accused.

 I  visited  a  place  which  is  full  of
 Congressmen,  not  even  one  Marxists  is
 there.  A  woman  came  to  me  and  said
 she  was  having  some  five  sewing  ma-
 chines  to  teach  the  girls  there.  The
 police  one  day  raided  the  shop  and  took
 away  all  the  sewing  machines.  It  is
 said  that  the  things  are  in  the  house
 of  the  police  chief  there.  The  police
 chief  is  a  strong  man  1  wrote  a  letter
 to  the  Home  Minister  and  the  reply
 was  nothing  hag  happened.

 So  civil  liberties,  the  right  of  form.
 ing  associations,  freedom  of  speech  and
 freedom  of  moving  about  are  not  being
 allowed.  Some  so-called  Youth  Cong-
 ress  goondas  and  police  are  posted  in
 different  places.  Only  four  days  back
 before  I  came  here  a  beedi  worker  was
 standing  in  a  place  where  these  godén-
 das  and  police  were  present.  He  was
 waiting  for  a  bus.  He  was  stabbed
 and  taken  to  the  hospital.  When  he
 was  released  from  the  hospital  he  came
 to  me  when  I  was  in  Cannanore  and
 said  this  was  what  had  happened.  Will
 at  least  an  examination  be  made  of
 these  things?  If  what  I  say,  if  all  these
 things  are  not  proved,  as  the  MLA
 offered.  I  also  tell  the  Prime  Minister
 that  I  am  ready  to  resign,  to  give  up
 my  Membership  of  Parliament,  I  will
 even  retire  from  politics.  If  T  am
 speaking  a  lie,  I  am  not  fit  to  be  a
 politician.

 This  is  what  is  happening.  You  let
 loose  the  police  and  ask  them  to  do
 anything  that  you  want.  In  some  pla-
 ces  out  of  anger,  out  of  desperation,
 people  do  something  against  the  police,
 that  is  correct.  For  that  action  must
 be  taken  against  them.  But  if  you:
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 go  round  all  the  villages  within  five
 or  six  miles,  take  away  or  rather  steal
 the  ornaments,  steal  everything,

 be 4 everything,  cut  the  trees  etc,  what  w
 happen?  That  is  as  far  as  civil  liber-
 ties  are  concerned.

 Wherever  the  Opposition  1s  strong,
 wherever  the  Congress  thinks  that  it
 cannot  win,  the  Opposition  is  not  only
 threatened,  they  are  beaten  on  the
 road  and  21m  the  lock  up.

 Under  the  Cr  P.  C.  a  man  must  be
 produced  before  a  court  within  24
 hours  of  his  arrest  But  we  find  that
 a  man  1s  arrested,  kept  1n  the  lock-up
 indefinitely  and  between  up  Two
 women  who  were  arrested  were  mo-
 lested  inside  the  lock-up  and  they
 committed  suicide,  Even  a  woman
 constable  was  molested  by  ४  man  con-
 stable  It  appeared  in  the  papers  So,
 there  is  absolutely  no  civil]  liberty.

 Coming  to  the  railway  strike,  there
 -are  sO  many  railway  workers  who
 have  not  yet  been  taken  back  What
 is  the  attitude  of  the  government  to-
 wards  the  working  class?  Govern-
 ment  has  no  shame  in  using  the  MISA.
 DIR  and  other  black  laws  against  the
 working  class  to  curb  their  legitimate
 rights  of  bargaining.  Even  today  the
 government  says  no  general  amnesty
 can  be  given  to  the  staff  and  the  rail-
 way  administration  have  been  consi-
 dering  the  cases  only  on  individual
 basis  So  many  High  Courts  includ-
 ing  Calcutta  High  Court,  Kerala  High
 Court,  Gujarat  High  Court  and  Andhra
 Pradesh  High  Court  have  given  judg-
 ments  I  want  to  quote  an  extract
 from  the  judgment  of  the  Gujarat
 High  Court:

 “Workers  constitute  the  real
 wealth  of  the  Nation,  Assuring
 that  they  have  erred,  even  so,  they
 deserve  to  he  treated  with  compas-

 jon  und  understanding,  The  ‘Simla
 rit  which  was  exhibited  even

 ith  a  neighbour  who  was  recent-

 ly  at  war  with  the  tation  should
 prevaij....It  is,  thérdforg;  hoped
 that  the  establishment  will  2edct
 making  a  constructitd  approach
 withdraw  the  ordets  of  dismiswal
 without  dragging  the  workels  (who
 can  iil-afford  to  contest  as’  respon-
 dents)  from  court  to  court.  If  they
 needed  or  deserved  putilshrient,
 they  have  been  amply  punished  al-
 ready.  ft  will  be  a  gesture  of  good-
 wil,  and  enlightened  self-interest  to
 respond  to  this  well-meant  sugges-
 tion  which  will  result  in  removal  of
 bitterness,  restoration  of  cordial
 relations  and  saving  of  public  funds,
 One  has  to  visualise  the  plight  of
 hundreds  of  workers  and  their  in-
 nocent  family  members’  Just  as
 there  1s  a  time  for  war  and  time  for
 peace,  there  is  a  time  for  showing
 the  mailed  first  and  a  time  for  ex-
 tending  the  hands  of  friendship  in  क
 “forgive  and  forget”  spint  Now  is
 the  time  and  the  opportunity  for  the
 establishment  to  show  magnanimity
 as  also  pragmatism  and  to  save  the
 workers  from  further  suffering.  It
 is  hoped  and  expected  that  the  हीन
 nt  in  which  these  observations  are
 made  will  be  correctly  appreciated
 and  the  same  will  evoke  a  response
 which  will  result  in  a  solution  satis<-
 factory  to  all  concerned”.

 What  is  the  response  of  this  Govern-
 ment?  Has  the  Government  any  res-
 pect  tor  court  decision?  They  make
 an  appeal  to  the  Government  saying,
 “We  are  releasing  them,  but  there  afte
 others  who  could  not  come  to  the
 court.  They  cannot  spend  money.
 You  please  respond,”  But  how  can  a
 Government  which  has  no  heart  and
 which  does  not  want  to  show  any
 mercy  to  the  workers,  respond?  The
 Government  has  gone  in  appeal  to  the
 Supretrie  Cotrrt  and  the  wor)  have
 now  to  fight  in  the  Sq)  Court,
 The  High  Court  has  said,

 ह
 Neve

 ि  Théfr  families  abe  softer.
 ing.  So,  don't  drag  thé  fitm  cote
 to  court.”  But  théy  are  gomng.  ‘Tite
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 is  the  attitude  of  the  Government  to
 the  workers.

 However,  have  the  Government
 correctly  appreciated  the  High  Court's
 observations?  Instead  of  appreciating
 their  own  High  Court  verdict,  Go-
 vernment  took  the  opportunity  to  go
 to  the  Supreme  Court  with  an  emo-
 tional  enmity  against  their  own  wor-
 kers.  In  spite  of  the  judgment,  where
 the  court  hag  made  an  appeal  to  the
 Government  to  reinstate  them,  that
 has  not  been  done.

 Not  only  that,  it  has  been  reported
 that  the  advice  of  the  President  of
 India  was  also  rejected  by  the  Go-
 vernment,  The  President  said  some
 time  ago  that  the  reinstatement  of
 the  workers  must  be  considered
 sympathetically.  But  that  was  not
 done,

 Take  the  jute  strike,  which  is  now
 45  days  old.  Lakhs  of  workers  have
 gone  on  strike.  Is  it  not  the  duty  of
 the  Government  to  use  some  pressure
 on  the  management  or  call  both  the
 management  and  the  workers  and  try
 to  arrive  at  a  settlement?  ‘You  can-
 not  blame  the  opposition  parties  for
 the  strike.  Even  the  INTUC,  which
 is  a  wing  of  the  Congress,  has  joined
 the  strike.  The  country  35  losing
 crores  of  rupees  worth  of  foreign  ex-
 change  because  of  this  strike.  I  do
 not  want  to  go  into  the  details  of  that
 because  we  are  going  to  discuss  this
 topic  today.

 Coming  to  prices,  I  do  not  want  to
 go  into  the  details.  According  to  the
 latest  official  figure  the  index  number
 of  wholesale  prices  showed  a  fantas-
 tie  increase  of  64.4  in  a  single  year.
 The  increase  in  the  index  numbers  of
 wholesale  prices  in  the  last  two  years
 added  to  90.6  points.  which  was  al-
 most  equal  to  the  82.3  points  increase
 in  the  index  during  the  previous  ten
 years,  In  fact,  these  figures  are  un-
 der-estimates,  because  the  index  num-
 bers  prepared  by  the  Government  are
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 a  fraud  on  the  people.  In  fact,  the
 actual  increases  in  prices  have  been
 several  times  higher  in  many  cases.
 The  prices  of  meat,  eggs,  mustard  oil,
 vanaspati,  biscuits  and  butter  and  so
 on  increased  by  32  to  50  per  cent
 recently,

 If  you  go  to  the  bazar  and  tell  them
 this  is  the  price  fixed,  they  ask  you
 “who  fixed  the  price?”  If  you  go  to
 a  shop  the  shopkeeper  will  tell  you
 “this  igs  my  shop;  I  will  give  you  at
 the  price  which  I  want”.  So,  fixing
 the  price  is  one  thing  and  availabi-
 lity  of  a  thing  at  that  price  is  another
 thing.

 The  President  in  his  speech  has
 claimed  that  they  will  strive  at:

 “Increase  in  mobilisation  of  re-
 sources  and  economies  in  non-Plan
 expenditure”

 This  is  a  bogus  and  empty  claim,  An
 analysis  of  the  Government  expendi-
 ture  will  show  that  on  the  one  hand
 development  expenditure  has  been
 substantially  curtailed  and,  on  the
 other  hand,  non-developmental  ex-
 penditure  has  shown  fantastic  increase.

 The  expenditure  on  Central  Re-
 serve  Police  and  Border  Secunty
 Force  etc,  has  increased  from  Rs.  3
 crores  to  more  than  Rs.  137  crores.

 Regarding  mobilisation  of  tax  re-
 sources,  the  Government  continues  to
 follow  the  policy  of  putting  heavy
 burdens  on  the  people  through  in-
 direct  taxes.  Indirect  taxes,  as  a  pro-
 portion  to  tota)  tax  revenue.  which
 was  50  per  cent  in  1951-52,  has  in-
 creased  to  more  than  83  per  cent  in
 the  last  year.  One  does  not  know  how
 much  it  will  become  in  this  budget.

 The  President's  address  claims  that
 a  ‘vigorous  drive  was  launched  against
 the  economic  offences  like  smuggling,
 Hoarding  and  tax  evasion  and  against
 spurious  units  and  malpractices  in
 scarce  materials”.  They  say  they  have
 done  something  against  the  smugglers
 and  some  have  been  put  behind  the
 bars  under  the  MISA.  But  how  many
 have  escaped?  How  many  of  the  smug-
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 giers  and  tax-evaders  have  the  Govern.
 ment  caught?  One  MLA  of  the  Punjab
 Assembly  stated  openly  in  the
 Assembly  that  one  Minister  is  sup
 porting  the  smugglers,  The  Assembly
 records  will  show  that.  So  far  as
 smugglers  are  concerned,  what  has
 been  done  touches  only  a  fringe  of
 the  problem.  The  bulk  of  the  smug-
 glers  and  tax  evaders  are  left  scot
 free.  Though  they  should  have  been
 arrested,  that  has  not  been  done.

 AN  HON.  MEMBER:  They  are
 given  VIP  treatment  in  jails.

 SHRI  A,  K.  GOPALAN:  Coming  to
 growth  of  monopolies,  in  1963-64  the
 top  monopoly  houses  in  India  had
 46.9  per  cent  of  the  non-governmental
 non-banking  assets  10  India  It  in-
 creased  to  54  per  cent  by  1970.  Dur-
 ing  the  period  of  ‘Garibi  Hatao’,  not
 only  did  the  share  of  the  75  monopoly
 houses  further  increased.  even  the
 number  of  monopoly  houses  increased
 from  75  to  93.  That  is  as  far  as  the
 monopolies  are  concerned.

 Then,  I  come  to  the  linguistic  and
 religious  minorities.  We  know  what
 has  been  done  as  far  as  the  religious
 minorities  are  concerned  and  what  has
 happened  here  in  Jama  Masjid,  A
 batch  of  our  people  visited  the  house
 and  gave  a  report.  It  was  nothing  but
 slaughter  It  was  not  to  stop  a  re-
 belHlion  or  anything.  It  was  done  with
 a  vengeance.  They  had  no  mercy
 even  for  a  girl  who  was  hiding  herself
 in  the  house;  she  was  shot  I  do  not
 want  to  go  into  it  because  I  have  al-
 ready  taken  some  time.

 As  far  as  the  other  minorities  are
 concerned,  the  Rodo  tribals  of  Goal-
 para  in  Assam  and  their  rights  are
 suppressed.  The  Assam  Battalion  Po-
 lice  end  the  CRP  are  shooting  down
 unarmed  and  peaceful  Bodo  agitators,

 The  Tripura  language  known  as
 Kok  Borok  has  not  been  recngnised
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 as  the  regional  language  in  Tripura
 State.

 Religious  minorities  such  as  Mus.
 lims  are  being  treated  like  second
 class  citizens  by  this  Government.

 In  Punjab  also  there  is  intere-
 ference  in  the  religious  activities  of
 the  Akalis  and  in  the  Gurudwara
 Committee,  It  has  been  reported  that
 about  26,000  people  gathered  some
 days  back  to  protest  against  this.

 As  far  as  the  freedom  of  the  pres:
 is  concerned,  the  press  is  also  not  left
 free;  the  press  is  not  allowed  to  speak
 against  the  Government  or  to  criticize
 the  Government.  What  happened  to
 the  Searchlight,  everybody  knows,  The
 Searchlight  was  very  much  critical  of
 the  Government  and  for  this  sin  it
 was  burnt,

 A  Jamshedpur  editor  was  murdered
 because  he  wanted  to  disclose  the
 names  nt  officials  in  collusion  with
 uraniun,  smugglers  of  Jaduguds.  25
 journalists  were  beaten  up  by  the
 Ahmedabad  Police  last  year.

 The  Hindustan  Times  Editor,  Shri
 Verghese,  is  on  the  way  out  of  editor-
 ship.  It  was  revealed  that  not  only
 ministers  and  ruling  party  MPs  but
 the  Prime  Minister  herself  pressurised
 the  management  to  send  him  away.

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 ELECTRONICS,  MINISTER  OF
 SPACE,  MINISTER  OF  PLANNING
 AND  MINISTER  OF  SCIENCE  AND
 TECHNOLOGY  (SHRIMATI  INDIRA
 GANDHI):  Shri  Verghese,  I  am  told,
 has  himself  said  that  I  did  not.

 अं  जनइ्वरम्थि  (इलाहाबाद):  उस  को
 भी  धमका  दिया।

 अ  मती  इन्दिरा  गांधी: अब  अगर  लोग
 इतने  बोदे  हैं  तो  हम  क्या  करें ।

 SHRI  A.  K.  GOPALAN:  Then,
 when  Kerala  Kaumudi,  a  paper  im
 Kerala,  brought  out  the  scandal
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 against  a  minister,  a  case  was  regis-
 tered  against  it  and  prosecution
 started,  When  the  case  went  on  for
 the  first  trial,  they  understood  that
 the  case  would  not  stand,  They  with-
 drew  that  case.  But  as  far  as
 Deshabhimani,  our  daily,  is  concerned,
 that  also  was  prosecuted  for  bringing
 out  corruption  of  some  minister  and
 the  case  was  not  withdrawn.

 Regarding  the  Kashmir  problem  [I
 would  like  to  say  that  for  years  to-
 gether  we  had  been  demanding  that  it
 must  be  settled  and  solved  by  mutual
 talks,  but  the  Government  did  not
 hear;  they  put  Sheikh  Abdullah  in-
 side  the  jail.

 Now,  the  Government  has  come  to
 an  agreement.  But  I  warn  the  Go-
 vernment  that  if  the  Government  is
 not  fulfilling  the  aspirations  of  the
 people,  they  will  be  in  trouble  agzin
 because  Kashmir  issue  is  not  an  issue
 of  the  Congress  party  alone.  We  have
 not  known  terms  of  agreement,  We
 will  know  it,  I  think,  sometime  later.
 After  knowing  it,  if  the  aspirations  of
 the  Kashmir  people  are  not  fulfilled,
 then  there  will  be  trouble  again.

 The  Government  must  immediately
 take  steps  for  the  full  recognition  of
 the  Provincia]  Revolutionary  Govern-
 ment  of  South  Vietnam.  Merely
 allowing  an  Information  Centre  in
 India  won’t  do.

 My  other  suggestion  is  that  the
 Government  should  like  iritiative  for
 good  relationship  with  People’s  Re-
 public  of  China.  Those  people  who
 came  here  for  Ping-Pong  and  others
 made  a  statement  and  their  statement
 which  appeared  in  the  papers  says
 that  they  are  willing  to  have  good
 relationship.  This  is  the  time  when
 we  should  also  reciprocate.

 For  the  re-unification  of  Korea,  India
 Government  should  stand  with  North
 Korea,

 This  is  all  what  I  have  to  say.  I
 again  repeat  that  as  far  as  the  Presi-
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 dent's  Address  is  concerned,  it  has
 nothing  to  do  with  the  realities  that
 the  country  is  facing  today.

 SHRI  BIRENDEP  <sINGH  RAO
 (Mahendragarh):  «  beg  to  move:

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  no  mention  has
 been  made  in  the  Address  of  the
 Government's  failure  to  implement
 the  Central  Government’s  award  on
 Punjab-Haryana  dispute  over
 Chandigarh,”’  (59)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —~

 “but  regret  that  no  mention  has
 been  made  in  the  Address  of  the
 Government's  failure  to  determine
 the  share  of  Haryana  and  Punjab  in
 the  Beas  and  Ravi  Waters.”’  (60)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  no  mention  has
 been  made  in  the  Address  of  the
 demand  of  people  of  Fazilka  and
 Abohar  areas  to  constitute  them
 into  a  Union  Territory  imme-
 diately.” *  (61)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  no  mention  has
 been  made  in  the  Address  regarding
 failure  of  the  Government  to  con-
 stitute  a  Boundary  Commission  as
 envisaged  in  the  Prime  Minister’s
 Award  of  28th  January,  1970."  (62)

 SHRI  B.  3  BHAURA  (Bhatinda}:
 I  beg  to  move:

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  no  mention  has
 been  made  in  the  Address  about  the
 failure  of  the  Government  to  check
 rise  in  prices  of  essential  commodi-
 ties.”*  (88)
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 "That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—

 “but  regret  that  no  mention  has
 been  made  in  the  Address  about  the
 failure  of  the  Government  to  con-
 fiscate  the  properties  of  top  smug-~
 lers  who  have  been  arrested  under
 MISA.””  (64)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  no  mention  has
 been  made  in  the  Addresg  about  the
 failure  of  the  Government  to  pro-
 tect  the  Harijans  from  intimidation
 and  repression  at  the  hands  of  land-
 lords  in  the  country  side.”’  (85)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  no  mention  has
 been  made  in  the  Address  about
 the  failure  of  the  Government  to
 allot  surplus  land  among  the  )jand-
 less  agriculture  labourers  and  to
 give  house  sites  to  the  landless,
 houseless  and  the  weaker  sections
 of  the  society.”’  (66)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  no  mention  has
 been  made  in  the  Address  about  the
 failure  of  the  Government  to  give
 clearance  for  construction  of  Thein
 Dam  in  Punjab."’  (67)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  no  mention  has
 been  made  in  the  Address  to  instal
 atomic  power  plant  in  Punjab.”’
 (68)

 ‘That  at  the  end  of  the  motion,  the
 following  be  edded,  namely: —

 “but  regret  that  no  mention  has
 been  made  in  the  Address  about  the
 failure  of  the  Government  to  trans-
 fer  Cnandigarh  to  Punjab  and  to
 appoiut  a  Commission  of  Linguistic
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 experts  to  settle  the  border  dispute
 between  Punjab  and  Haryana,”’
 (69)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “put  regret  that  no  mention  has

 been  made  in  the  Address  about  the
 C.LA.  activities  against  national
 interests  in  India  and  the  steps  being
 taken  to  curb  their  activities.”’  (70)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  no  mention  has

 been  made  in  the  Address  to  ban
 para-military  organisations  like
 R.S.S,  and  Anand  Margis.”’  (71)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  no  mention  has

 been  made  in  the  Address  about  the
 failure  of  the  Government  to  take
 over  sugar  industry,  drug  industry
 and  vanaspati  ghee  industry.”’  (72)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  no  mention  has
 been  made  in  the  Address  to  the
 steps  being  taken  to  improve  the
 functioning  of  the  Guru  Nanak
 Thermal  Plant,  Bhatinda.”’  (73)

 ‘That  at  the  end  of  the  motion.  the
 following  be  added,  namely: —

 “that  no  mention  has  been
 made  in  the  Address  about
 dcclaring  of  Punjabi  language  as
 second  'arcuage  of  the  Union  Terri-
 tory  of  Deshi  and  to  bring  forward
 an  appropriate  legislation  to  this
 effect.”  (74)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  no  mention  has
 been  made  in  the  Address  to  take
 back  the  railway  employees,  whose
 services  were  terminated  in  the
 Railway  -trike  last  year,”’  (5)
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 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  no  mention  has
 been  made  in  the  Address  about  the
 failure  of  the  Government  to  solve
 unemployment  problem  in  the  coun-
 try.”"  (78)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “put  regret  that  no  mention  has

 been  made  in  the  Address  to  provide
 free  medical  aid  to  the  weaker  sec-
 tions  of  the  society  in  the  coun-
 try.”"  (77)
 SHRI  C.  H.  MOHAMED  KOYA

 (Manjeri):  I  beg  to  move:
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “put  regret  that  there  is  no  men-

 tion  in  the  Address  about  the  arrest
 of  the  Imam  of  Delhi  Jama  Masjid
 by  miserably  misusing  the  MISA,”°
 (78)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  about  the  un-
 provoked  firing  by  police  without
 warning  which  led  to  the  death  of
 more  than  ten  people  in  the  Jama
 Masjid  area,  Delhi.”’  (78)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  about  the  failure
 of  the  Government  in  instituting
 and  impartial  judicial  enquiry  in
 Jama  Masjid  firing.”’  (80)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  delay
 in  publishing  the  Urdu  Commission.
 report.””  (81)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  about  lack  uf
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 adequate  representation  for  Mus-
 lims  in  services.”*  (82)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  about  the  failure
 of  the  Government  to  start  cons-
 truction  of  the  Calicut  aerodrome,”’
 (83)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  failure
 of  the  Railway  Ministry  to  order  a
 servey  of  the  Melathur-Feroke
 Raiulway.”*  (84)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  1n  tne  Address  about  the  failure
 of  the  Government  to  ensure  ade-
 quate  rice  supply  to  Kerala  to  main-
 tain  12  oz,  ration.”’  (85)

 SHRI  SARJOO  PANDEY  (Ghazi-
 pur):  I  beg  to  move:

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  any  practi-
 cal  scheme  having  been  formulated
 to  raise  the  living  standard  of  the
 poor  people.”’  (86)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  to
 remove  corruption  and  nepotism
 which  is  rempant  in  the  country.”’
 (87)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  com-
 munal  riots  in  the  country”’  (88)
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 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  about  the
 nationalisation  of  the  unnationalised
 banks  in  the  country.”’  (89)

 ‘That  at  the  end  ofthe  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  nationa-
 lisation  of  the  Sugar  Cane  Indus-
 try.”’  (90)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  nationa-
 lisation  of  education  in  the  coun-
 try.”’  (91)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  pro-
 motion  of  the  Urdu  language.”’  (92)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the
 creation  of  special  development
 board  for  the  Eastern  U.P.  and  the
 other  backward  parts  of  the
 country.”’  (93)

 SHRI  K.  S.  CHAVDA  (Patan):  I  beg
 to  move:

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  inen-
 tion  in  the  Address  of  the  failure
 of  the  Government  to  curb  the
 unprecedented  rise  in  prices.”’  (94)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  regarding  the
 stoppage  of  the  post-matric  scholar-
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 ships  to  Scheduled  Castes  and
 Scheduled  Tribes  students  who  are
 in  employment  as  were  awarded
 upto  the  last  academic  year.”’  (95)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:-—

 “but  regret  that  there  is  no  men-~
 tion  in  the  Address  of  the  failure
 of  the  Government  to  make  avail-
 able  to  the  people  the  necessities  of
 life  at  reasonable  prices.”’  (96)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —~
 “put  regret  that  there  is  no  men-

 tion  in  the  Address  of  the  fact  that
 number  of  employees  belonging  to
 Scheduled  Castes  and  Scheduled
 Tribes  in  the  Central  Government,
 public  sector  undertakings  and
 nationalised  banks  is  far  below  the
 prescribed  percentage  and  the
 necessity  to  take  special  steps  to  fill
 up  the  prescribed  quota.”’  (97)
 ‘That  at  the  end  of  the  motion,  the

 following  be  aaded,  namely: —
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  about  the
 restoration  of  the  number  of
 passenger  trains  cancelled  an  various
 sections  and  zones  due  to  shortage
 of  coal.”’  (98)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “put  regret  that  the  Government
 have  failed  to  raise  the  standard  of
 the  people  living  below  poverty
 line.”’  (99)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  in  the  Address

 there  is  no  mention  of  suspension
 of  the  recommendation  of  the  Sixth
 Finance  Commission  relating  to  the
 quantum  of  Central  assistance  to
 drought  or  famine  affected  States
 like  Gujarat  and  provision  of
 adequate  Central  assistance  for  relief
 measures,.”’  (100)
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 ‘That  at  the  end  of  the  motion,  the
 _illowing  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  removal
 of  hardships  suffered  by  the  people
 of  scarcity  affected  areas  of
 Gujarat.”’  (101)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  of  the  failure
 of  Government  to  remove  untouch-
 ability,  lock,  stock  and  barrel  from
 the  country.”’  (102)

 SHRI  P.  K,  DEO  (Kalahandi):  I
 beg  to  move:

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  in  the  Address  no
 mention  has  been  made  to  cor  titute

 9  parhamentary  Committee  to  go
 into  the  illegal  trafficking  in
 issuance  of  import  licences,  with
 specific  reference  to  Pondicherry
 and  Mahe.”’  (156)

 ‘That  ‘at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  in  the  Address
 there  is  no  condemnation  for  the
 Government’s  failure  to  protect  the
 life  of  a  Central  Cabinet  Minister
 oehal  performing  his  official  duty  at
 Samastipur.”’  (157)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —

 “but  regret  that  in  the  Address
 there  is  no  condemnation  of  the
 calculated  and  politica]  murder  of
 a  journalist  and  B.L.D.  leader  in
 broadday  light  in  the  main  street  of
 Bolangir  town,  by  using  the  jeep  of
 the  Congress  Party.”’  (158)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  while  mentioning
 about  action  against  economic
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 offences,  the  Address  completely
 ignores  to  state  the  misuse  of  MISA
 for  political  purposes  and  for  black«
 mailing,”  *  (159)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no  men~

 tion  in  the  Address  about  the  ter-
 mination  of  the  state  of  Emer-
 gency.”’  (160)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  no  concern  has

 been  expressed  in  the  Address  about
 the  increasing  authoritarian  ten-
 dency  emerging  in  the  encroachment
 of  people’s  liberty  through  tisuse
 of  emergency  powers  and  whiffling
 down  Fundamental  Rights.”’  (161)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  in  the  Address  no

 effective  steps  are  suggestcd  to
 combat  the  mounting  corruption  that
 has  corroded  the  moral  fibre  of  the
 administration.”’  (162)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  in  the  Address

 only  a  vague  mention  has  been  made
 regarding  the  electoral  reforms
 while  the  problem  needs  immediate
 and  drastic  reforms  with  the  com-
 position  of  a  multi  membered
 election  Commission  to  be  appointed
 in  consultation  with  the  Chief
 Justice  of  Supreme  Court  and  the
 leader  of  the  main  opposition.”’
 (163)

 “That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  about  steps  for
 tackling  the  deteriorating  economic
 condition,  inflation  and  rising  un-
 employment.”’  (164)
 ‘That  at  the  end  ofthe  motion,  the

 dollowing  be  added,  namely: —
 “but  regret  that  no  measures  are

 suggested  in  the  Address  about  the
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 commissioning  of  the  major  irriga-
 tion  and  power  projects  particularly
 Upper  Indravati  Project  due  to
 undue  delay  in  adjudication  of  in-
 ter-State  water  disputes.”’  (165)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  acute
 drought  conditions  prevailing  in
 some  parts  of  the  country  parti-
 cularly  Orissa,  Eastern  Madhya
 Pradesh  and  Andhra  Pradesh  and
 resultant  starvation  deaths.”’  (166)

 PROF.  MADHU  DANDAVATE  (Ra-
 japur)  I  beg  to  move:

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  to

 replace  the  existing  monopoly-orien-
 ted  mixed  economy  by  socialist  eco-
 nomy.”*  (178)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 but  regret  that  there  is  no  mention
 of  the  need  to  introduce  steps  like
 demonetisation  to  unearth  the  black
 money  in  the  economy.”’  (179)

 ‘That  at  the  end  of  the  motion,  the
 followmg  be  added,  namely  :—

 “but  regret  that  the  Address  does
 not  take  cognisance  of  growing  atro-
 cities  on  weaker  sectiong  like  Adi-
 vasis  and  Harijans.”’  (180)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  no  positive  steps
 have  been  suggested  for  fair  and  ra-
 tional  revision  of  the  existing  wage
 policy.”*  (181)
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 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  ig  no  men.
 tion  of  effective  steps  to  ensure  ade.
 quate  food  supply  particularly  to  the
 vulnerable  sections  of  the  society  at
 reasonable  prices.”’  (182)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  assu-
 not  contain  any  assurance  to  rein.
 state  the  railway  employees  victimis-
 ed  during  the  railway  strike  of
 May,  1974."  (188)

 ‘That  at  the  end  of  the  motion,  the
 foflowing  be  added,  namely  :—

 “put  regret  that  there  is  no  assu-
 rance  to  nationalise  the  Sugar  Indus-
 try  so  as  to  ensure  the  interests  of
 consumers,  labour  and  the  cane
 growers.”’  (184)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “put  regret  that  there  is  no  men-
 tion  of  positive  steps  to  fulfil  the
 legitimate  aspirations  of  the  States
 for  autonomy  within  the  framework
 of  the  federal  structure.”’  (185)

 "That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  move
 to  institute  a  parliamentary  probe
 into  the  Pondicherry  and  Mahe  Li-
 cence  Scandal.”  ’(186)

 "That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  res-
 ponse  to  the  growing  demand  of  the
 working  people  to  annual  the  provi.
 sions  for  depositing  the  additional
 emoluments  and  50  per  cent  of  the
 additional  Dearness  Allowance  a8
 Compulsory  Deposits.”’  (187)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
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 not  enumerate  any  stepa  to  ensure
 adequate  purchase  of  cotton  from  the
 cotton-growerg  at  remunerative  price
 through  cash  payment.”’  (188).
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  in  the  Addresg  of  the  need  to
 end  the  vaciflating  attitude  of  the
 Government  in  the  implementation
 of  the  schemes  like  Aluminium  Pro.
 ject,  West  Coast  Railway  and  other
 railway  projects  which  provide  the
 infrastructure  for  the  development
 Of  backward  areas.”’  (189)
 SHRI  5.  M.  BANERJEE  (Kanpur):

 YT  beg  to  move

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men.
 tion  in  the  Address  of  the  miserable
 failure  of  the  Government  to  bring
 down  the  prices  of  essential  commo-
 dities  at  a  reasonable  level.”’  (190)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  taking
 back  all  Railway  employees  on  duty
 who  participateq  in  May,  1974
 strike.”’  (191)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men.
 tion  in  the  Address  of  the  growing
 unemployment  in  the  country,  and
 steps  to  be  taken  by  Government  to
 solve  it.”’  (192)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men.
 tion  in  the  Address  regarding  grant-
 ing  bonus  to  the  Central  Government
 employees  including  those  serving  in
 Departmental  undertakinga.”’  (193)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “put  regret  that  there  is  no  men.

 tion  in  the  Address  regarding  giving
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 Urdu  language  a  proper  statug  in
 the  country  and  abnormal  delay  in
 publishing  the  Report  of  the  Urdu
 Commission.”’  (194)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no  men.

 tion  in  the  Address  regarding  a  need-
 baseq  minimum  wage  for  the  worke
 ers  working  both  in  public  and  pri.
 vate  sectors,”’  (195)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely  :—
 “but  regret  that  there  is  no  men.

 tion  in  the  Address  about  the  indis.
 criminate  use  of  MISA.”"’  (196)
 SHRI  P.  K.  DEO:  I  beg  to  move:
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely  :—
 “but  regret  that  the  Address  does

 not  express  concern  jn  the  inter-
 ference  of  the  Government  on  the
 functioning  of  the  religious  institu-
 tions  in  the  country  with  specific
 reference  to  the  bungling  of  the
 Wakf  Board  on  the  Jama  Masjid,
 Delhi  which  led  to  unnecessary
 commotion  and  firing  on  innocent
 people.”’  (197)

 ‘That  at  the  end  of  the  motion,  the
 foflowing  be  added,  namely  :—

 “but  regret  that  the  Address  does
 not  express  concern  about  the  role  of
 big  money  in  election  thereby  ham.
 Pering  free  and  fair  elections  and
 does  not  mention  the  urgenncy  of
 making  it  mandatory  to  political
 parties  to  declare  their  assets  and
 annual  receipts  and  expenditure  for
 public  scrutiny.”’  (198)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely  :—

 “but  regret  that  the  Address  does
 not  mention  about  the  blatant  rep-
 ression  let  loose  on  members  of  the
 Scheduled  Castes  and  Schedleq  Tribe
 and  other  weaker  sections  of  the
 community  in  connivance  with  the
 Government.”’  (199)
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 ‘That  at  the  end  of  the  motion,  the

 fofllowimg  be  added,  namely:—

 “but  regret  that  the  Address  has
 not  taken  cognizance  of  the  anti-
 people  policies  of  the  Government
 which  have  been  rejected  by  the  peo-
 ple  as  reflected  m  the  recent  by-
 elections.” ’  (200)
 SHRI  DASRATHA  DEB  (Tripura)

 East)  I  beg  to  move.
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “put  egret  that  the  Address  fails

 to  realise  the  urgency  of  revoking
 the  National  Emergency  Proclama-
 tion,  promulgated  in  1971”’  (207)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  .—

 “but  regret  that  there  1s  no  men-
 tion  mm  the  Address  to  provide  auto-
 nomy  to  tribal  belts  wherein  there
 1g  preponderance  of  tribal  population
 in  order  to  give  tacilies  to  tribals
 to  undertake  development  works  in
 the  tribal  area”,  (203)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely.—

 “but  regret  that  there  18  no  men-
 tion  in  the  Address  about  the  failure
 of  the  Government  to  arrest  repres-
 sion,  exploitation  and  harassment
 perpetrated  upon  the  members  of
 the  scheduled  castes  and  scheduled
 tribes  communities  by  the  vested
 interests  section  belonging  to  caste
 Hindus”  '  (209)

 ‘That  at  the  end  of  the  motion,  the
 folowing  be  added,  namely  :—

 “put  regret  that  the  Address  fails
 to  mention  failure  of  the  Govern.
 ment  to  eradicate  untouchatniny  from
 the  country  after  27  years  of  their
 rule.” ’  (210)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  there  1s  no  mene
 tion  in  the  Address  about  the  Gov-
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 ernment's  failure  to  solve  the  tribal
 problems  in  a  democratic  manner.”’
 (211)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  regarding  the
 neeq  of  abandoning  the  Government’s
 policy  to  suppress  the  tribalg  by  us-
 ing  military  force,  instead  of  giving
 due  respect  to  the  aspiration  of  the
 tribals  of  the  North  eastern  region
 for  developing  themselves  into  na-
 tionalities”’’  (212)

 That  at  the  end  of  the  motion,  the
 foJlowing  be  added,  namely  .—

 “but  regret  that  there  1s  no  men-
 tion  in  the  Address  regarding  the
 need  of  declaring  tribal  compact  belts
 of  Tripura  as  scheduled  area  and
 the  introduction  of  the  Autnomous
 Distruxut  Council  for  the  tribal  area
 with  the  representatives  of  the  tri-
 bals  elected  on  the  basis  of  adult
 franchise  ne  (213)

 ‘That  at  the  end  of  the  motion,  the
 foJlowing  be  added  namely:—

 “but  regret  that  therc  is  no  men-
 tion  mn  the  address  to  give  education
 to  the  boys  and  girls  belonging  to
 afferent  tribal  groups  through  the
 medium  of  the  mother  tongue  at
 Jeast  at  the  primary  stage  ae  (214)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  1s  no  mew~
 tion  फ  the  Address  about  the  urgency
 of  providing  a  monthly  cash-dole  to
 each  of  the  starving  tribal  families
 of  Tripura  who  have  been  under
 severe  famine  condition  at  present,
 till  the  Jean  period  is  over,  as  such
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 a  cash.dole  is  being  given  to  refugees
 tesiding  in  Tripura  for  a  long  time.”’
 (215)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  there  is  no  men-
 tion  about  the  Government's  gtepp-
 ing  up  towards  facism.”’  (216)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “put  regret  that  there  is  no  men.
 tion  in  the  Address  about  the  failure
 of  the  Government  to  construct  the
 railway  lines  from  Dharamanagar  to
 Agartala  (Tripura).”’  (217)

 ‘That  at  the  eng  of  the  motion,  the
 following  Le  added,  namely  :—

 “but  regret  that  there  1s  no  action
 about  the  immediate  restoration  of
 IAC  services  to  and  fro  Calcutta,
 Khowa:,  Kamalpur  and  Kalashar  in
 Tripura.’  y  (218)

 “That  at  the  end  of  the  mction,  the
 following  be  added,  namely  ना

 “but  regret  that  there  is  no  men-
 tion  of  the  fact  that  the  Government
 hag  tnisreably  failed  to  provide  pro-
 tection  to  people  of  Tripura  border-
 ing  on  Bangladesh  and  Mizoram  from
 the  frequent  raids  made  by  Mizo
 rebels.” '  (219)

 ‘That  at  the  end  of  the  motion,  the
 foflowing  be  adacd,  namely  :—

 “but  regret  that  there  1s  no  men.
 tion  in  the  Address  about  the  Gov-
 ernment’s  failure  to  give  due  respect
 to  the  proposal  of  the  Government
 of  Himachal  Pradesh  with  regard  to
 declaring  the  three  tribal  areas  of
 this  territory  such  as  Lahaul  and
 ‘Spiti  as  scheduled  area.”’  (220)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  failure
 of  the  Government  to  arrest  the  higb
 prices  of  the  essential  commodities.”  ’

 (222)
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 ‘That  at  the  end  of  the  motion,  the-
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  need
 to  provide  livelihood  allowances  or
 cash-doleg  to  the  unemployed  youths
 of  the  country  till  they  are  provided
 with  jobs.”’  (223)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “put  regret  that  there  is  no  men-
 tion  about  the  Government's  failure
 to  provide  any  alternative  occupa-
 tion  to  the  evicted  tribals  from
 Raima-Sarna  of  Tripura  State  due
 to  the  construction  of  Gumati  Hydro-
 Electric  Project  under  the  Central
 sponsored  scheme.”’  (224)

 ‘Sbat  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men.
 tion  about  the  Government's  failure
 to  enart  a  radical  land  legislation
 which  may  be  a  model  legislation  for
 all  the  statcs  of  India  ensuring  the
 rights  of  the  trillers  over  the  Iands.””
 (225)
 SHRI  K  8.  CHAVDA:  I  beg  to

 move:

 ‘That  at  the  end  of  the  motion,  the
 tcflowing  be  added,  namely  :-——

 “but  regret  that  there  igs  no  men~
 tion  in  the  Address  of  the  fact  that
 the  country  has  lost  and  is  losing
 scarce  foreign  exchange  by  way  of
 dividends,  techmcal  know-how  fees,
 head  offices  expenses  etc.,  repatriated
 by  foreign  sector  of  the  drugs  indus-
 try,  the  cigarette  industry  and  Coca.
 Cola  Corporation  and  the  steps  to
 curb  the  malpractices  of  the  foreign
 sector.”  ’  (226)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added.  namely  :—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  failure  of
 the  Government  to  hold  the  election
 to  the  Legislative  Assembly  of  Guja-
 rat  State.”’  (227)
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 "That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  fact  that
 the  number  of  incidents  of  atrocities
 committeq  on  the  Scheduleg  Castes
 is  increasing  and  no  stern  and  pro-
 per  steps  are  taken  to  stop  them  and
 save  their  person  and  property.”’
 (228)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  ig  no  men-
 tion  in  the  Address  of  the  failure  of
 the  Government  to  lay  the  reports
 of  the  Commissioner  for  Scheduled
 Castes  and  Scheduled  Tribes  for  the
 years  1971,  1972  and  1973  on  the
 Table  of  Lok  Sabha  every  year.”’
 (229)

 ‘That  at  the  end  of  the  motion,  the
 ‘following  be  added,  namely —

 “but  regret  that  there  is  nO  men-
 tion  1p  the  Address  to  implement  the
 recommendationg  made  in  the  Re-
 ports  of  the  Commissioner  for  gche-
 quled  Castes  and  Scheduled  Tribes
 for  the  years  1969  to  1973.”’  (230)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  failure  to
 bring  SC  and  ST  on  par  with  the
 rest  of  the  population  in  the  country
 educationally,  socially  and  economi-
 cally”?  (231)

 ‘That  at  the  end  of  the  motion,  the
 foflowing  be  added,  namely  :—

 “but  regret  that  there  ig  no  men-
 tion  in  the  Address  of  recommending
 to  Parliament  to  pass  the  Untoucha-
 bility  (Offences)  Amendment  and
 Miscellaneous  Provision  Bill  1972  in
 this  session  of  the  Parliament”’
 (232)
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 ‘That  at  the  end  of  the  motion,  the
 foflowing  be  added,  namely  :—

 “but  regret  that  there  ig  no  men-
 tion  in  the  Address  of  the  failure  of
 the  Government  of  giving  minimum
 wages  to  agricultural  labourers  in
 the  country.”’  (233)
 SHRI  P.  ७.  MAVALANKAR  (Ahme.

 dabad):  I  beg  to  move:

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men.
 tion  m  the  Address  that  All  India
 Radio  would  be  converted  into  an
 autonomous  public  corporation.”’
 (563)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  18  no  men.
 tion  in  the  Address  about  early  sett-
 ing  up  of  a  full-fiedged  television

 centre  in  Ahmedabad,  Gujarat.”’
 (564)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  fails
 to  emphasise  the  urgent  need  of  plan-
 ning  for  increased  generation  of
 power  to  meet  the  growinng  needs
 in  the  agricultural  and  industrial
 sectors.”’  (565)

 “That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :——

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  mas-
 sive  financial  assistance  to  be  pro.
 vided  immediately  to  the  scarcity.
 striken  regions  of  the  State  of  Guja-
 rat.”’  (566)

 ‘That  at  the  end  of  the  motion,  the
 fofiowing  be  added,  namely  :—-

 “but  regret  that  the  Addresg  fails
 to  mention  the  growmg  unrest  in
 academic  and  educational  campuses
 in  Gujarat  and  other  parts  of  the
 country.”  (567)
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 SHRI  NOORUL  HUDA  (Cachar);  I
 beg  to  move:

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—~

 “but  regret  that  there  is  no  men-
 tion  about  the  using  of  Army  Doctors
 to  break  the  strike  of  the  Bihar  Gov.
 ernment  Boctors.”’  (265)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  using  of  Territorial
 Army  to  break  the  Railway  workers
 strike  in  the  month  of  May,  1974.”’
 (266)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :-—-

 “but  regret  that  there  is  no  men-
 tion  about  the  judgment  given  by
 the  Andhra  Pradesh  High  Court
 against  the  Police  verification  of  the
 Government  employees.” ’  (267)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men.
 tion  about  the  withdrawal  of  MISA,
 DIR  and  other  preventive  measu-
 res.”  (268)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  about  the  countrywide  protest
 action  of  workers  and  employees
 against  the  compulsory  deposit
 scheme.” ’  (269)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  reducing  of  voting
 age  to  18  from  2?  (270)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men.
 ४०  about  the  rigged  elections  in
 West  Bengal  by  the  Ruling  Party."
 (271)
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 ‘That  at  the  end  of  the  motion,  the-
 following  be  added,  namely  :—

 “put  regret  that  there  is  no  men-
 tion  about  the  severe  drought  condi-
 tions  in  various  parts  of  the  country
 putting  several  million  people  into
 starvation.”’  (272)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely  :—
 “but  regret  that  there  ig  no  men-

 tion  about  the  failure  of  the  Gov.
 ernment  to  give  doles  to  unemployed
 persons  in  the  country.”’  (273)
 ‘That  at  the  end  of  the  motion,  the-

 following  be  added,  namely: —

 “but  regret  that  there  is  no  men.
 tion  about  the  failure  of  the  Govern-
 ment  in  providing  relief  measures  to-
 those  affecteqg  by  drought  condi.
 tions.” ’  (274)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  of  misuse  of  MISA  and  DIR
 against  the  political  opponents  of
 ruling  party.”’  (275)
 SHRI  DASARATHA  DEB:  I  beg  to

 move:

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  failure  of  the  Govern.
 ment  to  bring  an  effective  and  real
 land  reform.”’*  (276)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added.  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  increase  in  price:  of
 mull  cloths  by  15  per  cent  by  the  mill
 owners  and  the  Government's  ineffec.
 tiveness  to  control  increase.”  (277)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  about  the  attack  on  the  freedom
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 of  Press  by  ruling  party  and  by  the
 Government”’  (278)

 That  at  the  end  of  the  motion,  the
 following  be  added  namel;  —

 ‘but  regret  that  there  1s  no  men-
 tion  about  the  attacks  on  newspaper
 offices  at  Calcutta  by  the  ruling  party
 supporters  to  stifle  the  voice  of  (de-
 mocratice  opposition)  political  discon.
 tentment  *  (279)
 That  at  the  end  of  the  motion  the

 following  be  added  namely
 ‘put  regret  that  there  1s  no  men-

 tion  about  the  obstruction  of  left
 political  parties  meetings  in  West
 Bengal  by  the  ruling  party  suppor-
 ters  1  connivance  with  the  police’’
 (280)

 That  at  the  end  of  the  motion  the
 following  be  added  namely

 put  regret  that  there  1s  no  men-
 tion  about  the  attack  on  Trade  Union
 movement  in  West  Bengal  physical
 attacks  on  Trade  unionists  particu-
 Jarly  who  belong  to  CITU  by  the  rul-
 ing  party  supporters  in  collusion  with
 the  State  Government  ’’  (281)
 That  at  the  eng  of  the  motion  the

 following  be  added  namely
 but  regret  that  there  1s  no  men-

 tion  about  the  Governments  humi-
 hating  acceptance  of  US  term  of  no
 trade  with  the  Democratic  Republic
 of  Vietnam  to  get  3  lakh  tonnes  of
 PL  480  wheat  from  USA’  ’  (282)
 That  at  the  eng  of  the  motion,  the

 following  be  added  namely
 tut  regret  that  there  1s  no  men.

 fion  about  the  deployment  of  Army,
 CRP  BSF  CISF  to  a  number  of
 States  to  suppress  the  democratic
 Trade  Union  movement’’  (283)
 That  at  the  eng  of  the  motion,  the

 following  be  added  namely
 but  regret  that  there  ts  no  men-

 tion  about  the  failure  of  the  Govern.
 ment  m  achieving  the  targetted  capa.
 city  of  industrial  production  '*  (284)

 “That  at  the  end  of  the  motion  the
 following  be  added  namely

 FEBRUARY  20,  1975  Motion  of  Thanks
 2844 on  President's  Address

 “put  regret  that  there  18  no  men
 tion  about  the  failure  of  the  Govern.
 ment  to  prevent  the  production  of
 sub-standard  controlled  cloth  by  tex-
 tile  mill  owners”  (285
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely —
 ‘put  regret  that  thfre  is  no  men-

 tion  about  the  increasing  blindness
 among  children  m  the  country  due
 to  malnutrition’  ’  (286)
 That  at  the  eng  of  the  motion,  the

 following  be  added,  namely  4
 ‘but  regret  that  the  Address  has

 fatleg  to  mention  the  failure  of  the
 Government  in  redressing  the  grie-
 vances  of  tribals  m  respect  of  the
 Regional  autonomy  for  the  tribals
 wherever  2  15  feasible”  ’  (287)
 That  at  the  eng  of  the  motion,  the

 following  be  added  namely
 ‘but  regret  that  the  Address  has

 failed  to  mention  the  need  for  the
 radical  reforms  of  the  election  sys-
 tem  in  India’  (288)
 ‘That  at  the  end  of  the  motion,  the

 folowing  be  added  namely
 “but  regret  that  the  Addresg  has

 failed  to  mention  the  failures  of  the
 Government  to  check  the  infiltratior
 of  the  Bangla  iesh  citizens  to  Tripura
 creating  acute  problems  of  land  and
 employment”  *  (289)
 Thit  at  the  eng  the  mofion,  the

 following  be  added  namely
 “but  regret  that  the  Address  has

 failed  to  mentton  the  neeq  for  con-
 necting  Tripura  through  Bangladesh
 Railway  system  with  other  parts  of
 India”?  (301)

 SHRI  BIREN  DUTTA
 move:

 I  beg to

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  the  Address  fails
 to  mention  the  need  for  granting  aid
 to  scheduled  areas  in  Trpura  and
 granting  autonomous  electoral  cour:
 ail  for  tribal  people  of  Tripura.’  °

 (302)
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 SHRI  D.  DEB  I  beg  to  move;

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely’—

 “put  regret  that  the  Address  fails
 to  mention  the  need  for  providing
 permanent  High  Court  Bench  in  Tri-
 pura.”*  (803)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely’ —
 “but  regret  that  the  Adfress  fails

 to  mention  the  reasons  for  failure  of
 land  reform  measures”’  (304)
 ‘That  at  the  eng  of  the  motion,  the

 followmg  be  added,  namely
 “put  regret  that  the  Address  fails

 to  mention  the  steps  to  provide  un-
 employment  benefit  to  the  unemploy-
 ed  youth  of  this  country”’  (305)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely  *—
 “but  regret  that  the  Address  fails

 to  mention  the  need  for  lifting  the
 emergency  and  withdrawal  of  MISA
 anq  such  other  anti-democratic
 Acts.”’  (306)
 ‘That  at  the  enq  of  the  motion,  the

 following  he  added,  namely
 ‘ont  reeret  that  the  Addre  s  fails

 to  mention  the  need  for  creating
 ronditions  tor  free  and  fur  elections
 in  West  Bengal’  '  (307)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely
 “but  regiet  thar  the  Aduress  has

 fafled  to  mention  the  need  for  tne
 @eclaration  of  the  area  of  Tripura
 where  there  is  a  preponderance  >f
 tribal  population  as  scheduled  area
 exclusively  for  the  tribals  a  (308)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  edd*d  namely

 “but  regret  that  the  Address  has
 failed  to  mention  the  urgency  of  the
 introduction  of  an  Autonomous  Di--
 trict  Council  for  the  tribal  belts  of
 Tripura  with  the  representatives  of
 the  tribals  elected  on  the  basis  9
 adult  franchise”’  (309)
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 ‘That  at  the  eng  of  the  motion,  the
 foflowing  be  added  namely  :—

 “buf  regret  that  the  Address  has
 faileq  to  mention  the  urgent  need  of
 giving  education  to  tribal  boys  and
 girls,  through  the  medium  of  their
 mother  tongue  at  least  at  the  pri.
 mary  stage”’  (310)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added  namely
 “put  regret  that  the  Address  has

 failed  to  mention  the  failure  of  the
 Government  in  restoring  lands  to  tri-
 bal  Original  land  holders  which  had
 been  transfeired  to  non-tribals  alle-
 gally.”’  (311)
 ‘That  at  the  eng  of  the  motion,  the

 foliowing  be  added,  namely

 “but  regret  that  the  Address  has
 failed  to  mention  the  failure  of  the
 Government  m  providing  rehabilita-
 tion  to  Jhumia,  and  landless  peas
 ants  and  lands  with  grant  in  aid”  ?
 (312)
 ‘That  at  the  त  of  the  motion,  the

 following  ne  added,  namely —
 but  regret  that  the  Address  has

 faileq  to  mention  the  failure  of  the
 Government  im  protecting  the  life
 and  property  of  the  scheduled  castes
 and  scheduled  tribes  from  the  fre-
 quest  attacks  bv  the  vested  interest
 belonging  to  caSte  Hindus"  *  (313)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added  namely

 “but  regiet  that  there  1s  no  men-
 tion  about  the  deepening  economic
 crisis  which  15  engulfing  the  entire
 econ  »my  of  the  country  ”’  (314)

 ‘That  ai  the  eng  of  the  motion,  the
 following  be  added,  namely

 “put  regret  that  the  Address  fails
 to  mention  about  the  previiling
 severe  unemployment  situation  in  the
 eountry”’’  (315)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely'~
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 “but  regret  that  the  Address  fails

 to  mention  about  the  violation  of
 fundamental  and  democratic  rights
 by  the  Ruling  Party  through  out  the
 country.”  '  (316)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely--—
 =

 “but  regret  that  the  Addresg  fails
 to  mention  about  the  growing  autho-
 ritarianism  of  the  Ruling  Party  aim-
 ing  at  one  party  rule  throughout  the
 country.”’  (317)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely  :—

 “but  regret  that  the  Address  fails
 to  mention  about  the  dictatorial  trend
 of  the  Ruling  Party  which  results
 in  the  erosion  of  democratic  values
 endangering  the  Parliamentary  demo.
 eracy  in  the  country.”’  (318)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  the  Address  fails
 to  mention  about  the  fall  in  the  na-
 tional  income  in  1972-73  in  compari.
 son  with  the  previous  year.”,  (219)

 “That  at  the  eng  of  the  motion,  the
 foflowing  be  added,  namely  :—

 “put  regret  that  the  Address  fails
 to  mention  about  the  decline  in  the
 per  cap:tal  income  by  3.2  per  cent  in
 1972.73.”’  (320)
 ‘That  at  the  end  of  the  motion,  the

 following  be  aided,  namely:—
 “but  regret  that  the  Address  fails

 to  metion  the  Government's  failure
 to  bring  radica]  reforms  and  changes
 in  the  electoral  system  of  the  coun.
 try."  (321)
 ‘That  at  the  eng  of  the  motion,  the

 flowing  be  added,  namely ण
 “but  regret  that  the  Address  fails

 to  mention  about  the  unprecedented
 rise  in  prices  and  inflationary  situa.
 tion  which  is  eroding  the  real  wages
 of  all  the  working  people.”  ’  (322)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely  :—
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 “but  regret  that  the  Address  fails
 to  mention  about  the  terror  situation
 in  West  Bengal  where  free  and  fair
 elections  are  impossible  due  ta  the
 gangsterism  of  the  Ruling  Party  ‘sup.
 porters  in  collusion  with  the  police.”*
 (323)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men.
 tion  about  the  severe  repression  let
 loose  on  the  workers,  employees  and
 general  public  by  he  Government.”  *

 (324)

 ‘That  at  tha  eng  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men.
 tion  of  the  violence  in  West  Bengal
 let  loose  by  the  Ruling  Party  on  the
 democratic  masses  and  political  par-
 ties  such  as  CPI(M)  and  others.””
 (325)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  starvation  deaths  in
 the  country  particularly  in  West
 Bengal,  Tripura,  Rajasthan,  Bihar
 and  Assam."”’  (326)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  attack  on  scheduled
 castes  ang  scheduled  tribes  people.” i
 (327)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no  men-

 tion  about  the  gouging  of  the  eyes
 of  two  Harijan  brothers  in  Maha.
 rashtra  by  landlords  and  the  Govern.
 ment’s  failure  to  prosecute  the  cul.
 prits.”*  (328)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  nameiy:—
 “but  regret  that  there  is  no  men-

 tion  about  the  increasing  crimes  fr
 the  country  in  recent  months.”  *  (329)
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 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tian  about  the  deplorable  living  con-
 ditions  of  slum  dwellers  in  major
 cities.” ’  (330)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely-—-

 “but  regret  that  there  is  no  men-
 tion  about  the  Government’s  action
 in  giving  more  and  more  concessions
 to  sugar  monopolists  suck  as  increas-
 ing  free  market  sugar  quota  from  20
 to  35  per  cent.”’  (331)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely----

 “but  regret  that  there  is  no  men-
 tion  about  the  attacks  on  linguistic
 minorities  in  several  parts  of  the
 country  "’  (332)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  giving  que  status  1०  Urdu
 language.”’  (338)
 ‘That  at  the  eng  of  the  motion,  the

 following  he  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  attacks  on  minority
 communities  and  the  failure  of  the
 Government  to  protect  them  ”’  (334)
 ‘That  at  the  end  of  the  motion,  the

 folfowing  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  detention  of  thousands
 of  political  prisoners  in  West  Bengal
 and  other  States.”  (335)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  normalisation  of  rela-
 tions  with  China.”’  (336)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men.
 tion  about  the  hasty  functioning  of
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 the  Election  Commission  to  quicken
 the  process  of  delimitation  and  other
 preliminaries  to  suit  the  needs  of
 the  Ruling  Party.”’  (337)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  about  the  victimisation,  termi-
 nation  of  services  and  suspension  of
 the  Railway  workers  who  took  part
 in  the  last  Railway  strike.”’  (338)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tron  about  the  closures  and  lay-offs
 of  several  industrial  units  due  to
 non-availability  of  raw  material  and
 electricity.” ’  (339)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  forcible  capturing  of
 trade  union  offices  by  the  Ruling
 Party  supporters  in  West  Bengal  in
 conmivance  with  the  authorities.”’
 (340)

 ‘That  at  the  eng  of  the  motion,  the
 foflowing  be  added,  namely:—

 “but  regret  that  there  is  no  men.
 tion  about  the  political  murders  in
 West  Bengal,  Kerala,  Andhra  Pra.
 desh  and  other  places.”’  (341)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  failure  of  the  Gov-
 ernment  to  take  back  all  victimised
 Railway  workers  even  after  the
 yudgment  given  by  Kerala,  West
 Bengal  and  Gujarat  High  Courts.”’
 (342)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely.—

 “but  regret  that  there  18  no  men-
 tion  about  the  indefinite  strike  of
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 the  28  lakh  jute  workers  in  West
 Bengal  arising  out  of  the  intransi-
 gent  attitude  of  the  jute  mill  owners
 and  the  failure  of  the  Government
 to  bring  an  amicable  settlement.”’
 (348)

 ‘That  at  tha  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  the  growing  threat  to  the
 littoral  States  of  Indian  Ocean  by
 the  movements  of  US.A  Naval  Ves-
 sels  carrying  atomic  weapons.”’
 (844)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  1s  no  men-
 tion  about  the  hfting  of  Emergency
 in  the  country.”’  (345)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  there  ig  no  men-

 tion  about  the  collapse  of  rationing
 system  in  West  Bengal,  Kerala,  and
 Delhi”?  (346)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely -—
 “but  regret  that  there  1s  no  men-

 tion  about  the  growing  dependence
 on  USA  for  food  imports.”’  (347)
 ‘That  at  the  eng  of  the  motion,  the

 toflowing  be  added,  namely
 “but  regret  that  there  is  no  men-

 tion  about  the  failure  of  the  Govern-
 ment  to  procure  all  marketable  sur-
 Plus  food  grams  from  the  landlords
 in  the  country-side.”’  (348)
 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely  :—
 “but  regret  that  there  is  no  men. tion  about  the  arbitrary  action  of

 the  Election  Commission  in  postpon- ing  the  Trivandrum  bye-election  in-
 definitely  ”’  (349)
 SHRI  P  M  MEHTA  (Bhavnagar)  उ

 beg  to  move:
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 ‘That  at  the  eng  of  the  motion,  the

 following  be  added,  namely:—

 “but  regret  that  there  is  no  men.
 tion  in  the  Addres  of  the  untold  suf.
 ferings  ang  hardships  faced  by  the
 people  of  drought-strickens  Btate  of
 Gujarat  in  the  matter  of  acute  short-
 age  of  food,  fodder  and  inadequate
 relief  works  and  low  wages.’  (464)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “put  regret  to  note  the  partisan
 views  expresseq  by  the  President
 vide  para  14  of  his  Address  indirect-
 ly  criticising  the  popular  movement
 of  Shri  Jayaprakash  Narayan.”’
 (465)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added.  namely —

 “but  regret  that  there  18  no  men-
 tion  of  holding  of  Assembly  election
 in  the  State  of  Guyarat.”’  (466)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  of  remedial  measures  to  give
 employment  to  the  unemployed  per-
 Sons—educated  and  uneducated,
 whose  number  is  mounting  day  by
 day”  ह  (467)

 ‘That  at  the  eng  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  positive
 mention  in  the  Addreag  remote  wide-
 spreag  unrest  among  the  students
 community.”  '  (468)

 SHRI  P.  ७.  MAVALANKAR:  I  beg
 to  move:

 ‘That  at  the  eng  of  the  motion,  the
 foflowing  be  added,  namely: —

 “but  regret  that  the  Address  does
 not  reflect  fully  and  genuinely  the
 true  state  of  the  Union."*  (477)
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 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: -

 “but  regret  that  the  Address  does
 not  mention  some  of  the  more  acute
 hardships  and  harassments  faced  and
 experienced  by  the  citizens  of  all
 walks  of  life  in  the  political,  econo-
 mic,  social,  educational,  cultural  and
 Other  spheres  of  public  life.”’  (478)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  there  is  no

 mention  in  the  Address  of  the
 rapidly,  falling  standards  of  public
 life  in  the  country.”’  (479)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  the  Address  does

 not  locate,  list  and  tackle  the
 glaring  defects  and  deficiencies  in
 our  developing  democracy,  there  by
 allowing  the  further  deterioration
 in  our  polity.”  *  (480)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —~
 “but  regret  that  the  Address  fails
 to  focus  the  attention  on  the  twim-
 problem  of  widening  corruption  and
 growing  fascism  in  the  various  fields
 of  life  in  the  nation.”°  (481)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  the  domestic  scene

 is  not  adequately  narrated  in  the
 Address,  whereas  the  description  of
 international  developments  and  a
 catalogue  of  visits  to  India  by  the
 various  dignitories  occupy  a
 disproportionately  bigger  place  in
 the  Address.”’  (482)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: ~
 “put  regret  that  the  Address

 makes  somewhat  strange  reading  in
 as  much  as  it  outlines  only  the
 points  in  favour  of  the  party  in
 power,”’  (483)
 "That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—~
 “but  regret  that  the  Address  fails
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 to  give  any  clear  and  promising
 outline  of  the  programme  of  the
 Government  for  the  whole  year.”’
 (484)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  the  Address  does

 not  spotlight  the  policies  and  pro~
 grammes  of  the  Government  which
 may  be  in  tune  with  the  electoral
 promises  and  pledges  of  the  ruling
 party.”’  (485)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  of  the  tiemen-
 dous  and  widespread  popular
 upsurge  against  corruption  in
 Gujarat  Bihar  and_  several  other
 parts  of  the  couritry.”’  (486)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  the  Address  fails

 to  acknowledge  the  rapidly  grow-
 ing  movements  under  the  leader-
 ship  of  Shri  Jayaprakash  Narayan
 against  the  corrupt  Governments
 and  against  musrule  at  the  Centre
 and  in  many  other  States  in  the
 Umion.”’  (487)

 ‘That  at  the  end  of  the  motion,  the
 foliowmg  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  attempt  an  honest  appraisal  of
 the  many  sided  malaise  that  afflicts
 the  masses  in  the  country.”’  (488)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  of  the  menace
 of  smuggling  and  alhed  anti-
 nationa]  activities  indulged  in  by
 anti-social  and  anti-democratic
 persons  and  forces  in  the  country.”  *

 (489)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  of  the  continued
 havoc  by  the  monster  of  inflation  in
 the  nation’s  economy.”’  (490)
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 “Fhat  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  gives
 no  well  thought  outline  of  action
 for  radical  reforms  in  the  edutica-
 tional  sphere.”’  (491)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  plans  to
 handle  and  solve  the  special  pro-
 blems  of  the  two  majorities  in  the
 nation,  those  below  the  poverty  line
 and  those  born  since  indepen-
 dence,”  (492)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  the  Address  fails
 to  reflect  a  sense  of  concern  for  the
 Harijans  and  Adivasis  who  are  con-
 stantly  being  subjected  to  all  kinds
 of  humiliations  and  _  hardships.”’
 (493)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  the  Address  fails

 to  give  a  clear  assurance  about  the
 date  of  the  new  elections  in
 Gujarat.”’  (494)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “put  regret  that  there  is  no  men-

 tion  in  the  Address  of  the  con-
 tinued  spell  of  President’s  rule  in
 Gujarat  causing  increasing  concern
 at  the  denial  of  popular  and  demo-
 cratic  rule  to  the  people  of  that
 State.”’  (495)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  the  Address  fails
 to  mention  severe  drought  and
 scarcity  situations  in  several  regions
 of  the  country,  particularly  in
 Gujarat,  Orissa  and  Rajasthan.”’
 (498)
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 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 assurance  in  the  Address  about  the
 postponement  of  the  recommenda-
 tions  of  the  Sixth  Finance  Commis-
 sion  in  regard  to  drought  affected
 States  like  Gujarat.”’  (497)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  fails
 to  note  the  growing  dissatisfaction
 among  the  people  against  the  increa-
 sing  officialdom  and  bureaucracy
 in  the  States  which  are  under
 President’s  Rule  for  more  than  six
 months.”’  (498)

 SHRI  DASARATHA  DEB:  I  beg  to
 move:

 ‘That  atthe  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  indi-
 cation  in  the  Address  that  the  Gov-
 ernment  would  be  making  arrange-
 ments  in  each  State  to  associate  the
 tribals  in  the  development  works
 of  the  respective  States.”’  (510)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 ‘but  regret  that  there  is  no  men-
 tion  in  the  Address  that  the  Central
 Government  will  be  pursuing  to  ail
 the  State  Governments  to  constitute
 Legislative  Assembly  Committee  for
 the  welfare  of  the  Scheduled  Castes
 and  Scheduled  Tribes  on  the  pattern
 of  the  Parliamentary  Committee  on
 the  welfare  of  Scheduled  Castes  and
 Scheduled  ‘Tribes,”"  (611)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  failure
 of  the  Government  to  pass  the
 Untouchability  Offences  (Amend-
 ment)  Bill  as  recommended  by  the
 Joint  Committee  in  these  years.”
 (512)
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 ‘That at  the  end  of  the  motion,  thd
 following  be  added,  namely: —

 “but  zegret  that  there  is  no  men-
 tion  in  the  Address  about  the  failure

 -of  the  ‘Government  to  get  the
 reservation  rders  of  the  Govern-
 ‘yaent  of  India  regarding  the  reserva-
 tion  of  posts  in  the  services  appli-
 cable  to  the  private  sector.”’  (513)

 SHRI  P.  फ्,  MAVALANKAR:  I  beg
 to  move:

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Adress  as  to  when  the
 Emergency  will  be  lifted  from  the
 entire  country.”’  (514)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  the  Address  fails
 to  mention  the  phenomenon  of
 rapidly  increasing  unemployment
 both,  educated  and  uneducated  un-
 employment,  in  the  country.”’  (515)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  mcn-
 tion  in  the  Address  about  thc
 alarming  rate  of  population  increase
 in  the  country  and  about  the  urgent
 steps  to  be  taken  on  war  footing  for
 population  control  and  for  healthy
 family  planning.”’  (516)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  the  Address  doves

 mot  adequately  emphasise  the  neec
 for  self-reliance  and  self-sufficiency
 in  agricultural  sector  of  the
 economy,”’  (517)
 "That  at  the  end  of  tie  motion,  the

 following  be  added,  namely: —
 “put  regret  that  the  Address  fails

 to  mention  the  ghastly  tragedy  at
 Samastipur,  Bihar  in  January  1975,
 causing  fatal  injuries  to  the  Railway
 Minister  Shri  L.  N.  Mishra  and  some
 others.”’  (518)
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 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 ‘That  at  the  end  of  the  motion,  the
 tion  in  the  Address  about  the
 nationwide  Railway  strike  ang  the
 subsequent  issues  and  problems
 posed.”  ’  (519)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  the  Address  gives

 no  clear  and  definite  direction  in
 which  the  Government  are  ready  to
 go  for  ensuring  free  and  fair  elec-
 tions  to  be  conducted  independently,
 and  impartially  by  the  Election
 Commission.”’  (520)
 ‘That  at  fhe  end  of  the  motion,  the

 following  ‘be  added,  namely: —
 “but  regret  that  the  Address  fails

 to  indicate  the  date  by  which  the
 Narmada  Waters  Issue  will  be
 seetled  by  the  Tribunal.”’  (521)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  ig  no  men-

 tion  in  the  Address  about  the  final
 and  just  resolve  of  the  border  dis-
 pute  between  Karnataka  and  Maha-
 rashtra.”’  (522)
 SHRI  N.  E.  HORO  (Khunti):  I  beg

 to  move:
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “put  regret  that  the  Address  does

 not  make  mention  of  the  intention
 of  the  Government  to  constitute  a
 new  State  of  Jharkhand  comprising
 the  Chota  Nagpur  Division  and  the
 district  of  Santhal  Pargana  in  Bihar
 and  the  contiguous  districts  of
 Orissa,  West  Bengal  and  Medhya
 Pradesh  which  is  a  politico-economic
 necessity  for  all  round  economic  and
 democratic  development  ६०  that
 area  and  its  people.”’  (523)

 ‘That  at  the  end  of  the  motion,  the
 following  be  a@aed,  namely: —

 “but  regret  that  in  the  Address
 there  is  no  recognitidn  of  the  fact
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 that  no  infra-structure  ig  laid  even
 after  two  decades  of  planning  in
 Jharkhand  region  in  the  form  of
 roads,  communication  and  electri-
 city,  without  which  all  money  spent
 for  development  during  last  four
 Five  Year  Plan  period  has  simply
 been  wasted.”’  (524)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  in  the  Address

 there  is  no  mention  of  the  fact  that
 there  is  widespreaq  discontentment
 among  the  tribals  of  Jharkhand
 region  for  failure  of  Union  and  State
 Governments  concerned  to  appre-
 ciate  their  economic  and  political
 aspirations.” ’  (525)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  no  mention  is
 made  in  the  Address  of  the  urgency
 to  set  up  a  full  Bench  of  the  High
 Court  of  Patna  at  Ranchi.”’  (526)

 SHRI  श.  KATHAMUTHU  (Naga-
 pattinam):  I  beg  to  move:

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  the  Address  has
 failed  to  mention  to  have  a  com-
 prehensive  legislation  for  agricul-
 tural  workers.”’  (527)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “put  regret  that  the  Address  is
 not  at  all  concerned  about  the
 inhuman  affocities  perpetrated  on
 Harijans  in  various  parts  of  the
 country.”’  (528)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “put  regret  that  the  Address  fails
 to  mention  ‘the  urgent  necessity  to
 ensure  adequate  wage  to  the  agricul-
 tural  workers.”’  (529).
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 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  cal]  upto  the  Government  for
 the  speedy  implementation  of  the
 scheme  for  provision  of  house  sites
 to  the  landless  and  for  construction
 of  houses  for  them.”’  (530)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  has
 failed  to  point  out  the  lapses  on  the
 part  of  the  Government  to  imple-
 ment  effective  land  ceiling  lJaws,”’
 (531)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  the  Address  fails
 to  make  any  reference  to  the  failure
 on  the  part  of  the  Central  and
 State  Governments  to  set  up
 adequate  administrative  machinery
 to  implement  the  Minimum  Wages
 Act  for  agricultural  workers.”’
 (532).

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  the  Address  does
 not  make  any  mention  of  the  need
 to  extend  the  benefits  of  Workmen’s
 Compensation  Act  to  agricultural
 workers.”’  (533)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  the  Address  does  not
 take  note  of  the  miserable  plight  of
 Harijan  agricultural  workers  who
 are  subjected  to  social  and  economic
 boycott  on  them  by  jandlords  and
 other  rural  vested  interests  parti-
 cularly  when  such  Harijans  try  to
 assert  their  rights,”’  (534)

 “That  at  the  end  of  the  motion,  the

 following  be  added,  namely:

 “put  regret  that  the  Address  does
 not  take  note  of  the  failure  of  the
 State  Governments  to  enforce  the



 301  Motion  of  Thanke  PHALGUNA  1,  1896  (SAKA)  Motion  of  Thanks
 on  President’s  Address

 provisions  of  the  Untouchability
 (Offences)  Act.”’  (535)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  the  Address  fails

 to  mention  the  need  for  notionalisa-
 tion  of  sugar  industry.”’  (538)
 ‘That  at  the  सोते  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  the  Address  does

 not  call  upon  the  Government  to
 take  immediate  measures  to  take
 over  the  wholesale  trade  in  food-
 grains.”’  (537)

 ‘That  at  the  end  of  the  motion,  the
 fellowing  be  added,  namely: —

 “but  regret  that  the  Address  has
 no  sympathy  for  the  thousands  of
 victimised  workers  of  Railways  after
 the  last  strike  and  has  failed  to  call
 upon  the  Government  to  cancel  all
 punitive  measures  against  the  Rail-
 way  workers,  withdraw  pending
 cases  against  them  and  reinstate  all
 victimised  workers  and  restore  to
 them  the  pre-strike  working  and
 service  conditions”’  (538)
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  show  enough  awareness  at  the
 growing  menace  of  what  is  known
 as  parallel  economy  viz,  80
 money  and  the  necessity  to  take
 urgent  steps  to  unearth  such
 illgotten  wealth.”’  (539)

 ‘Thaf’at  ‘thie  end  of  the  motion,  the
 following  be  ‘added,  namely:—

 “but  regret  that  the  Address  docs
 not  condemn  the  US  action  to  lift
 the  so  called  arms  embargo  against
 Pakistan.”’  (540)

 "That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  cal]  upon  the  Government  to
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 take  all  urgent  steps  to  protest
 against  the  US  imperialists  setting
 up  bases  in  Diego  Carcia  and  else-
 where  in  the  Indian  Ocean,”’  (541)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 ‘Sut  regret  that  the  Address  does
 not  take  note  of  the  widespread
 drought  and  famine  conditions  pre-
 vailing  in  Tami]  Nadu  particularly
 in  the  districts  of  Ramanathapuram,
 Uudukkottai,  Dharmapuri,  Tirunel-
 veli  and  some  parts  of  Coimbatore,
 Trichirapally  and  Thanjavur
 districts.”°  (542)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  the  Address  does
 not  indicate  any  intention  on  the
 part  of  the  Government  to  check
 spiralling  prices.”’  (543)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  call  upon  the  Government  to  set
 up  an  effective  system  of  public
 distribution  for  al)  essential  com-
 modities  of  daily  use”’  (544)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  the  Address
 makes  no  mention  to  take  effective
 steps  to  ensure  regular  food  supply
 particularly  to  the  weaker  sections
 of  the  society  at  reasonable  prices.”  द
 (545)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  mention  the  importance  and
 necessity,  in  the  national  interest  to
 speedily  settle  the  dispute  over
 Cauvery  water.”’  (546)
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 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely —

 “put  regret  that  the  Address  does
 not  disapprove  of  the  Centra,  Gov-
 ernments  failme  to  include  Pondi-
 cherry  as  a  parfy  m  the  setting  up
 of  the  Cauvery  Valley  Authority
 (547)
 SHRI  P  G  MAVALANKAR  I  beg

 to  move

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 ‘put  régret  that  there  1s  no  men-
 tion  in  the  Address  about  the  deter-
 mination  of  the  Government  to  curb
 generation  and  proliferation  of  b'ack
 money  which  1s  sapping  the  hfe  of
 the  commumty  mm  almost  every
 field  of  activity"’  (548)

 That  at  fhe  end  of  the  motion,  the
 following  be  added  namely

 “put  regret  that  the  Address  fails
 to  give  ‘a  firm  assurance  regarding
 stoppage  of  evil  of  money  power  in
 Ejections  ”’  (549)

 That  at  the  end  of  the  motion,  the
 following  be  added  ramely

 “but  regret  that  there  1s  no  men-
 tion  in  the  Address  of  the  wide-

 spread  dissatisfaction  among  the
 youth  and  would  be  voteis
 about  the  haphazard  and  hasty
 manner  in  which  the  electora]  rolls
 all  over  the  country  are  being
 revised  and  brought  up  to  date,
 leaving  out  thousands  of  new  voters
 from  the  electoral  Jists”’  (550)

 "That  at  the  end  of  the  motion,  the
 following  he  added  namely

 “but  regret  that  the  Address  fails
 to  mention  the  urgent  need  of  pro-
 tecting  ang  even  enhancing  the
 rights  of  the  people  through  the  pro-
 perly  set  up  machinery  of  Federal
 and  State  ‘Ombudsmen’  m  the
 country  we  (551)
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely  नन

 ‘but  regret  that  there  1s  no  men-
 tion  in  the  Address  about  tackling
 the  pressing  problems  that  urban-
 isation  poses  througout  the  coun-
 try"?  (568)
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely.—
 “but  regret  that  there  1s  no  men-

 tion  in  the  Address  about  the  c1ucial
 importance  of  having  Panchayati
 Ra}  on  non-party  basis”’  (569)

 That  at  the  end  of  the  motion,  the
 tollowing  be  added,  namely

 “but  regret  that  the  Address  fails
 to  giv@  any  inspiring  guidelines  to
 the  youth  and  the  citizens  of  the
 country  for  their  meaningful  in-
 volvement  m  public  affairs”’  (570)

 That  at  the  end  of  the  motion,  the
 following  be  added  namely

 ‘put  regiet  that  the  Address  does
 not  refiect  the  mood  and  the  anger
 of  the  people  about  the  various
 scandals  that  are  corroding  tne
 political  and  public  hfe  ain  the
 country’  (571)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  low
 credibility  of  pohtical  parties  and
 groups  among  the  vast  millions  of
 ordinary  people  of  the  country"”’
 (572)  (

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely’ —

 “put  regret  that  the  Address  does
 not  emphasise  the  need  for  values
 and  qualities  of  integrity,  indepen-
 dence  and  uprgfitness  in  our  public
 life  at  the  present  juneture.”’  (573)

 SHRIMATI  ROZA  DESHPANDB
 (Bombay—Central):  I  beg  fo  move
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 ‘That  at  the  end  of  the  motion,  the
 tollowing  be  added,  namely  :—

 “but  regret  to  note  that  the
 Address  has  not  made  any  mention
 of  the  International  Women's
 Year.”’  (574)

 SHRI  NOORUL  HUDA;  I  beg  to

 oe move;

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  about  starvation  deaths  of
 thousands  of  persons  in  different
 parts  of  fhe  country  specially  in
 Dhubri  subdivision  of  Goalpara  dis-
 trict,  Assam;  Coochbehar  and  other
 parts  of  West  Benga)  and  Gujarat,.”’
 (575)

 ‘Thut  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  high
 prices  of  all  essential  commodities
 and  resultant  scarcity  conditions
 prevailing  कि  many  parts  of  the
 country.”'  (576)

 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely  :—

 “put  regret  that  there  is  no  men-
 tion  in  tie  Address  of  indefinite
 continuance  of  Emergency  and  use
 of  MISA  and  DIR  against  workers
 and  activitists  of  opposition  political
 parties  specially  those  of  CPI(M).”’
 om)

 \
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 ‘That  at  the  end  of  the  motion,  the
 lollowing  be  added,  nameiy:-—

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  about  the
 serious  and  aggravating  unemploy-
 ment  position  in  the  whole  country
 specially  the  existence  of  86  lakhs
 of  registered  unemployed  persons.”’
 (578)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the
 unheard  of  and  untold  atrocities  on
 railway  employees  and  their  families
 in  the  railway  quarters  by  armed
 constabulary  and  C.R.P.  during  the
 last  All-India  strike  in  May,  1974.”’
 (579)

 ‘That  at  the  end  ef  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  at-
 mosphere  of  terror  and  fear  in  many
 parts  of  West  Bengal,  due  to  which
 thousands  of  members  and  activi-
 tists  belonging  to  CPI(M),  C.1.T.U.,,
 Kisan  Sabha,  Youth  Federation  can-
 not  return  to  their  homes  and
 hearths.”’  (580)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  A@dress  about  the  fact
 that  thodgth  the  Election  Commis-
 sion  is  an  independent  _  statutory
 body,  it  is  made  to  act  at  the
 dictates  of  the  Ruling  Party  and  the
 Government.”  (581)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  about  the
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 merciless  shooting  down  of  young
 Bode  tna;  people  in  Kokrayjhar,
 Assam”?  (582)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  1s  no  men-
 tion  in  the  Address  about  the  im-

 position  of  majority  language  on
 the  linguistic  minorities  against  their

 will  and  consent  and  suppression
 of  the  movement  by  the  linguistic
 minorities  "’  (583)

 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  Govern
 ment’s  failure  to  remove  mass  scale
 ilirteracy  in  the  whole  country’  *

 (584)

 ‘That  at  the  end  of  the  motion,  the

 foflowing  be  added,  namely .—

 “but  regret  that  there  is  no  Men
 tion  in  the  Address  about  the  Gov

 ernment’s  failure  to  introduce
 genuine  and  effective  land  reforms
 in  the  interest  of  the  landless  and
 poor  peasantry  ”’  (585)

 ‘That  at  ihe  end  of  the  Motion  the
 following  be  added,  namely.—

 “but  regret  that  there  is  no  men
 tion  in  the  Address  about  the  grow-
 ing  disparity  between  the  rich  and
 the  poor  in  the  country  due  to  the
 pro.landlerd  ang  pro.big  pusiness
 policy  of  the  Central  Government”’

 (586)
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 “That  at  the  रेते  of  thé  thottdh,  the
 following  be  added,  namely: /

 “but  regret  that  there  1s  no  men-
 tion  in  the  Address  about  the  huge
 loot  by  the  monopolists  at  ,  the
 expense  of  the  poverty  atrieken
 workers  and  peasants  1  the
 country  ”’  (587)

 ‘That  at  the  end  of  the  motten.  the
 following  be  added,  namely

 ‘but  regret  that  there  1s  no  men-
 tion  in  the  Address  about  the  nost
 ponment  of  elections  m  Trivandrum,
 Bihar  and  Gujarat  States  by  the
 Election  Commission  at  the  instance
 of  the  Prime  Minister  and  in  the  1n-
 terest  of  the  Ruling  Party”’  (588)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added  namely

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  lack
 of  industriahsation  of  the  backward
 areas  and  regions  in  the  country”’
 (589)

 ‘That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  there  is  no  men-
 tton  in  the  Address  about  the  failure
 of  the  Government  to  protect  the
 minorities  from  communal  ang  lin-
 guistic  riots”  (590)

 ‘That  af  the  end  of  the  motior  the
 following  be  added,  namely —

 “but  regret  fhat  there  f#'  no  men.
 tion  in  the  Address  about  the  Gov-
 ernment’s  failure  to  restore  peace
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 ef
 ‘That  at  the  end  of  the  motion  the

 following  be  added  namely

 ‘but  regret  that  there  18  no  men
 tion  in  the  Address  of  authori*arian
 trends  exhibitied  by  the  Ruling  party
 and  the  Government”  (592)

 नी  जापान  राब  ओपी  (शाजापुर)

 मैं  प्रस्ताव करताहै-- करता  है  +

 “कि  अतोव  के  अन्त  मे  रहे  जोडा  जाये

 अर्थात्‌ —

 “किन्तु  खेद  है  कि  चुनाव-सुधार सीधी
 संसदीय  समिति  की  सिफारिशों और

 विशेषत  सर्वसम्मत  सिफारिशो  पर

 सरकार  द्वारा  अमल  न  किये  जाने
 पर  कोई  दुख  अगट  नहीं  किया

 गया  id  "(a)

 “कि  प्रस्ताव  के  अन्त  मे  येह  जोडा  जाये,
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 के  वुष्भभाव  को  एक  निश्चित समय
 से  समाप्त  कने  कीं  कोई  घोषणा

 अभिभाषण मे  नहीं  be  (3)

 कि  अस्तिव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ --

 “किन्तु  लेव  है  कि  गुजरात  विधान  सभा
 के  चुनाव  कराने  में  और  उस  राज्य

 की  जनता  को  लोकप्रिय सरकार  देने
 मे  असाधारण  विलम्ब  किये  जाने

 पर,  सरकार  की  कोई  भावना  नहीं

 की  गई  ye  (4)

 "कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,

 अर्थात्‌ --

 “पनन्तुखेद है  कि  1977  कौ  जनगणना

 के  पश्चात,  स्वर  जा  कर  मतदाता

 सूचियों  के  पुनरावृत्ति कराने  का  कार्य

 चुनाव  आयोग  दवारा  न  कराने और

 इस  प्रकार  से  करोडो  नवयुवकों को,

 छसपूर्वक  उनके  मताधिकार से  वचित

 अर्थात्‌  --  किये  जाने  का  कोई  उल्लेख,  और
 उस  पर  सिर  आक्रोश  अभिभाषण

 “परन्तु  खेद  है  कि  देश  मे  सकट कालीन  मे  नहीं  Bi"? (5) (5)

 स्थिति  को  समाप्त  करने  की  घोषणा

 अभिभाषण  मे  नहीं  की  गई  है।”
 '  पक  प्रस्ताव  के  प्रीत  मे  बह  जोडा  जाये,

 |  (2)  अर्थात्‌ —

 ;  “freq  खेद  है  कि  लोक  नायक  श्री

 किम

 अकसर  ला
 े

 विरोधी  देश  व्यापी  जन-आन्दोलन

 के  अभिनन्दन  का  अभिभाषण  मे

 कोई  उल्लेख  नही  en  (8)

 ।
 किसू  खेद  है  कि  देश  की  राजनैतिक

 अ  आशिक  व्यवस्थाओं पर  कामे  धन
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 [at  जगरनाथ  राव  जोशी]  देने  के  लिए,  संविधान  के  अस्थायी

 कक  अस्ताव  के  अन्त  मे  यह  जोडा  जाये,  अनुच्छेद 370  को  समाप्त  करने

 अर्थात्‌  की  धोषणा  अभिभाषण  मे  नही  की

 “परन्तु  खेद  है  कि  सत्ताधारी  दल  की
 गंडा

 '
 (19)

 अधिनायकशाही  प्रवृत्तियों
 के  कारण,  “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 देश  मे  लोकतंत्र  के  लिये  बढते  हुए  यति
 खतरे  के  प्रति  अभिभाषण  मे  चिन्ता

 प्रकट  नही  की  गई  है।”'  (7)  “परन्तु  बेद  है  कि  किसानो  को  उर्वरक,

 मक  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये  सिचाई  का  पानी  तथा  बीज  समय

 अर्थात  पर  व  रियायत  से  देने  मे  सरकार  की
 असफलता और  इस  सबब  मे  ठोस

 “परन्तु  खेद  है  कि  चुनावो  को  बिरादरी-  का  सस
 बाद,  क्षेत्रीयता,  काले-धन  तथा

 उठा  स्,  म

 कि  नहीं  है।”'  (20)
 सरकारी  मशीनरी  के  दुर्योग के

 दुष्प्रभाव  से  मुक्त  करने  के  लिये

 चुनाव-प्रणाली  मे  आधारभूत  सुधार  “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जयते,
 करने  की  कोई  व्यग्रता  अभिभाषण  अर्थात्‌ -

 मे  प्रगट  नही  की  गई  है।”'  (17)

 “परन्तु खेद  है  कि  देश  की  ओद्यागिक
 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,  क्षमता का  शन  प्रतिशत  उपयोग

 भमत  एक  निश्चित  अवधि के  भीतर

 “परन्तु  खेद  है  कि  रोजगार,  मूल्य,  करने  के  ठोस  कदमो  की  चर्चा

 उत्पादन  तथा  आय  सम्बन्धी  एक  अभिभाषण मे  नही  है।”'  (21)
 राष्ट्रीय  नीति  के  निर्धारण  के  लिए

 कक  दृष्टि  से  नहान
 के

 केश  के  मके  अस्तिव  के  अन्त  मे  यह  जोडा  जाये,
 सभी  वर्गों  के  प्रतिनिधियो  का  एक  अर्थात

 गोलमेज  सम्मेलन  बुलाने  की  धोषणा

 अभिभाषण  मे  नही  की  गई  है।”'  “परन्तु  खेद  है  कि  अभिभाषण  मे,  सधन
 (18)

 खेली  द्वारा  अधिकतम  उत्पादन  हेतु
 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,  आवश्यक भूमि  सुधार  योजना  को

 अत  एक  निश्चित अवधि  मे  भ्रमण  में

 “परन्तु खेद  है  कि  जम्मू-काश्मीर के  लाने  का  ठोस  आश्वासन नही  दिया

 भारत  मे  पण  विलय  को  मुद्रा  गया दे।”'  (22)
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 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,  “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 “  ie  “परन्तु  खेश्है  कि  देश  की  मा  व  समस्त
 परन्तु  खेद  है  कि  आवश्यक  वस्तुओं  के  शक्ति  के  तथा  द  :

 अभाव  और  उनके  मूल्यों  मे  हुई
 कुचल  देने  वाली  वृद्धि  मे  राहतदायी  तथा  पुत्र

 उपयोग  एक  निश्चित

 धोती करने  मे  सरकार  की
 लगातार  असफलता  की  भर्त्सना

 अवधि के  भीतर  करने  का  उल्लेख
 अभिभाषण  मे  नही  है।”'  (26)

 अभिभाषण मे  नही  की  गई है'  “कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,
 (23)

 अर्थात्‌

 “कि  अस्तिव  के  अन्त  मे  यह  जोडा  जाये,  “परन्तु  खेद  है  कि  एक  निश्चित  अवधि
 अर्थात  मे  भारत  के  अनेक  गाम  मे  पीने  का ः

 पानी  पहुचाने  की  व्यवस्था  सुनि-
 “परन्तु  खेद  है  कि  अभिभाषण मे  यह  उचित  करने  सम्बन्धी कोई  आश्वासन

 चिन्ता  व्यक्त  नही  की  गई  है  कि  अभिभाषण मे  नही  दिया  गया  है।””
 1967  मे  समद  दवारा  पारित  इस  (27)

 मकान  को  सरबर  ने  अभी  तक
 क्रियान्वित  नहीं  किया  है  कि  “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 संविधान  की  आठवी  अनुसूची  मे  अर्थात्‌
 उल्लिखित  सभी  भाषाओ  को  तथा  प

 अग्रेजी  को,  अखिल  भारतीय  तथा  पर  ्  हैकि 1971 के मारक माक युद्ध  के  समय  छम्ब-  क्षेत्र

 उमर  का  सम  भये
 विस्थापितों

 के  स्थायी,  उचित
 के  रुप  मे  माना  जायेगाऔर  न  अभि-  नथा  उपयुक्त  पुनर्वास  एव  क्षतिपूर्ति
 भाषण  मे  इस  सकल्प  को  क्रियान्वित  करने  के  लिए,  एक  निश्चित  अवधि
 करने  के  लिये  एक  निश्चित  अवधि  की  धोषणा,  अभिभाषण  मे  नही  की
 की  ही  धोषणा  की  गई  a  गई  है

 (28)

 (24)  पक  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,  “परन्तु  खश्है  कि  अभिभाषण  मे  यह
 अर्थात  सकल्प  नही  है  कि  एक  निश्चित

 अवधि  मे  देश  के  प्रत्येक  आम  मे
 “परन्तु  खेद  है  कि  केन्द्रीय  सरकार,  बिजली, पक्की  सडक,  पीने  का

 राज्य  सरकार  स्वायसशासी  पानी,  चिकित्सा केन्द्र,  कृषि  उप-
 संस्थाओं  और  सरकारी  उपक्रमों  के  करण  केन्द्र  तथा  लघु  तथा  कुटीर
 कर्मचारियो  के  लिये  समान  कार्य  के  उद्योग  के  उपकरण  और  शिक्षा
 लिये  समान  वेतन  देने  के  बारे  मे  सुविधाए उपलब्ध  कराने  मे  राज्यो
 अभिभाषण मे  कोई  ठोस  आश्वासन

 नही  है।”'  (25)  #  wait i”?  (29)
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 श्रीजगरूाथ  रावजी]  :

 कि  अ्स्ताव  के  अन्त  में  यह  लौंडी  जाये,
 अर्थात्‌  —

 “बिन्दू  खेद  है  मि  अभिभाषण मे  यह
 ध  घोषणा  नहीं  की  गयी  है  कि  एक

 निश्चित  अवघि  के  भीतर  सम ुच
 देश मे  गोहत्या फ्र  प्रतिबन्ध

 लगाया  जायेगा।”'  (30)
 गनिप्रस्ताव वे  अन्त  मे  यह  जोड।  जाये

 अर्थात्‌ —

 “परन्तु  खद  है  कि  अभिभाषण  मे  ऐसे
 अविलम्बनीय  ठोस  कदमों  का

 उल्लेख  नही  है,  जिनके  द्वारा  शिक्षा
 को  सामाजिक उत्थान  और  आर्थिक
 विकास  के  लिये  तथा  उत्कृष्ट
 नागरिक  बनाने  की  दिशा  मे,  एक
 मह  वपूर्ण  व  सफल  माध्यम  निश्चित
 अवधि  मे  बनाया आजा  सके।”'

 (31)
 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाय,

 अर्थात्‌ --
 “परन्तु  खेद  है  कि  अभिभाषण  मे  यह

 घोषणा  नही  की  गयी  है  कि  पेशरौ
 की  समझते  कठिनाइयों पर  विचार
 करने  और  उन्हें  उपयुक्त  सहायता

 तथा  अन्य  सुविधाए  अविलम्ब  दिलाने
 के  लिये  एक  उच्चस्तरीय आयोग
 का  गठन  किया  ari (”’ (32) (32)

 “कि  प्रस्ताव  के  अन्त  मे  यह  ओडी  जाये,
 अर्थात्‌ —

 “परन्तु  खेद  है  कि  गरीबों  को  नि  शुल्क
 तथा  शीघ्र  न्याय  दिलाने  की
 व्यवस्था, एक  निश्चित  समय  मे
 करने  का  कोई  आश्वासन  अभिभाषण
 मे  नही  दिया  गया  है।”'  (33)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “परन्  खेद  है  कि  अभिभाषण  मे  यह
 आश्वासन नही  दिया  गया  है  कि

 on  '‘Prodidents  Addtexy
 t

 एक  मिलते  अवे”  के  'और

 अनुसूचित  जनजातियों  कीं  उनकी
 वे  भूमि  लौटा  दी  जायेगी,  जो  कि *

 अनुचित  तरीकों सै,  उनसे  अन्य
 *

 लोगों  ने  हस्तांतरित करली  है।”'
 (34

 प  %
 4

 ्  म्स्ताव  के  अन्त  मे  यह्  जोडा  जाये,

 “वि  प्रस्ताव  के  अन्त  मे  यंह  जोडा  जाये,
 अर्थात्‌ --

 “परन्तु  खेद  है  कि  केन्द्र  और  राज्यो  के
 बीच  सबको  की  मधुरता  और

 म्मायसगतस  आवश्यकता  के  निमित्त
 बित्ती  प्राचीन  के  प्रश्न  को  हल
 काने  के  लिए  शुक  स्थायी  चित्त
 आयोग  की  मियुविस के  लिये  कोई
 सिविल  आश्वासन  अभिभाषण  मे

 नहीं  we  (48)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
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 कि  अस्तिव'  के  ह....ल  यहं!  जोडा  जाये,

 अति
 *  tT  1

 '  Fe

 “परन्तु  खेद  हैं  कि  बिहार  की  साहसी
 जनता  के  असि  और  विशेषकर उन
 शहीदी,  जिन्होने  वहा  के  अष्ट  और
 अयोग्य  शासन  के  विरुद्ध  वीरतापूर्ण
 लडाई  लगी,  को  श्रद्धाजंलि देने  के
 लिये,  अभिभाषण &  कोई  रुचि  नही
 पिखाई मई है।” ' (8) गई  ee’  (8)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये
 अर्थात्‌ —

 परन्तु  खद  है  कि  उच्चपदासीन नताओ
 और  अधिकारियो के  बि र्द्ध  अप्पा-
 चार  के  ठोस  आरोप  किये  जाने  वे
 बावजूद,  सरकार  द्वारा  उपयुक्त
 जाच  कराय  जाने  मे  विफलता  की
 भावना  अभिभाषण  मे  नही  की

 गयी  है।
 '

 (9)

 “कि  अस्तिव के  अन्त  म  यह  जोडा जाय
 अर्थात्‌ -

 “परन्तु  खद  है  कि  म  करि  लि०  वे  बारे
 म  संसद्  के  भीतर  और  बाहर  लगाय
 गय  आरोपों  की  सम्यक्‌  जाच  के

 लिये  मदद  सदस्यों  की  एक  समिति
 गठित  किये  जाने  को  आश्वासन

 अभिभाषण मे  नही  दिया  गया  है।”  '
 (10

 “के  प्रस्ताव  के  अन्त  मे  अह  जोडा  जाये,
 अर्थात --

 “परन्तु  खेद  है  कि  काले  धन  को  समाप्त
 कर  के  लियें,  किसी  समयबद्ध और

 :
 कर्मचारी  भोजनों  को  क्रिया-

 स्थित  करमे  की  भौंणा  अभिभाषण

 मे  नहीं  की  गयी  ae’  (11)

 on  President's  Address

 “कि  प्रस्ताव  के  फ़स्ल  मे  बह  जोड़ा  जाये,
 अर्थात्‌ —

 “परन्तु  ख  है  कि  सत्ताधारी दल  और
 साम्यवादी दल  के  सच  गठजोड  से
 उत्पन्न,  भारतीय  लोकतंत्र  के  लिये
 खतरे  की  गभीर  चेतावनी  अभि-

 भाषण  मे  नही  है।”'  (12)

 कि  अस्तिव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात् --

 *परन्तु  खद  है  कि  गत  आर  वर्षों  की
 अवधि  मे  देश  मे  बढ़ती.  गरीबी,
 फिरते  उत्पादन  और  धसके  परिणाम-
 स्वरूप  फैलते  जन क्षोभ  के  उपयुक्त
 निदान  और  उचित  उपचार  का
 काई  खास  और  प्रभावी  सकेत

 अभिभाषण म  नही  है।”*  (13)

 "कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 'परन्तु  खेद  है  कि  अत्यधिक महंगाई  व
 अभाव  की  स्थिति  से  संतप्त  बैराज-
 गार  गरीब  तथा  दुर्गेश  क्षेत्री  मे  बसे,
 जनता  के  कमजोर  वर्गों  को  अवि-
 लम्बनीय  राहत  के  लिये  कारगर
 कदमो की  धोषणा  अभिभाषण  मे

 नहीं  की  गई  है।”'  (14)

 पक  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌ अ

 “परन्तु  खद है  कि  कर्मचारियों  और

 मजदूरो  को  आवश्यकतानुसार न्यून-
 तम  वेतन  एक  निशित  अवधि  के
 भीतर  लिये  जाने  की  घोषणा  अभि-
 भाषण  मे  नही  की  गई  av

 '
 (15)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌  ~

 'परन्तु  खद  है  कि  अभिभाषण  मे  इस
 बस्त  की  घोषणा  नही  की  गयी  है  कि
 भत्ते  नदी  जलन वि याद के  बारे  मे



 319  Motion  of  Thanks  FEBRUARY  20,  1975  Motion  of  Thanks  320
 on  President's  Address

 {Sto  लक्ष्मीनारायण  पण्डे]

 तिम  व  सभी  पदो  पर  अनिवायंत

 लागू  निर्णय  कितनी-कितनी  अवधि

 मे  कर  दिया  जायेगा।”  *  (16)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  सभी  सरकारी

 उपक्रमों  मे,  एक  निश्चित  अवधि  के
 भीतर  उनके  प्रबन्ध  मे  श्रमिको  को
 भागीदार  बनाने  के  लिए  कोई
 संतोषजनक व  निश्चित  आश्वासन
 अभिभाषण  मे  नहीं  दिया  गया

 है।''  (36)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये

 अर्थात्‌ -झ

 “परन्तु  जेद हे  कि  अभिभाषण मे  एक
 शमी  ाष्ट्रनीति  पर  अमल  क
 आश्वासन नही  दिया  गया  है  जिसके
 अन्तर्गत  गरीबी  की  रेखा  नीचे
 जीवनयापन करने  वाले  किसानो,

 मजदूर  व  अन्य  कमजोर  वर्गो  को
 उनके  ऊपर  लदे  सभी  प्रकार के
 ऋणों  से  एक  निश्चित  अवधि  में

 छुटकारा  दिलाया  जा  सके  yf?

 (37)

 “कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाय,
 अर्थात्‌ =

 “परन्तु  खेद  है  कि  बढती  बेरोजगारी
 और  लक्ष्य हीन शिक्षा  प्रणाली  के

 कारण  देश  की  युवा  पी ही  मे  बडे
 पैमाने पर  व्याप्त  गहरे  क्षोभ के
 निराकरण के  लिए,  कोई  समयबद्ध
 आश्वासन की  धोषणा  अभिभाषण

 मे  नही  की  गई  है।”'  (38)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये.
 अर्थात्‌ --
 “परन्तु  खद  है  कि  अभिभाषण  मे

 मताधिकार की  आयु  को  घटा  कर

 on  President’s  Address

 18  वर्ष  करके  नवोदित  युवा  पीढ़ी
 मे,  राष्ट्र  निर्माण  के  किये  मे  सहभागी
 बनने  की  भावना  को  उत्कट  बनाने
 का  कोई  आश्वासन नही  दिया  गया
 है।”'  (39)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अन्य  न्यूनतम  आवश्यकताओ  का

 प्रबन्ध  करने  की  कोई  घोषणा  अभि-
 भाषण मे  नही की  गई  है।”

 '
 (40)

 “कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात

 'परन्तु  खेद  है  कि  सरका  री  सेवाओ  मे,
 सामान्य और  तकनीकी  अधिकारी
 व  कर्मचारियों के  दर्जे  और  उनकी
 पररिलब्धिया  मे  असमानता  को

 सम्पूर्णत  दूर  करने  सम्बन्धी

 सुनिश्चित  आश्वासन  अभिभाषण  मे
 नही  है।”'  (41)

 कि  प्रस्ताव के  अन्न  मे  यह  जोडा  जाये,
 अर्थात्‌ -

 परन्तु  खेद  है  कि  कर्नाटक-महाराष्ट्
 सीमा  विवाद  को  शीघ्र  निपटाने  में
 सरकार  की  असफलता  की  चर्चा

 अभिभाषण मे  नही  की  गयी  है।”'
 (  42)

 "कि  प्रस्ताव  के  अन्न  मे  यह  जोडा  जाये,
 अर्थात्‌ -

 परन्तु खेद  है  कि  कराधान  विधि  को

 सरल  बनाने  का  अभिभाषण मे  कोई
 आश्वासन  नही  दिया  गया  है।”*
 (43)
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 कि  अस्तिव  के  भग्त,मे,यह जोडा  जाये,
 अर्थात्‌

 “परन्तु  बेद  है  कि  काम  करने  के  अधिकार

 को  संविधान  के  मूल  अधिकारो ंमे  सम्मिलित

 करने  की  अविलंबनीय  आवश्यकता  का  कोई

 उल्लेख  अभिभाषण  में  नही  है।””  (44)
 “कि  प्रस्ताव  के  अन्न  मे  यह  जोडा  जाये,

 अर्थात्‌

 “परन्तु  खेद  है  कि  गरीब  किसाने  की
 सीमित  सम्पत्ति,  पशुधन  व  फसल का  सर्विस

 बीमा  एक  निश्चित  अवधि  के  भीतर  किये  जाने
 का  आश्वासन  अभिभाषण  मे  नही  दिया  गया

 है।”
 ,

 (45)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात
 “परन्तु खेद हैकि  1971  के  युद्ध  मे  भारत

 की  विज  होन  के  बाबजूद,  थम्ब-जसोरिया  की  जो

 भारतीय भूमि  पाकिस्तानी  कब्जे  मे  दे  दी  गयी
 थी-उसकी  वापसी  का  कोई  आश्वासन  अधि

 भाषण  मे  नही  दिया  गया  है।'
 '

 (45)
 “नि  प्रस्ताव  के  अन्  मे  यह  जोडा  जाये,
 अर्थात्‌
 “परन्तु  खेद  है  कि  1971  के  युद्ध

 के  कारण,  भारत  मे  आग,  सिधी  विस्था
 पिनों  को  अविलम्ब  भारतीय  नागरिकता  देने
 की  ओर  उनका  स्थायी  पुनर्वास  करने  की

 घोषणा  अभिभाषण  मे  नही  को  गयी  है।”  (  47)

 “के  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात

 “परन्तु  खद  है  कि  केन्द्रीय  विश्वविद्या-
 लयो  के  प्रशासन व  प्रबन्ध  मे  बढते

 हुए  सरकारी  हस्तक्षेप  को  रोकने  के
 लिए  कोई  संतोषजनक  भाश्वासन

 अभिभाषण मे  नही  दिया  गया  है।”'
 (51)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात:--

 “परन्तु  खेद  है  कि  अभिभाषण  मे  एक

 ऐसी  राष्ट्रीय नीति  पर  अमल  का
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 आश्वासन नही  दिया  गया  है  जिसके
 अन्तर्गत  गरीबी  की  रेखा  से  नीचे
 जीवनयापन  करने  वाले  किसानो,

 मजदूरो  व  अन्य  कमजोर  वर्गों  को,
 उनके  ऊपर  लदे  सभी  प्रकार के
 ऋणो  से  एक  निश्चित अवधि  में
 छुटकारा  दिलाया  जा  सके  vo

 (443)

 “कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  केन्द्र  और  राज्यो  के
 बीच  सम्बन्धों की  मधुरता  भौर

 न्यायसंगत  आवश्यकता  के  निमित्त,
 वित्तीय आवटन  के  प्रशन  को  हल

 करने  के  लिए  एक  स्थायी  वित्त
 आयोग की  नियुक्ति  के  लिये  कोई
 निश्चित  आश्वासन  अभिभाषण  में

 नहीं  है।”
 *

 (444)

 भी  भारत सिह  चौहान  (धार)
 मै  प्रस्ताव  करता  हु:

 कि  प्रस्त व के झन्त में के  अन्त  मे  यह  जोडा  जाये,
 अर्थात -

 “नर्मदा  नाव गाव  बाध  के  शिव  द  को
 निपटाने  मे  विलम्ब  का,  जिससे
 लाखो  मध्य  प्रदेश  के  किसानो  मे
 भय कर  असंतोष  है,  भाषण  मे

 कोई  विवेचन  न  होना।”' (50)

 आओ  ज्ञानेश्वर  प्रसाद  यादव  (कटिहार).
 मै  यह  प्रस्ताव  करता  हू

 कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात  _—

 “परन्तु  खेद  है  कि  अभिभाषण  मे  उन
 नौजकनो  को,  जो  18  वर्ष  की

 आयु  के  है,  मताधिकार देने  की  कोई
 घोषणा नही  है।”'  (103)
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 [ओ  जानेश्वर  इरशाद  यादव]

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात —

 “परन्तु  खद  है  कि  अभिभाषण  मे  देश  के
 विभिन्न  भागो  मे  गया  और  अन्य
 नदियो  द्वारा  अतिवर्ष  लाखो  एकड
 भूमि  कटाव  से  बेघर  होने  वाले

 लाखो  किसानो  और  कृषि  श्रमिको
 के  पुनर्वास  और  रोजगार  के  बारे  मे
 कोई  धोषणा  नही  की  गई  है  ve

 (104)

 आओ  रामाजनार  शास्त्री  (पटना)  म
 प्रस्ताव  करता  है

 “कि  अस्तिव  के  अन्त  मे  यह  जोडा  जाये,

 मूल्यों  म  जमो  करने  तथा  बनावटी
 अभाव क  समाप्त  करनेके  सम्बन्ध
 प्रभाव  क  रो  कदम  उठाने  का  कर्ड

 उल्लेख  नही  है।””  (105)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ -

 “परन्तु  खेद  है  कि  अभिभाषण  म  गेहू,
 चावल,  मोटा  अनाज,  दाल,  चीनी,
 मोट  कपडा,  किरामन तेल,  सलाई,
 खाद,  दवा,  डालडा आदि  आवश्यक
 वस्तु  ने  थोक  व्यापार  को

 सरकारी  हाथ  मे  लेकर  उन्हे  सर-
 जारी  राशन  की  दुकानो  द्वारा  उचित
 सत्य  पर  और उचित  मात्रा  मे

 बेचन  वा  कोर्ड  उत्लेख  नही  ey?
 (106)

 "व  प्रस्ताव  के  अन्त  मे  यह  छोटा  जाये,

 FEBRUARY  20,7  1975  Motion  of  Thanks  324
 on  Preswdent’s  Address

 गल् लाखो रो,  सट्टेबाज,  मिलावट
 करने  वालो,  जमीदारो एवं  पूजी
 पतियों  हारा  छिपाकर  रखे  भये
 खाद्यान्न  एव  अन्य  आवश्यक  वस्तुओं
 को  छापामारकर  निकलवाने  तथा
 उनके  विरुद्ध  कठोरतम  कार्यवाही
 करने  का  उल्लेख  नहीं  है।”'
 (107)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ -

 “परन्तु  खेद  है  कि  अभिभाषण  मे  बिहार
 तथा  दूसरे  कमी  बाले  राज्यो  मे

 अधिक  खाद्यान्न का  आवटन  करने
 वा  उल्लेख  नही  है।”'  (108)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 “कि  अस्तिव  ने  अन्त  में  यह  जोडा  जाये,
 अर्थात्‌“

 “परन्तु  खेद  है  कि  अभिभाषण  मे  विभिन्

 राज्यो  मे  बने दु भूमि हदबदी  कानूनों
 को  लागू  कर  फालतू  जमीनो  का
 खेत  मजदूरो  एव  गरीब  किसानो  ने
 बीच  निशुल्क  बट वार  करमे  का
 काई  उल्लेख  नही  ee’  (110)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌:

 “परन्तु  खेद  है  कि  करो  की  जोरी  को
 समाप्त  करने,  काने  धन  को  समाप्त
 करने,  तस्करों  की  सम्पत्ति  को  जब्त
 तथा  उनके  विरुद्ध  कठोर  कार्यवाही
 करने, एक  शी  पये  तथा  उससे

 अधिक  मूल्य  के  नोटों,  को  रहे  करने
 आदि  का  कोई  उल्लेख  नहीं  ee’
 (111)
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 कि  अस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात्‌  -

 “कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌ -
 “परन्तु खेद है  कि  अभिभाषण  मे  देश  के

 अकाल,  सूखा  एवं  कमी  वाले  क्षेत्र
 में  अधिक  से  अधिक  मदद  देने  का
 कोई  उल्लेख  नही  है।”'  (113)

 “कि  अस्तिव  के  अन्त  मे  यह  जोड़ा  जाय,

 बद्ध  के  क्रम  मे  किसानो  एवं  मजदूरों
 से  सहयोग  लेने  का  कोई  उल्लेख

 नहीं  hee  (114)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌  —

 “परन्तु  खेद  है  कि  अभिभाषण  मे

 मजदूरों  के  वेतनमान एव  महान
 भत्ते  मे  कटौती  सम्बन्धी  मजदूर
 विरोधी  नीति  को  अविलम्ब  समाप्त
 करने  का  उल्लेख  नहीं  है।”'
 (115)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये;
 अर्थात्‌  _

 “परन्तु  खेद  है  कि  अभिभाषण मे  गन

 साल  मई  की  रेल  हड़ताल  के  क्रम  में
 -दंडित  रेलवे  कर्मचारियों के  विरुद्ध
 बर्खास्तगी,  मुसली,  सेवा  से  मुवीन,
 ब्रेक इन  सर्विस,  गिरफ्तारी,  मूक-
 दमों  आदि  को  अविलम्ब  समाप्त

 करने  का  कोई  उल्लेख  नही  है।”'
 (116)

 on  President’s  Address

 “कि  अस्तिव  के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात्‌  :—

 “परन्तु  खेद  है  कि  मई  हडताल  के  क्रम  में
 दण्डित  रेल  कर्मचारियो की  संज्ञाओं
 को  रद्द  करने  सम्बन्धी  रेलवे  मंत्री
 स्व०  ललित  नारायण  मिश्र  के

 समस्तीपुर में  तथा  उसके  पूर्व  दिये
 गये  आश्वासनों को  पूरा  करने  का
 उल्लेख  नही  ave  (117)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात्‌  _

 “परन्तु  खेद  है  कि  अभिभाषण  में  रेल
 पत्नी  स्व०  ललित  नारायण  मिश्र
 फिजवन्प  हत्या क  पीछे  फासिस्ट
 एव  अभिगामी  तन्वी  के  हाथ  होने  का
 कोई  उल्लेख  नही  है।”'  (118)

 कि  प्रस्ताव के  अन्त  मे  यह  जोड़ा  जाये,

 अर्थात्‌  त--

 “परन्तु  खेद  है  कि  अभियान  में  पंचम
 पंचवर्षीय योजना  को  अन्तिम  रूप
 देकर  उसकी  क्रियान्विति का  कोई
 उल्लेख नही  है।””  (119)

 कि  अ्स्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ -

 परन्तु  खेद  है  कि  अभिभाषण  म  विकास
 के  पूजीवादी  मार्ग  को  त्याग  कर

 गैर-पूंजीवादी मार्ग  अपनाने  का  कोई
 उल्लेख  नही  है।”  (120)

 पक  अस्तिव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌  —_—

 “परन्तु  खेद  है  कि  अभिभाषण  मे  देश
 की  आर्थिक  एवं  राजनीतिक संकट  से
 उबारने  तथा  भष्टाचार  का  अन्त

 करने  के  लिए  देख  के  175  एकाध-

 कारी  पूजीपति  परिवारो  के  कल-
 कारखानों  के  राष्ट्रीयकरण  करने
 का  कोई  उल्लेख  नही  है।””
 (121)
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 “कि  प्रस्ताव

 =
 अन्त  मे  यह  जोड़ा  जाये,

 है।””  (122)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये;

 अर्थात्‌  :ट-

 “परन्तु  खेद  है  कि  अभिभाषण  मे  चीनी,
 कपड़ा  और  दवा  उद्योग  के  राष्ट्रीय-
 करण  करने  का  कोई  उल्लेख  नही

 है।””'  (123)

 पैके  अस्तिव  के  अस्त  में  मह  ओडी  जाने,

 उल्लेख नही  है।”'  (124)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 का  कोई  उल्लेख  नहीं  है।””
 (125)

 कि  अस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 नि

 “परन्तु  खेद  है  कि  अभिभाषण मे
 कोयला  के  उत्पादन  मे  नौकरशाही

 FEBRUARY  20,  1975  Motion  of  Thanks  328
 on  President’s  Address

 द्वारा  रुकावट  डालने  की  नीति  की
 निन्दा  करने  का  कोई  उल्लेख  नही
 है।””  (126)

 मके  अस्तिव  के  अन्त  में  गह  जोड़ा  जाये;

 ठोस  बातों  का  उल्लेख  नही  है।”'
 (127)

 कि  अस्त  के  अश  मे  यह  जल  जागे,

 नहीं  है।”*  (128)

 नग  केस  में  गह  भोगे  जागे

 उल्लेख नही  है।””  (129)

 सैकिजस्ाद  के  भत  मे  यह  चौडा  जागे;

 उल्लेख नही  है।”'  (130)
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 ‘fe  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,

 है।””  (131)

 “कि  बर्ताव  के  अन्त  मे  यह  जोड़ा  जाये,

 का  कोई  उल्लेख  नहीं  है।”'

 (132)

 कि  अस्तिव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ —

 ry  खेद  हे  कि  अभिभाषण  मे  निजी
 रेल  वैगन  उगा  के  राष्ट्रीकरण
 की  बात  का  उल्लेख  नही  gv
 (133)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाए
 अर्थात्‌ -

 “परन्तु  खेद  है  कि  अभिभाषण  मे  तेल
 के  मामले  मे  देश  को  आत्म-निर्भर
 बनाने  सम्बन्धी  ठोस  बातो  का

 उल्लेख नही  है।”'  (134)

 शक  प्रस्ताव  के  अन्त  मे  यह  जोडा  गये,
 अर्थात्‌ ~-
 “परन्तु  खेद  है  कि  अभिभाषण  मे

 विदेशी  तेल  कम्पनियो  के  राष्ट्रीय
 करण  सम्बन्धी  बात  का  कोई
 उल्लेख नही  है।””  (135)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ _

 परन्तु  खेद  है  कि  अभिभाषण  मे  ईब
 की  कीमत  सीटें  पन्द्रह  रुपये  प्रति

 on  President’s  Address

 क्विंटल  तै  करने  की  बात  का  कोई
 उल्लेख  नही  है।””  (136)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,

 अर्थात्‌ —
 “परन्तु  खेद  है  कि  अभिभाषण  मे

 रासायनिक खाद  के  मृत्य  में  कमी
 करने  का  कोई  उल्लेख  नही  है।”'
 (137)

 कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,
 अर्थात्‌ -

 “परन्तु  खेद  है  कि  अभिभाषण  मे  किसानो
 को  पर्याप्त  मात्रा  मे  तथा  उचित
 मूल्य  पर  खाद  की  सप्लाई  करने  का

 कोई  उल्लेख  नही  है।”  "(138)
 कि प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌ -न --

 'परन्तु  खेद  है  कि  अभिभाषण  मे  अनु-
 सूचित  जातियो  और  अनुसूचित
 जनजातियां  के  ऊपर  होने  वाले
 अत्याचारो को  मख्ती  के  साथ  दबाने

 का  कोई  उल्लेख  नही  है।”
 '

 '139)

 “कि  प्रस्ताव के  अन्त मे  यह  जोडा  जाये,
 अर्थात्‌  —

 परन्तु  खेद  है  कि  अभिभाषण  मे  दक्षिण
 वियतनाम की  क्रातिकारी  अस्थायी
 सरकार  को  फौरन  मान्यता  देने  का
 कोई  उल्लेख  नही  है।”'  (140)

 कि  प्रस्ताव के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात
 '

 परन्तु  खेद  है  कि  अभिभाषाण मे  देश
 की  फासिस्ट  एव  प्रतिगामी शक्तियों
 के  विरुद्ध  लोहा  लेने  सम्बन्धी  आह्वान
 का  कोई  उल्लेख  नही  है।”'  (141)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात --

 “परन्तु  खेद  है  कि  अभिभाषण  मे  देश  की
 स्वतन्त्रता,  अखण्डता,  धमनिपेंक्षता

 एवं  जनतन्स  की  रक्षा  करने  के  लिए
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 देश  मे  सामुदायिक धूणा  पैदा  करने

 देश  की  एकता  को  तोडने  वाले  अ्रचारो
 तथा  सगठनो  जैसे,  राष्ट्रीय  स्वय

 सेवक  सध,  जमाते  इस्लामी,  आनन्द-
 मार्ग,  शिव  सेना  आदि  पर  प्रतिबन्ध
 लगाने  की  आवश्यकता  का  कोई
 उल्लेख  नही

 Be
 (142)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 का  कोई  उल्लेख  नही  है।”'  (143)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये

 नहीं  है”  (144)
 वि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  मे  मीसा,
 भारत  सुरक्षा  कानून  तथा  इस  प्रकार
 के  अन्य  दमनात्मक  कानूनी  का

 किसान  मजदूर  आदोलनो  से  सम्ब-

 न्धित  कार्यकर्ताओ  के  विरुद्ध  दस्ते-
 माल  नही  करने  का  कोई  उल्लेख  नही
 है।””'  (145)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  मे  देश  के
 विभिन्न  भागो  मे  श्री  जयप्रकाश
 नारायण  क  तत्व  मे  सचालित
 फासिस्ट-एव-प्रत्तिगामी आंदोलनो  क।
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 मुकाबला  करने  के  लिए  सभी  बाम-
 पक्षी  एव  जनवादी  तत्वों  की  एकता
 पर  बल  देने  का  उल्लेख  नहीं  किया

 गयाहै।”'  (146)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  गये,

 अर्थात्‌ -

 “परन्तु  खेद  है  कि  अभिभाषण मे  अमरीकी

 एव  ब्रिटिश  सरकारो  द्वारा  हिन्द
 महासागर के  दियागो  गार्सिया मे
 एटमी  फौजी  अड्डा  काम  कर  भारत
 की  सुरक्षा  पर  आसर  खतरा  पैदा
 करने  की  उनकी  घातक  नीति  की
 निदा  करने  का  उल्लेख  नही  किय
 गय  है।”'  (367)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  मे  विनीश
 और  अमरीकी  साआआज्यवादियो
 द्वारा  हिन्द  महासागर  के  डियागो
 गार्सिया  मे  सैनिक  अड्डे  का  निर्माण
 करने  के  विरोध  स्वरूप  उनका

 आधिक  बहिष्कार करने  का  उल्लेख
 नही  है।”'  (368)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ --

 “परन्तु  खेद  है  कि  अभिभाषण  मे  अमरीकी
 तथा  ब्रिटिश  सा  आज्यवादियो हारा
 हिन्द  महासागर  के  दियागो  गतिया
 मे  फौजी  अड्डा  बनाने  के  विरोध  में

 तटवर्ती  राज्यो  के  प्रतिनिधियो का
 सम्मेलन  बुला  कर  समान  कारवाई
 करने  सम्बन्धी  नीति  निर्धारित करने
 का  कोई  उल्लेख  नहीं  किया  गया

 है।”'  (369)
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 कि  अस्तिव  के  अन्त  में  यह  जोड़ा  जाये

 अर्थात्  :—

 “परन्तु  खेद  है  कि  अभिभाषण  मे  एशिया
 को  शांति  क्षेत्र  बनाने  के  उद्देश्य  से
 प्रतिपादित  एशियाई  संधि'  की
 नीति  का  समर्थन  करने का  उल्लेख

 नहीं  किया  गया  है।”'  (370)

 कि  अस्तिव के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात्‌  —

 “परन्तु  खेद है  कि  अभिभाषण में
 अमरीकी सरकार  ढारा  सी०  आई०
 vo  के  माध्यम  से  देश  के  आतरिक
 मामलो  मे  हस्तक्षेप  करने  की  नीति
 की  निदा  नहीं  की  गयी  है।”'
 (371)

 कि  प्रस्ताव के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌

 “परन  खेद है  कि  अभिभाषण  में

 अमरीका  द्वारा  पाकिस्तान  को

 हथियारो की  सप्लाई  करने  की  निति
 की  निन्दा  नहीं  की  गयी  है।”'

 {  372)

 “कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,

 अर्थात्‌ —

 “परन्तु  खेद  है  कि  अभिभाषण  मे  दक्षिण
 अफ्रीका में  स्मिथ  सरकार  द्वारा

 उपनियेशवाद एव  रंगभेद  की  नीति
 और  अफीको  जनता  का  कूर  दमन
 करने  की  नीति  की  तीन  निदा  नहीं

 की  गयी  है  ry  (373)

 कि  प्रस्ताव के  अन्त  में  यह  जोडा  जाये,

 संलग्न  तत्वों  का  पर्दाफाश  नहीं  किया
 गया  है,।”  (374)
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 पक  प्रस्तावक अन्त  मे  यह  जोड़ा  आये,
 अर्थात्‌ --

 “परन्तु  खेद  है  कि  अभिभाषण  में  वर्तमान
 शिक्षा  व्यवस्था  को  रोजगारमुखी
 बनाने  की  आवश्यक्ता  पर  विशेष

 जोर  नहीं  दिया  गया  है”  (375)

 “कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌  :--

 “परन्तु  खेद  है  कि  अभिभाषण  में  दिना-
 नुदिन  बढ़ती  हुई  बेकारी  की  समस्या

 का  समाधान  निकालने  के  लिए  देश
 का  तेजी के  साथ  औद्योगिकीकरण
 करने की  नीति  का  उल्लेख  नही
 किया  गया  है  1”’  (376)

 “कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌  —

 “परन्तु  खेद  है  कि  अभिभाषण  में  मतदान
 की  उम्र  18  वर्ष  तै  करने का  कोई
 उल्लेख  नहीं  किया  गया  है।”

 '

 (377)

 ष्  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,

 उल्लेख  नहीं  क्या  ग्या  e

 (378)

 “कि  प्रस्ताव के  अन्त  में  यह  जोड़ा  जाये,

 नही  है।'  (379)
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 “कि  प्रस्ताव के  अन्त  में  यह  जोडा  जाये,
 अर्थात्‌ —

 “परन्तु खेद  हे  कि अभिभाषण मे  चुनावो
 में  असीम  धनराशि  व्यय  करने  की
 परिपाटी को  सख्ती  के  साथ  रोकने
 की  नीति  अपनाने  के  बारे  मे  उल्लेख
 नही  है।”'  (380)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ --

 “परन्तु  खेद  है  कि  अभिभाषण  के  ने  राय
 सरकारी  कर्मचारियों  के  लिए
 आवश्यकता पर  आधारित  314
 रुपये  का  न्यूनतम  वेतनमान
 निर्धारित  करने  की  आवश्यकता

 का  उल्लेख नही  है।  (381)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात -

 “परन्तु  खेद  है  कि  अभिभाषण  मे  रेन
 कर्मचारियो को  राष्ट्रीय  दिवसा के
 अवसर  पर  केवल तीन  दिनो की
 छुट्टी  देने  के  बजाय  तमाम  सरकारी
 छुट्टियां  अन्य  सरकारी  क्मंचारिया
 की  तरह  उन्हे भी  देने  या  बदले

 मे  ओवर  झा धम  की  मजदूरी  देने  का
 उल्लेख  नहीं  क्या गया  है।”'
 (382)

 “कि प्रस्ताव  मे  अन्त  मे  यह  जोडा  जाये
 अर्थात्--

 परन्तु  खेद  हे  कि अभिभाषण  मे  हमारे

 देश  मे  विभिन्न  क्षेत्रो  और  खासकर

 शिक्षा  के  क्षेत्र  में अमरीकी  घुसपैठ
 को  निदा  नहीं  बी  गयी  है।'
 (383)
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 “कि  अस्ताव  के  अन्त  में  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  मे  प्रत्येक
 राज्य  में  कम  से  कम  एक  केन्द्रीय

 विश्वविद्यालय  स्थापित  करने की
 आवश्यकता का  उल्लेख  नही  किया
 गयाहै।”'  (394)

 “कि  प्रस्ताव के  अन्त  में  यह  जोडा  जाये,
 अर्थात--

 “परन्तु खेद  है  कि अभिभाषण मे  सम्पूर्ण
 देश  के  विद्यालयों के  लिए  एक  समान
 पाठ्यक्रम  निर्धारित करने  की  आवर-
 यकता  का  उल्लेख नही  nea  (385)

 “कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद  हे  कि  अभिभाषण  में  सम्पूर्ण
 देश  मे  शिक्षा  का  राष्ट्रीयकरण
 करने की  आवश्यकता  का  उल्लेख
 नही है  pe  (386)

 “कि  प्रस्ताव  के  अन्न  मे  यह  जोडा  जाये,
 अर्थात _

 “परन्ुखेद है  कि  अभिभाषण  मे  कालेजों
 और  विश्वविद्यालयों मै  अध्यापको
 के  लिए  विश्वविद्यालय  अनुदान
 आयोग  की  सिफारिशों  को  पूरा
 करने  सम्बन्धी  सरकारी  निर्णयों  को
 अविलम्ब लागू  करने  का  उल्लेख

 नही  hie  (उ87)

 “पि  प्रस्ताव  के  अन्  मे  यह  जोडा  जाये,

 अर्थात -

 “परन्तु  खेद  है  कि अभिभाषण भ  पटना
 विश्वविद्यालय  को  केन्द्रीय  [विश्व
 विद्यालय  बनाने  सम्बन्धी  घोषणा

 का  उल्लेख नही  है।””  (388)
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 “कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,

 करने  में  विफल  रही  ne  (389)

 “कि प्रस्ताव के  अन्त में  यह  जोडा  जाये,
 अर्थात--

 “परन्तु खेद  है  कि  सरकार  काला  धन
 डक्ट ठा करने  पर  अतिवन्ध  लगाने

 में  विफल  रही  है  yt  (390)

 पि  प्रस्ताव वे  अन्त  मे  यह  छोटा  जाये,
 अर्थात

 “परन  खेद  है  कि  सरकार काला  धन

 अकीला  करने  वाला  नथा  इजारेदार
 पजीपतिया पर  अधिक  कर  लगाने
 मे  विफल  रही  ै  '

 (391)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोश  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  मे  सरकार
 द्वारा  सन्‌  1971  के  चनावा  के
 अवसर  पर  दिय  गये  आश्वासन
 को  पूरा  करने  के  लिए  विशिष्ट

 कदम  उठाने  का  उल्लेख  नहीं  कया
 गया हे  vr  (392)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जाना  जाये
 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  मे
 साम्प्रदायिकता,  क्षेत्रवाद  पृथक ना-
 वाद,  जातिवाद आदि  को  फूट वादी
 विचारों की  निन्दा  नही  की  गयी

 है।”  °(393)

 “कि प्रस्तावक  अन् में  यट  जाड़ा  जाये

 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  मे  विश्व-
 विद्यालयों और  खास  कर  बनारस

 हिन्दी  विश्वविद्यालय  मे  राष्ट्रीय
 स्वय  सेवक  सध  की  गतिविधियों
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 को  रोकने  सम्बन्धी उपायो  कां
 उल्लेख नहीं  aa  (394)

 कि  प्रस्ताव  के  अन्न  मे  यह  जोडा  जाये,

 अमरीका  तथा  दूसरे  विदेशी  इशारे-
 दारो को  भारत  मे  धन  लगाने की
 अनुमति नही  दी  जायेगी  laud  (395)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात

 “परन्तु  ख्ाुद  है  कि  दिल्ली  स्थित  जामा
 मस्जिद  के  इमाम  के  पद  को  लेकर

 2  फरवरी  1975 को  पुलिस  द्वारा
 की  गई  बचन्रेरता  गव  दमन  का

 जिसके  कारण  9 व्यक्ति मारे  गये
 निन्दा की  गयी  है  नथा  जाच  की
 बात  नही  की  गयी  है।”'  (396)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌

 “परन्तु  खद  है  कि  अभिभाषण  मे
 जामा  मस्जिद  के  निकट  गत  2

 फरवरी को  की  गयी  आगजनी
 की  जोरदार  गोदो  मे  भर्त्सना  नही
 की  गयी  है  नथा  उसकी  जाच  का
 उल्लेख नहींहै।” नही  है  ve  (397)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जागे,
 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  मे  इमाम
 को  मीसा  के  अन्दर  गिरफ्तारी  से

 रिहा  करने  का  उल्लेख  नहीं  किया
 गया  है।”'  (398)

 पक  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये
 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभावक  मे

 स्वतन्त्रता  सेनानियों  के  लिए  दिल्‍ली
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 की  तरह  अत्यंत  राज्य  मे  स्वतन्त्रता
 सेनानी  गृह  के  निर्माण  की  बात

 का  उल्लेख नही  y"  '
 (399)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ --

 “परन्तु  खेद  है  कि  अभिभाषण मे
 स्वतन्त्रता  सेनानियों  को  पेशन  के
 अतिरिक्त अन्य  मकार  की  सहायता
 प्रदान  करने  सम्बन्धी बातो  का
 उल्लेख नहीं  2  vv  ’  (400)

 “कै  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात

 “परन्तु  खद है  कि  अभिभाषण  मे

 जाली  सेनानियों को  मिलने  वाली
 पेशन  की  राशि  को  बन्द  करने  का
 उल्लेख  नहीं  है  vw  (401)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ --

 उल्लेख  नही  है।”  '
 (402)

 “कि  प्रस्ताव  के  अन्न  मे  यह  जोडा  जाये,
 अर्थात्‌ —

 परन्तु  खद  हे  कि  अभिभाषण मे
 प्रत्येक  राज्य  पी  राजधानियों में
 स्वतन्वता  सेनानियों  की  स्मृति
 मे  स्वतन्त्रता  सेनानी  कालोनी

 निर्मित  करने  का  उल्लेख  नही  है।”'
 (403)

 कि  प्रस्ताव  मे  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ -- --

 “परन्तु  खद  है  कि  अभिभाषण  मे
 पटना मे  गा  नदी  पर  बन  रहे  सडक
 पुल  को  भारत  सरकार  द्वारा  अपन

 34०
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 हाथ  मे  लेकर  अनजाने  का  उल्लेख

 नही  है।
 ”'

 (404)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 तही है  we  (405)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ --

 “परन्तु  खेद  है  कि  बिहार  की  बडी
 सिचाई  योजना,  जैसे  कोसी,

 बडरिया  टाल  आदि  योजनाओ को
 भारत  सरकार  द्वारा  पूर्ण  सहायता
 देकर  बनवाने  की  बात  का  उल्लेख
 नही  है।”'  (406)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ —

 “परन्तु  खेद है  कि  अभिभाषण  मे

 गरीब  जनता  पर  किसी  प्रकार  का
 कर  नहीं  लगाने  का  उल्लेख  नहीं
 है।

 me
 (407)

 “कि  अस्तिव  के  मनत  मे  यह  जोडा  जाये,
 अर्थात्‌ —

 “परन्तु  खेद  है  कि  अभिभाषण मे
 घाटे  के  बजट  की  अय  व्यवस्था  का
 अन्त  करने  का  उल्लेख  नही  है।”

 '

 (4०8)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌

 “परन्तु  खेद  है  कि  अमरीका  से  दबाव  में
 आकर  किसी  भी  प्रकार  की  सहायता
 नहीं  लेने  का  उल्लेख  नही  है।”'
 (409)
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 “के  अस्तिव  के  अन्त  में  याद  जोड़ा  जाये,
 अर्थात

 —

 “परन्तु  खेद  है  कि  अभिभाषण  मे
 संकटकालीन स्थिति  का  अन्त  करने
 का  उल्लेख नहीं  gt"?  (410)

 कके  ताव  के  अन्त  में  यह  जोड़ा  जाये,

 विरुद्ध  कठोर  कार्यवाही करने  का
 उल्लेख  नहीं  है।””  (411)

 कि
 अ्स्ताव  के  अन्त  मे  यह  जोड़ा  जाये,

 (कारखानों समेत)  में  उचित  स्थान
 देने  की  बात  का  उल्लेख  नही  है।”'
 (412)

 “कि  प्रस्ताव  के  अन्त  मे  जह  a  डा  जाये,
 अर्थात्‌ -

 “परतु  खेद  है  कि  अभिभाषण  में

 उर्द  भाषा  को  संविधान  की  345वीं

 धारा  के  अनुसार कुछ  खाम  कामों
 के  लिए  बिहार,  उत्तर  प्रदेश,

 मध्य  प्रदेश,  राजस्थान और  दिल्ली  में
 प्रयोग  करने  का  उल्लेख  नही  है।”

 *

 (413)

 “कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 धर्यात्‌  _

 “परन्तु  खेद  है  कि  अभिभाषण  में  अनु-
 सूचित  जाति  भौर  अनुसूचित जन-
 जाति  संशोधन  विधेयक  को  संसद
 के  इस  सत  में  पेश  करने  का  उल्लेख

 नहीं।”'  (552)

 on  President’s  Address

 शक  अ्स्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌  —

 “परन्तु  खेद  है  कि  अभिभाषण  में
 औद्योगिक विवाद  संशोधन  विधेयक
 को  संसद के  इस  सत्र  मे  पेश  करने
 सम्बन्धी  बात  का  उल्लेख  नहीं
 gr  (553)

 "कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,

 तक  विवाद  आसन  के  अनला
 “वर्कमैन”, घोषित  करने  सम्बन्धी
 आत  का  उल्लेख नही  है  rua

 (554)

 कि  अस्तिव  के  अन्त  मे  यह  जोड़ा  जाये,

 कि  प्रस्ताव  के  अन्त  में  यह  जाड़ा  जाये,
 अर्थात्‌  ल

 परन्तु  खेद  है  कि  अभिभाषण  में  बीडी
 मजदूरो  के  लिये  एक  हजार  बीड़ी
 बनाने  पर  कम से  कम  छः  रुपये

 मजदूरी  तय  करने  की  बात का
 उल्लेख  नही  vr  (556)

 शक  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाय

 अर्थात्‌  —

 “परन्तु  खेद  है  कि  विहार  की  राजधानी
 पटन।  मे  गन्दी  बस्ती  सफ़ाई  योजना
 कोसफल  क्रियान्विति के  लिये  भारत
 सरकार  दारा  विशेष  सहायता
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 प्रदान  करने  की  बात  का  उल्लेख

 नही  है।””  (557)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ =

 “परन्तु  खेद  है  कि  अभिभाषण  मे

 छावनी  बोडे  1924 के  कानून  मे
 संशोधन  करने  की  बात  का  उल्लेख
 नही  है।””  (558)

 कि  अस्तिव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ -

 'परन्तु खेद है खेद  है  कि  अभिभाषण में
 दानापुर छावनी  बोर्डे  के  अन्तर्गत
 रेगुलर  आर्मी  की  भर्ती  के  समय
 खुले  आम  घूस  लेने  सम्बन्धी

 शिकायत  को  दूर  करने  का  उल्लेख
 नही  है।”'  (559)

 कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,

 वीरता  को  मिलने  वाली
 कमीशन  के  अन्तर  को  दूर  कर
 एक  समान  कमीशन  निर्धारित

 करने  सम्बन्धी नीति  निश्चित  करने
 का  उल्लेख  नही  है।”*  (560)

 “कि  प्रस्ताव  के  अन्न  मे  यह  जोडा  जाये,

 तथा  उनके  निदान  का  सुझाव  देने
 के  लिये  केन्द्र  मे  एक  स्पेशल

 कमिश्नर की  नियु विन  का  उल्लेख
 नही  है।''  (561)

 on  President’s  Address

 कि  प्रस्ताव के  अन्त  में  यह  जोड़ा  जाये.

 नीति का  उल्लेख  नही ंहै  vr '
 (562)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 :'परन्तु  खेद  है  कि  अभिभाषण  मे

 गुजरात  मे  यथाशीघ्र चुनाव  कराने
 की  व्यवस्था का  कोई  उल्लेख  नहीं
 है।”'  (593)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ —

 “परन्तु  खेद  है  कि  अभिभाषण  मे
 या डि चेरी  मे  शिक्षा  चुनाव  करवाने

 की  व्यवस्था का  उल्लेख  नही  है।”'
 (594)

 कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ --

 “परन्तु  खेद  हे  कि  चार  बाजा रियो,
 मुनाफाखोरों,  मट्टेबाजो,  तस्करों,
 टैक्स-चोरी  को  उनके  काले  कार-
 नामो मे  मदद  देने  वाले  तथा
 उनके  गुनाहो  को  छिपाने  या  आखों
 मे  आसन  कर  देने  वाले  सरकारी
 अधिकारियो,  जेन  और  जुमना
 की  सजा  देने  सम्बन्धी कोई  नीति
 निर्धारित करने  का  उल्लेख  नही
 an’  (595)

 क्वि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌  ट--

 “परन्तु  खेद  है  कि  भारत  सरकार  और
 राज्यो  के  मखनिया  तथा  सरकारी
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 अधिकारियो, जिनमे  सरकारी  कार-
 खाने  के  भी  अधिकारी  शामिल  हैं,
 को  उक्त  पदो  पर  भसीन  हमने से
 पूर्व  तथा  बाद  में  आज  सम्पत्ति
 की  जाच  करवाने  की  नीति
 निर्धारित  करने  का  उल्लेख  नद्दी
 है।”'  (596)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,

 कि  प्रस्ताव के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  शभ्रभिभाषण  मे

 पूंजीपतियों दारा  प्रतीत  मुनाफा  की
 हदबन्दी  तय  करने क  उल्लेख  नही
 है।”'  (598)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,

 करने  का  उल्लेख  नही  है  "

 (599)

 कि  प्रस्ताव  के  अन्त मे  याद  जोड़ा  जाये,

 कि  प्रस्ताव  के  अन्त मे  बह  जोड़ा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  मे  माल-
 गुजारी  प्रथा का का  अन्त  कर  जमीन

 on  President’s  Address

 मालिकों  पर  क्रमिक  आय  कर
 लगाने  की  बात  का  उल्लेख  नहीं
 है।”'  (601)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  देश  के  विभिन्न
 राज्यो  और  खास  कर  बिहार  के
 ग्रामों  मे  व्याप्त  पेय  जल  सकट,
 को  दूर  करने  के  किसी  प्रस्ताव  का
 उल्लेख  नही  है  yo  (602)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  मे

 बिहार  के  मधुबनी,  दर भगा,  समिति

 पुर,  मुजफ्फरपुर,  सहर्ष,  पूर्णिया-
 मुंगेर  भागलपुर,  पटना,  गय,
 राची,  भोजपुर,  रोहतास  आदि
 जिलो  मे  हुये  जमीन  आन्दोलन

 के  क्रम  मे  जमीदारो  दारा  किसानो,
 मजदूरो की  की  गयी  हत्या की
 निन्दा  करते  हुये  जमीदारों
 के  विरुद्ध  सख्त  कार्यवाही  करने
 सम्बन्धी  बात  का  उल्लेख  नदी
 है।”'  (603)

 कि  प्रस्ताव के  अन्त  मे  यह  जोड़ा  जाये,

 नही  है।”  (604)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌  त-

 “परन्तु  खेद  है  कि  अभिभाषण  मे
 राष्ट्रीयकृत बैठो  की  पुरनम  ऋण
 नीति  को  बदल  कर  किसानो,
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 (at  रा भाव तर  शास्त्री]  सर्वदलीय  संसदीय  जाच  समिति

 एव  अम  लोगों  के  हक  में  नम  के  सुभाव
 को  भी  अस्वीकार

 मजहर  करने  का  उल्लेख  नहीं  कर  a  (351)

 है।””  (००३)  कि  अस्तिव  के  अन्त  में  यह  जोड़ा  जाये,

 1 उ  अस्ताव  के  अन्त  में  यह  जोड़ा  जाये,  भईया
 अर्थात्‌  “परन्तु  खेद  है  कि  अभिभाषण  में

 “परन्तु  खेद  है  कि  अभिभाषण  में  कमसिनी
 न

 बिहार  की  राजधानी  पटना  मैं
 के  अ  वि

 व्याप्त  पेय  जल  सकट  को  दूर  निर्धारित  करनी में  जिसमे  ्
 करने  के  लिये  भारत  सरकार  की
 ओर  से  विशेष  सहायता  देने  की  x

 (soe)
 उल्लेख  नही  है

 ra  '

 dar  हुई  चीजे  दो  फसलों  के  बीच
 एक  निश्चित हुई  सीमा  बीच

 भ  अभेद्य  शिर  (इलाहाबाद):  बिके  और  खेती  तथा  कारखाने  के
 मैं  अस्तिव  करता  ह  उत्पादन  के  मूल्यों  में  श्रम,  समय

 तथा  लागत  के  आधार  पर  सन्तुलन

 कि  अस्तिव  के  अन्त  मैं  यह  जोडा  जागे  कायम  करने  मे  वह  सरकार  असफल
 रही  है  fe?  (352)

 “परन्तु  खेद  है  कि  अभिभाषण  में  इस  कि  प्रस्ताव  के  में
 बात  का  उल्लेख  नही  है  कि  यह  मम  गद  औक  आगे;
 सरकार  जामा  मस्जिद  के  निकट
 गये  दंगो  को  रोकने  में  नाकामयाब  “परन्तु  खेद  है  कि  अभिभाषण  मे  केन्द्रीय

 ही  नही  रही  बल्कि  वक्फ  बोर्डे  मे  कर्मचारियो  विशेषकर  रेल  कर्म-

 मिश्र  की  जिन्दगी  अचाने  मे  भी
 यह  सरकार फेल  रही  ।  जितनी

 एहतियाती  कार्यवाही  होनी  चाहिये
 थी  नही  हुई  भर  उक्त  काड  के
 सिलसिले  में  सरकार  ने  एक

 सरकारी  दखल  देकर  ऐसी  स्थिति  चारियो  तथा  महालेखाकार ओर
 पैदा  की  कि  पुलिस  और  मुसलमानो

 पेशन  कार्यालयो ंक  वर्मंचारियो

 केबीच दो  की  वारदात  हो  1”  ’
 को  सरकार  द्वार  अनावश्यक केग  से

 (350)  प्रताडित  किये
 जाने  का  कोई  उल्लेख

 कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,  नही  है।
 (353)

 अर्थात्‌  :—  “कि  प्रस्ताव के  अन्त  मे  यह  जोड़ा  जाये,

 “परन्तु खेद  है  कि  अभिभाषण मे  इस  जी
 a

 बात  का  उल्लेख  नही  है  कि  समस्त-  “परन्तु  खेद  है  कि  अभिभाषण  में  इस
 पुर  बम  काड  में  अपने  मंत्रिमंडल  बात  का  उल्लेख  नही  है  कि  देश
 के  एक  सदस्य  श्री  ललित  नारायण  में  शान्तिपूर्ण  आन्दोलनों  के  चलते

 छात्रो  को,  राज्य  नेताओ  को  तथा
 उन  साधारण  को  आन्तरिक

 सुरक्षा  कानून  के  भन्तगेत  इस

 सरकार  ने  गिरफ्तार किया  है  ve
 (354)
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 कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  में  देश
 के  राजकाज  के  काम  से  अग्रेजी
 भाषा  को  तत्काल  समाप्त  किये

 जाने  का  कोई  उल्लेख  नही  है।”'
 (355)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ -

 “परन्तु खेद  है  कि  अभिभाषण  मे
 विषव  हिन्दी  सम्मेलन  में  आये
 विदेशियों के  इस  विचार  का  कोई
 उल्लेख  नही  है  कि  विदेशों  मे  हिन्दी
 को  सम्मान  दिलाने  क  लिये  पहले
 अपने  देश  में  हिन्दी  को  स्थापित
 किया  जाये  a  '

 (356)

 “कि  प्रस्ताव  झ  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ -

 “परन्तु  खेद  है  कि  अभिभाषण  मे  इस  वात
 का  उल्लेख  नही  है  कि  देश  मे  इस
 समय  अत्याचार  नीचे  से  नहीं
 बल्कि ऊपर  से  we  (357)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ —

 “परन्तु यह  खेद  है  कि  अभिभाषण मे
 मारुति  कम्पनी  जो  राजनीति  और

 व्यापार  के  पेट  मे  पैदा  हुई  है  की
 जाच  कराये  जाने  का  कोई  उल्लेख
 नही हे  re  (358)

 “कि  प्रस्ताव के  अन्त म  यह  जोडा  जाये,
 अर्थात  --

 “परन्तु खेद  है  कि  अभिभाषण मे  इस
 बात  का  उल्लेख  नही  है  कि  फिजूल
 खर्ची  पर  रोक  लगाने  के  लिये  यह
 आवश्यक है  कि  किसी  भी  केन्द्रीय
 मजा का  100  रुपय ेसे  अधिक

 प्रति  दिन  जचे  करने  की  इजाजत
 नदी जाये।””  (359)
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 “कि अस् ताव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात

 परन्तु  खेद  है  कि  अभिभाषण में  इस
 आशय  का  संशोधन  सविधान  के
 मूल  अधिकारों  में  किये  जाने

 का  कोई  उल्लेख नहीं  हे  जिसके
 द्वारा  देश  के  उन  नौजवानो को  जो
 बालिग  हो  चुक  है  काम  देना  सरकार
 का  कर्त्तव्य  होगा।””  (360)

 “कि  प्रस्ताव के  अन्त  में  यह  जोडा  जाये,
 अर्थात्‌ --

 “परन्तु  खेद  हे  कि  अभिभाषण  मे  इस
 बात  का  उल्लेख  नही  है  कि  मता-
 शिकार  की  यूनतम  आयु  18  ब्र
 मानी  जायेगी  तथा  उसी  के
 आधार  पर  नवीनतम  मतदाता
 सूची  तैयार  की  जाएगी wr
 (361)

 “कि  प्रस्ताव म  अन्त  मे  यह  जोडा  जाये,

 लगाय  जान  का  कोई  उत्तर  नही
 है  जो  देश  के  कई  हिस्सा मे  रावण
 लीला  मनाकर  मर्यादापुरुपोत्तम
 रामतथाआम जनता  की  भावनाओ

 पर  गेम  लगाते  है।”
 '

 (362)

 “कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात -

 “परन्तु  खेद  है  कि  अभिभाषण म  देश
 में  बढ  रही  तानाशाही  प्रवृत्ति
 जिसमे  न्यायपालिका-विधायिका

 की  सारी  शक्तियां सरकार  के  हाथो
 मे  सिमटती  जा  रही  ह  को  काम  करने
 का  कोई  उल्लेख  नही  है  we

 (353)
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 श्री  जनेश्वर  मिश्र]

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,

 अर्थात्‌ ल

 “परन्तु  खेद है  कि  अभिभाषण  में

 सरकार  और  पू जीप त्यों  द्वारा

 प्रेस  स्वतंत्रता  पर  किये  जा  रहे
 आधात  का  कई  उल्लेख  नहीं

 है।”'  (364)

 1.  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये

 अर्थात्‌:

 “परन्तु  खेद  है  कि  अभिभाषण  में  देश
 में  हुई  खुखरी  का  उल्लेख  नहीं
 किया  गया  है  rid  (365)

 कि  प्रस्ताव  के  भक्त  में  यह  जोड़ा  जाये,
 अर्थात्‌:

 “परन्तु  खेद  ह  कि  अभिभाषण  में

 देश  में  चल  रहे  वर्तमान  शन्तिपूर्ण
 आन्दोलन  पर  हिसा  और  धणा
 फैलाने  का  आरोप  लगाया  गया

 है  परन्तु  सरकारी  हिसा  तथा
 भ्रष्टाचार  की  चर्चा  तक  नहीं
 की  गई  21"  (366)

 अ  आर  वे  बड़े  (खरगोन)  :

 मं  प्रस्ताव  करता  हूं:

 “कि  प्रस्ताव  के  भक्त  में  यह  जोडा  जाये,
 अर्थात्‌:-

 “परन्तु  खेद  है  कि  अभिभाषण  में  यह
 चिन्ता  व्यक्त  नहीं  की  गई  है
 कि  1967  में  संसद  द्वारा

 पारित  इस  संकल्प  को  सरकार  ने
 अभी  तक  क्रियान्वित  नहीं  किया

 है  कि  संविधान  की  आठवीं

 अनुसूची  में  उल्लिखित  सभी
 भाषाओं  को  तथा  अंग्रेजी  को
 अखिल  भारतीय  तथा  उच्चतर
 केन्द्रीय  सेवाओं  की  सम्पूर्ण  परी-

 क्षाओं  के  लिये  वैकल्पिक भाषाओं

 on  President's:  Address
 के  रुप  में  माना  जायेगा  और

 नही  अभिभाषण में  इस  संकल्प
 को  क्रियान्वित  करने  के  लिये
 एक  निश्चित  अवधि  की  ही

 धोषणा  की  गई  है।””  (414)

 “कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌--

 “परन्तु खेद  है  कि  देश  में  संकट-
 कालीन  स्थिति  को  समाप्त  करने
 की  धोषणा  अभिभाषण में  नहीं

 की  गयी हू  al  '
 (415)

 “कि  प्रस्ताव  के  भक्त  में  यह  जोड़ा  जाये,
 अर्थात्‌:

 “परन्तु खेद  ह  कि  अम्मू-काश्मीर
 के  भारत  में  क्षण  विलय  को

 मूते  रूप  देने  के  लिए,  संविधान
 के  अस्थायी  अनुच्छेद 370  को
 समाप्त  करने  की  घोषणा  अभि-
 भाषण  में  नहीं  की  गई  है  Vv  ’

 (416)

 “कि  अस्तिव  के  अन्त  में  यह  जोडा  गये,
 अर्थात्‌ --

 “किन्तु  खेद  है  कि  गुजरात  विधान
 सभा  के  चुनाव  कराने  में  और

 उस  राज्य  की  जनता  को  लोक-
 प्रिय  सरकार  देने में  असाधारण
 विलम्ब  किये  जाने पर  सरकार
 की  कोई  भत्ता  नहीं  की  गई
 है।”'  (417)

 “कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌”

 “परन्तु खेद  है  कि  1971 की  जन-
 गणना के  पश्चात्‌  घर  घर

 जा  कर  मतदाता  सूचियों के
 पुन रावत  कराने  का  कार्य

 चुनाव  आयोग  दवारा  न  कराने
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 और  दस  प्रकार  से  करोडों

 नवयुवकों को  उनके  मताधिकार
 से  उचित  किये  जाने  और  इस

 पर  उनके  तीन  आक्रोश  का  उल्लेख
 अभिभाषण  मे  न्हीं  है।”'
 (418)

 “कि प्रस्ताव  के  अन्त मे  यह  जोडा  जाये,
 अर्थात्‌  धा

 “किन्तु  खद  है  कि  लोकनायक

 शआरी  जयप्रकाश नारायण  के  अष्टि-
 चार  विरोधी  देश  व्यापी  जन-
 आदोलन के  अभिनन्दन  का  अभि-
 भाषण  मे  कोई  उल्लेख  नहीं
 है।””  (419)

 पक  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ -

 “परन्तु बेद  है  कि  सत्ताधारी दल  की
 अधिनायकवादी  श्रवत्तिया  के

 कारण  देश  मे  लोकतंत्र के  लिये
 बढते  हुए  खतरे  के  प्रति  अभि-
 भाषण  मे  चिन्ता  प्रकट  नही  की
 गयी  है।””  (420)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाय,
 अर्थात्‌

 “किन्तु  खेद  है  कि  चुनाव  आयोग
 को  एक  निश्चित  अवधि  मे,
 वहुसदस्यीय  बनाने  का  कोई
 आश्वासन,  अभिभाषण  मे

 नही  दिया  गया  है।”'  (421)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात-

 “किन्तु  खेद  है  कि  चुनाव  सुधार
 सम्बन्धी  संसदीय  समिति  की
 सिफारिशों  और  विशेषत  वे-

 सम्मत्त  सिफारिशों पर  सरकार
 हारा अमल  न  किये  जाने  पर

 3455  LS—14
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 कोई  द्ग्ख  कट  मही  किया
 गया  है।”*  (422)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद है  कि  चुनावो को  विरा-
 दरी वाद,  क्षेत्रीयता,  काले  धन
 तथा  सरकारी  मशीनरी  के

 डु स्प योग  के  दुष्प्रभाव  से  मुक्त
 करने  के  लिए  चुनाव-अकाली में
 आधारभूत सुधार  करने  की  कोई
 व्यग्रता  अभिभाषण मे  प्रकट  नही
 की  गई  है।”*  (423)

 “कि  अस्तिव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “किन्तु  खेद  है  कि  देश  की  राजनैतिक
 व  थिक  व्यवस्थाओ पर  काले
 धन  के  दुष्प्रभाव को  एक  निश्चित
 समय मे  समाप्त करने  की  कोई
 घोषणा  अभिभाषण मे  नही  है।”
 (424)

 कि  पस्तान  के  अन्त  मे  यह  जोडा  जाये,

 उनसे  अन्य  लोगो  ने  हस्तातरित

 कर  ली  है  ??  (425)

 “कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ --
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 निधियो  का  एक  गोलमेज  सम्मेलन
 बुलाने  की  धोषणा  अभिभाषण

 मे  नही  की  गयी  ve  (426)

 "कि  प्रस्ताव  के  अन्त  मे  यह  जोडा जारे
 अर्थात्‌

 “परन्तु  खेद  है  कि  गरीबो  को  नि  शुल्क
 तथा  शिक्षा  न्याय  दिलाने  की

 व्यवस्था  एक  निश्चित  समय  मे  करने
 का  कोई  आश्वासन  अभिभाषण  मे
 नही  दिया  गया  है।”

 *
 (427)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात -

 परन्तु  खेद  है  कि  1971  के  युद्ध  के
 कारण  भारत  मे  आए  सिधी  विस्था-
 पितो  को  विलम्ब  भारतीय
 नागरिकता देने  की  और  उनका
 स्थायी  पुनर्वास  करने  की  धोषणा
 अभिभाषण मे  नही  की  गयी  2  ee
 (428)

 वि  अस्तिव  के  अन्न  म  यह  जोडा  जाये,
 अर्थात्‌ —

 परन्तु खेद  हे  कि  अभिभाषण मे  यह
 आश्वासन विस्मृत  कर  दिया  गया  है

 कि  सर्वोच्च  तथा  उच्च  न्यायालय के
 लिए  न्यायाधीशों की  नियुक्ति  व
 पदोन्नति  मे  सरकारी  हस्तक्षेप का
 अन्त  अविलम्ब किया  जायेगा।”  ’
 (429)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 परन्तु खेद  है  कि  1971 के  भारत-

 पाक  युद्ध  के  समय  थम्ब-जसोरिया
 क्षेत्र  से  आये  विस्थापितों के  स्थायी,
 उचित  तथा  उपयुक्त  पुनर्वास
 एव  क्षतिपूर्ति करने  के  लिए  एक
 निश्चित  अवधि  की  घोषणा  अभि-
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 भाषण मे  नहीं  की  गयी  है।”
 द

 (430)

 कि  अस्तिव  के  अन्त  मे  यह  जोडा  जाये,

 के  शासन व  प्रबन्ध मे  बढते  हुए
 सरकारी  हस्तक्षप  को  रोकने  के  लिये
 कोई  संतोषजनक  आश्वासन  अभि-
 भाषाण  मे  नही  दिया  गया

 Pare ee

 (431)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ —

 '
 परन्तु  खेद  है  कि  अभिभाषण  मे  यह

 धोषणा  नही  की  गयी  है  कि  पेशरौ
 की  समस्त  कठिनाइयों पर  विचार
 करने  और  उन्हे  उपयुक्त  सहायता
 तथा  अन्य  मसुविधाण  अविलम्ब

 दिलाने  के  लिये  एक  उच्च  स्तरीय
 आयोग  का  गठन  किया  जायगा।

 ’

 (432)

 “कि  प्रस्ताव  के  अन्त  मे  यह  छोटा  जाये,
 अर्थात --

 “परन खेद  है  कि  अभिभाषण मे  यह
 चघाषणा  नहीं की  गयी है  कि एक
 निश्चित अवधि  के  भीतर  समूचे
 देश  मे  गोहत्या  पर  प्रतिबन्ध

 लगाया  जायेगा।”
 '

 (433)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ —

 “परन्तु खेद  है  कि  केन्द्रीय  सरकारी,
 राज्य  सरकारो,  स्वायत्तशासी

 संस्थाओं  और  सरकारी उपक्रमों  के
 कर्मचारियों के  लिये  समान  कार्य  के
 लिये  समान  वेतन  देने  के  बारे  में
 अभिभाषण म  कोई  ठोस  आश्वासन
 नहीं  दिया  गया  है।”

 '
 (434)
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 “कि प्रस् तान  के  अंत  में  यह  जोड़ा  जाये

 अर्थात--

 “परन्तु  खेद  है  फि  अभिभाषण  में  सदन

 खंती  द्वारा  अधिकाम  शहादत  हेतु
 आवश्यक  भूमि  सवार  योजना

 को  एक  मिश्रित अवधि  में  अमल  में
 नाने का  ठोस  आश्वासन  नहीं  दिया
 गया  है।”

 o
 (435)

 “कि  प्रस्ताव के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌  —

 “परन्तु खेद  है  कि  देश  की  समस्त  मानव

 शक्ति  के  प्रभावी  तथा  परिणाम दाय।

 तथा  पूर्ण  उपयोग का  एक  निश्चित

 अवधि  के  भीतर  करने  का  उल्लेख

 अभिभाषण मे  नहीं  है।”  (436)

 “कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌

 परन्तु  खेद  है  कि अभिभाषण  म ऐसे
 अविलम्बनीय  ठोस  कदमों  का

 उल्लेख  नही  है  जिनके  द्वारा  शिक्षा  को
 सामाजिक  उत्थान  और  आर्थिक

 विकास  के  लिये  तथा  उत्कृष्ठ  नाग-
 रिक  बनाने  की  दिशा  मे  एक  महत्व-
 पूर्ण  वे  सफल  माध्यम  निश्चित

 अवधि  में  बनाया  जा  सके।”  (437)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌ _

 “परन्तु  खेद  है  कि  देश  की  औद्योगिक
 क्षमता  का  शतप्रतिशत  उपयोग

 एक  निश्चित  अवधि  के  भीतर  करने
 के  ठोस  कदमों  की  चर्चा  अभिभाषण

 में  नहीं  है।””  (438)

 “कि  अस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
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 पर  रियायत से  देने  में  सरकार  की
 असफ़लता  और  इस  सम्बन्ध  में

 ठोस  उपायों  का  उल्लेख  अभिभाषण

 में  नहीं है।  ae  (439)

 कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,

 (440)

 शक  प्रस्ताव क  अन्त  मे  यह  जोड़ा  जाय

 अर्थात्‌  —

 “परन्तु खेद  है  कि  एक  निश्चित  अवधि

 मे  आदत  के  प्रत्येक  आम  मे  पीने
 का  पानी  पहुचाने  की  व्यवस्था

 सुनिश्चित  करने  सम्बन्धी  कोई

 आश्वासन  अभिभाषण  मे  नही  दिया
 गया  है।”

 ”
 (441)

 ‘f  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात्‌ =

 “परन्तु  खेद  है  कि  अभिभाषण  मे  यह
 मेकअप  नही  है  कि  एक  निश्चित
 अवधि  मे  देश  के  प्रत्येक  आम  मे
 बिजली,  पक्की  सडंक,  पीने  का
 पानी,  चिकित्सा  केन्द्र,  उधड़ी  उप-

 करण  कन्द  तथा  लघु  तथा  कुटीर
 उद्योग  के  उपकरण  और  भिक्षा

 सुविधाएं उपलब्ध  कराने  मे  राज्यों
 को  आवश्यक  वित्तीय  सहाता  दी
 जायेगी।””  (442)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌  :-—

 “परन्तु खेद  है  कि  बिहार  की  साहसी
 जनता  के  अति  भर  विशेषकर उन
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 शहीदों,  जिन्होंने  वहां  के  अष्ट  और
 अयोग्यशासन के  विरुद्ध  वीरतापूर्ण
 लडाई  लगी,  की  श्रद्धांजलि देने  के  लिए
 अभिभाषण  मे  कोई  रुचि  नहीं
 दिखाई गई  है।”  (445)

 गि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ —

 “किन्तु खेद खेद  हैकि  सत्ताधारी  दल  और
 साम्यवादी दल  के  बीच  गठजोड़ से
 उत्पन्न  भारतीय  लोकतन्त्र  के  लिये

 खतरे  की  गम्भीर  चेतावनी अभि-
 भाषण  में  नही  है।”

 '
 (446)

 शक  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌ -

 “परन्तु  खेद  है  कि  गत  चार  वर्षों  की
 अवधि  मे  देश  मे  बढ़ती  गरीबी,

 गिरते  उत्पादन  और  इसके  परिणाम-
 स्वरूप  फैलते  जन क्षोभ  के  उपयु-
 क्त  निदान  और  उचित  उपचार  का
 कोई  ठोस  और  प्रभावी  सकेत  अभि-
 भाषण  मे  नही  है।”  (447)

 “कि  अस्तिव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌:

 “परन्तु  खेद  हैकि  उच्च  पदासीन  नेताओं
 और  अधिकारियों के  विरुद्ध  अष्टा-
 चार  केठोसआरोप दिये  जाने  के

 बावजूद,  सरकार  द्वारा  उपयुक्त
 जाच  कराये  जाने  मे  विफलता  की
 अड़सेना  अभिभाषण  मे  मही  की

 गयी  है।”  (448)

 कि  अस्तिव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌ -

 “परन्तु खेद  है  कि  मारुति  लि०  के  बारे

 मे  सद्द ूके  भीतर  और  बाहर

 लगाये  गये  आरोपों  की  सम्यक
 जाच  के  लिये  संसद्  सदस्यो  की
 एक  समिति  गठित  किये  जान  का
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 आश्वासन  अभिभाषण  में  नदीं
 दिया  गया  है”

 a
 (449)

 “कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,
 अर्थात्‌  -

 “परन्तु  खेद  हैकि  काले  धन  को  समाप्त
 करने  के  लिये, किसी  समयबद्ध थौर
 परिणामकारी  योजना  को  जिया-

 कवित  करने  की  धोषणा  अभिभाषण
 मेनहीम  की  गयी  है।””  (450)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  में
 इस  बान  की  धोषणा  नहीं  की
 गयी है  कि  प्रत्येक  नदी  जल  विवाद

 के  आरे  मे  अंतिम व  सभी  पक्षों
 पर  अनिवार्यत  लागू  निर्णय  कितनी
 कितनी  अवधि  मे  कर  दिया
 जायेगा  vr  '

 (451)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खद  है  कि  फर्मचार्यों  और

 मजदूरों  को  आवश्यकतानुसार
 न्यूनतम  वेतन  एक  निश्चित  अवधि

 के  भीतर  दिये  जाने  की  धोषणा
 अभिभाषण  मे  नहीं  की  गयी
 है।”'  (452)

 शक  अस्तिव  के  अन्त  मे  यह  जोडा  जाये,
 झर्थादू -- —

 “परन्तु  खेद  है  कि  अत्यधिक  मंहगाई
 व  अभाव  की  स्थिति  से  संतप्त
 बेरोजगार, गरीब  तथा  दुर्गम  क्षेत्रों
 मे  बसे,  जनता  के  कमजोर  वर्गों
 की  अविलम्बनीय राहत  के  लिये
 कारगर  कदमों  की  धोषणा  अभि-
 भाषण  में  नही  की  गई  है।”'
 (453)
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 “कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थ  :

 “परन्तु  खेद  है  कि  बढती  बेरोजगारी
 और  लक्ष्य हीन  शिक्षा  प्रणाली
 के  कारण  देश  की  युवा  पीढ़ी  में
 बड़े  पैमाने  पर  व्याप्त  गहरे  क्षीभ
 के  निराकरण  के  लिए,  कोई  समय-
 वद्ध  आश्य सम  की  धोषणा  अभि-

 भाषण  में  मही  की  गयी  है  ve

 (454)
 कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,

 अर्थात्‌
 “परन्तु  खेद  है  कि  काम  करने  के

 अधिकार  को  संविधान  के  मूल
 अधिकारों  मे  सम्मलित  करने  की
 अविलम्बनीय  आवश्यकता  का
 कोई  उतना  अभिभाषण  मे
 नरी  किया  गया  है”

 '
 (455)

 “क  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  में
 मताधिकार  की  आयु  को  घटा
 फर  18  वर्ष  करके  नवोदित  युवा
 पीढी  मे,  राष्ट्र निर्माण के  कार्य  में

 सहार  बनने  की  भाव नाको  उत्कृष्ट
 बनाने  का  कोई  आश्वासन  नहीं
 दिया गया  है।””  (456)

 कि  अस्तिव  के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात्‌  —

 “परन्तु खेद  है  कि  कराधान तिथि  को
 सरल  बनाने  का  अभिभाषण  में

 कोई  आश्वासन नहीं  दिया  गया
 है।””

 o
 (457)

 “कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  |जाये,
 अर्थात्‌ -

 “परन्तु  खेद  ह  कि  गरीब  किसानो
 की  सीमित  सम्पत्ति,  पशुधन  व
 फसल  का  सेक  वर्मा  एक
 निश्चित  अवधि  के  भीतर  किये
 जाने  का  आश्वासन  अभिभाषण  मे
 नहीं  दिया  गया  है।”  «58
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 “परन्तु  खद  है  कि  एक  निश्चित

 अवधि  के  भीतर  भारत  के  प्रत्येक
 परिवार के  लिये  आवास का  तथा

 जीवन  की  अन्य  न्यूनतम  आवश्यक-
 तार'  का  प्रबन्ध  करने  की  को
 घोषणा  अभिभाषण  मे  नहीं  की
 गई  है।””  (459)

 “कि  प्रस्ताव के  अन्त  मे  यह  जोडा  जाने,
 अर्थात्‌  —_

 “परस्त  खेद है  कि  1५71  के  युद्ध  मे
 भारत  की  विजय  होने  के  बावजूद
 थम्ब-जसोरिया  की  जो  भारतीय

 भूमि  पाकिस्तानी  कब्जे  मे  दे  दी

 गयी  थी-उसकी वापिसी  का  कोई
 आश्वासन  अभिभाषण  मे  नही
 दिया  गया  है  na  '

 (46०)

 “कि प्रस्ताव के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात्‌

 “परन्तु  खेद  ह ैकि  सभी  सरकारी  उपक्रमों
 मे,  एक  निश्चित  अवधि के  भीतर,

 उमके  प्रबन्ध  मे  श्रमिकों  को  भागी-
 दार  बनाने  के  लिए  कोर्ड  संतोषजनक
 व  निश्चित  आश्वासन  अभिभाषण
 मे  नही  दिया  गया  है।'  (461)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात
 “परन्तु  खेद  है  कि  कर्नाटक-महाराष्ट्र

 सीमा  विवाद  का  शीघ्र  निपटाने

 में  सरकार  की  असफलता  की
 चर्बा  अभिभाषण  में  नही  की
 गयी  है।

 go
 (462)

 “के  प्रस्ताव के  अन्त  में  यह  जोडा  जाये;
 अर्थात्‌  ट--

 “परन्तु  खेद  है  कि  सरकारी  सेवाओं
 में,  सामान्य और  तकनीकी  अधि-
 कारियों  य  कर्मचारियो  के  दर्जे
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 Ro  केलाश  (बम्बई  दक्षिण):  माननीय
 उपाध्यक्ष  जी,  मैं  माननीय  सदस्य  श्री  स्टीफ़न
 द्वारा  राष्ट्रपति  जी को  धन्यवाद  देने  के

 अस्तिव  के  समर्थन  मे  खडा  हुआ  हू।

 इस  के  पहने  कि  मै  राष्ट्रपति जी  ने
 अपने  भाषण  मे  जो  कुछ  कहा  हे  उस  के  बारे

 मे  कुछ कहू  मेरे  से  पूर्वे  वक्ता  ने,  जिन  को
 मै  बडे  ध्यानपूर्वक  सुन  रहा  था,  मेरी  समझ
 मे  नही  आया  कि  उन्होने  फासिज्म  की  परिभाषा
 से  तो  अपने  भाषण  को  शुरु  किया  लेकिन  वह
 परिभाषा  सिर्फ  इक्का-दुक्का कैसे  जो  बंगाल
 मे  हुए  हो,रा  अस्ल  मेहर  हा,  प्र  भारत  के
 क्सी  काने  मे  हुण  हा,  उन  को  जिक्र  क्या  1
 क्या  यह  फासिज्म  की  परिभाषा  हो
 सकती  है?  फिर  उन्होनें  कहाकि  सिविल
 लिवरटीज  नही  हं  इंस आत  को  उन्होने

 दोहराया  लेकिन  बे  भूल  गए कि  सी०  पी०
 एम०  का  राज्य  जब  वेस्ट  बगल मे  चल  रहा
 था,  तोजो  भी  बे  जाते  बे  आज  बोल  रहे  थे,
 वहा  खुले  आम  हो  रही  थी  और  रोज  कत्ल
 की  बाते  सुनाई  देती  थी,  सीनाजोरी  की  बाते
 होती  थी  और  इस  तरह  धणा  का  वातावरण
 वहा  पर  जो  फैलाया  गया  था,  उस  का  अश
 अभी भी  वहा  बाकी  रह  गया  है।  राष्ट्रपति
 जी  के  भाषण  के  बारे  मे  उन्होने  यह  कहा  कि
 वह  प्रत्यक्ष से  कही  दूर  है।  मेरी  समझ  में
 नही  आता  ।  बे  शायद  आकड़े  पढते  नही
 है  और  अगर  पढते हे  तो  उन्हे  भूल  गए

 है  क्योकि  हर  क्षेत्र  मे  प्रोडक्शन  बढा है  ।
 जिन  बानो  को  हम  घिसी-पिटी कहा  करने  है
 और  जो  बाते  शायद  उन्होने  पिछने  वर्ष  कही
 थी,  वही  बाने  उन्होने  आज  भी  कह  दी  है  1
 उन्हे  मालूम  होना  चाहिए  कि  अन्न
 का  प्रोडक्शन  इस  देश  का  1952  मे  क्या  था
 और  सन्‌  197  1  मे  क्या  हुआ।  यह  उन  को
 जानना  चाहिए  कि  हमारा  इलेक्ट्रिसिटी का
 ओशन  पहले  क्या  था  और  अब  क्या  है
 राष्ट्रपति  जी  ने  अपने  भाषण  मे  यह  बताया
 है  कि  हम  विश्नो  इलेक्ट्रिसिटी का  ज्यादा
 ओडक्शन  कर  पायेंगे।  यह  सब  कुछ  उन्होने
 जाग  फर्म  कर  नहीं  कहा  क्योकि  वे  तो  सिर्फ

 FEBRUARY  20,  1975  Motion of  Thanks  364
 on  President’s  Address

 वह  बताने  का  प्रयत्न  करते  रहे  जो  उन  की
 विचारधारा रही  है,  जिससे  देश  मे  सरकार  के
 विरुद्ध  घुसा  उत्पन्न  हो  i  वे  जनता  के  सामने

 काली  तस्वीर  रख  कर  उसके  विश्वास  को
 डिगना  चाहते  है।  (बयान)  मुझे  दुख  ह
 कि  जब  मे  गोपालन जी  बोल  रहे  थे,  तो

 बडे  ध्यानपूर्वक  सुन  रहे  थे,  तब  चुटकी  नहीं
 भरी,  अर्थात्‌  उन्हे  बोलने  दिया  शान्ति  रखी
 यद्यपि  हमे  चिढ  लग  रही  थी  1  आप  चाहिए
 नही,  जरा  समझिए।  मिश्रा  जी  इलाहाबाद
 से  आए  है।  मे  उन  के  विषय  मे  भी  थोडा  सा
 जिक्र कर  दू  क्योकि  यह  बहुत  जल्दी  जल्दी
 उछलते  है।  ये  हमेशा  भारतीय  संस्कृति  की
 चादर  बाढे  रहते  है  और  बे  यह  भी  कहते  है  कि
 भारतीय  सुकृति  की  बे  रक्षा  करने  वाले  एफ

 है।  जब  राष्ट्रपति  जी  अपना  भाषण  देन  के  लिए
 खडे  हुए,  तो  इन्होंने  भारतीय  सिवनी  के  अनु-
 सार  उन  के  भाषण  को  न  सुन  कर  हत्या
 मचाना  शुरू  कर  दिया  ।  क्या  यही  नौजवानो
 से  देश  आशा  करता  है  (व्यवधान) हम  लाक
 सभा  मे  ,  पार्लियामेट  मे  ठीक  प्रकार  व्यवहार
 करे  फा निया मेट  एक  तरह  का  शीशा  या  मै माना
 है  सारी  जनता  काऔर  जो  कुछ  भी  यहा  होगा
 या  जैसा  व्यवहार  राष्ट्रपति  या  अध्यक्ष  के  साथ
 यहा  होगा  उसका  असर  आम  जनना  तथा

 खास  कर  नौजवानो पर  पडता  है।

 थी  जनेश्वर  मिल  उपाध्यक्ष  महोदय,
 मेरा  व्यवस्था का  जश्न  है।  (व्यवधान)

 ड  ०  केलाश  *  जब  तक  डिप्टी  स्पीकर

 साहब  मुझे  नही  कहेगे  ,  मे  नही  बैठना।

 थी  जनेश्वर  मिश्र  *  इन्होने  हम  को

 कहा  कि  हम  भारतीय  संस्कृति  की  बात  करते
 है  और  हमारे  देश  मे  राष्ट्रपति जब  सेन्ट्रल  हाल
 मे  तकरीर  फरमा  रहे  थे  या  फतवा  दे  रहे  थे

 उस  समय  मैं  ने  उन  को  बिस्ट  किया ।
 जब  सदर  मुल्क  का  अहमियत  का  फतवा
 दे,  ती  उस  वक्त  डिस्टबं  नही  करना  चाहिए
 लेकिन  हमारे  देश  के  राष्ट्रपति  भासाम  मे  जो
 उप  चुनाब  आज  होने  बाला  हे  उस  के  लिए

 जाते  हैं।  यहं  क्या  इश  देश  की  संस्कृति  है।
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 यह  जमृहरियत  नही  है।  मैं  कहना  चाहता
 ड्  कि  इस  तरह  के  राष्ट्रपति  के  भाषण  को  हम
 लोग  सुने  या  उस  का  बहिष्कार  न  करे  यह

 संस्कृति  के  अनुरुप  होगा  या  नही  इस  पर  मैं

 आप  की  व्यवस्था चाहता  ह्।

 MR  DEPUTY-SPEAKER  There  16
 no  point  of  order  here.

 शब्  केलाश  उपाध्यक्ष  जो  विरोध

 पक्ष  के  प्रत्येक  व्यक्ति  का  यह  धर्मे  है  कि  जो
 भी  सत्ताधारी  पार्टी  हो  उस  को  हटाए  लेकिन
 किसी  भी  व्यक्ति  का  यह  धर्म  नही  है  कि  वह
 इस  प्रकार  का  राष्ट्रपति  मे  व्यवहार  करे  जिस
 से  कि  वह  अपने  स्वय  के  स्तर  को  नीचे  गिरा
 वे मैं  पि फे आप सैयद  वात  कह  रहा  था

 और  मुझे  मिश्रा  जी  मे  यह  कहना  है  कि  सेंट्रल
 हाल मे  श्री फखरूदीन अली  अहमद”  नहीं
 थे  वे  राग्टपति  के  रूप  मे  वोल  रहे  थे  जिनका
 आरती पद्धति  के  अनुसार  हमे  उनका  आदर
 करना  चाहिए  न  कि  अपमान  1

 आओ जमेश्वरभि्र  और  जब  आसाम गए
 अतो  उस  वक्त  श्री  फपुद्दीन  अली  अहमद  थे  1

 डा०  केलाश  सविधान के श्रनुसार व के  अनुसार  व
 जोइट  सेशन  को  संबोधित  करने  आए  थे।
 रुस  प्रकार  का  आचरण  हमे  नही  करना  चाहिए
 था।  (व्यवधान) अव  यहा  पर  भी  ये  ऐसा
 आचरण  कर  रहे  है।  मन  यह  आशा  थी  कि
 जिम  प्रकार  से  अपनी  कट  आलोचना  घट
 थी  कर  हम  सब  क  सब  चुपचाप  श्री  गोपालन
 को  सुन  रहे  थे  ह  भी  हमे  सुनेंगे  लेकिन  ये
 तो  आग-बबूला मुझे  सुनकर  हो  रहे  है।
 झन  मे  प्रौढ़ता  की  कमी  है  यह  हमार  दुर्भाग्य
 है।  अच्छा  होता  कि  श्री  मिश्रा  यह  समझ
 कर  आते  कि  पा न्या मेट मे  कैमा  व्यवहार

 किया  जाता  है।  जब  मे  बैठ  जाऊंगा  तब
 आप  बोलिए और  उस  समय  आप  मुझे  गाली
 दीजिए,  राष्ट्रपति  जी  को  गालियां  दीजिए
 और  अधीन  मन्नी  जी  को  गालिया  दीजिए,
 (प्रवधान)  ऑफ के  खुन  मे  वह  बह  रहा  है।

 और  मैं  अपना  समय  इस  मैं  नही  बिताना  चाहता।

 on  President's  Address

 भेरी  करबद्ध  प्रार्थना  है  प्रधान  मंत्री  जी
 से  और  पत्नी  मिल  से  कि  वे  सोचें  कि  जिस
 प्रकार  राष्ट्रपति  जी  बडी  बग्गी  मे  बैठ  कर,
 जो  आठ  घोडों  की  बग्गी  है  तथा  जिस  पर
 छत्र  लगाया  हुआ  था  और  पीछे  दो  चपरासी
 चामर  ढालते  हुए,  राजाओ  महाराजाओ की
 तरह  आते  हैं।  क्या  अब  वह  समय  नहीं  आ

 गयाहै  कि  बे  इस  तरह  से  आए  t  इस  पर  हमे
 सोचना  चाहिए  कि  अगले  वर्ष  हम  उन  को
 बडी  सादगी  से  इस  कार्य  के  लिए  लाना  चाहिए
 और  वे  उस  सादगी  को  पसंद  करने।  क्या
 हम  समाजवाद की  तरफ  के  वातावरण के
 अनुकुल  प्राण  बोडो  की  बग्गी  तथा  इस  ठेठ

 को  मानने  है।  मेरा  यह  विचार  है  दस  पर
 मंत्रिमंडल  के  कुछ  सोचना  चाहिए!  मै  यह
 कभी  नहीं  चाहता  कि  क्सी  भी  प्रकार  से
 राष्ट्रपति  जी  की  महिमा  या  गरिमा  कम  हो,
 लेकिन  इस  प्रकार  का  दिखावा  भी  नही  होना
 चाहिए  जिस  से  मेरे  जैसे  एक  तुच्छ  बुद्धि  ले
 को  भी  कुछ  ऐसा  लगे  कि  यह  कुछ  अजीब  सी
 चीज़  हा  रही है। i

 PROF  MADHU  DANDAVATE  We
 are  compelled  to  support  him

 अ  जनेश्वर  मिश्र  हम  लोग  डन  का
 मकान  करते  है।

 डा०  कैला.  समर्थन  करो  तो  अगली
 बातो  का  भी  करो  यह  सीखो।

 राष्ट्रपति जी  ने  अपने  भाषण  मे  कुछ
 ऐसी  बाते कही  है  जिन  का  हमे  दोहराना

 आवश्यक  है।  और  उम  दोहराने  मे  पिछने
 र्ब्स  का  जिक्र  म्ल्यो  की  बढ  तरी  है  1  जैसा  कि
 स्टीफन  साहब  ने  जिक्र  किया  नथा  माननीय
 सभासद  श्री  सतपाल  कपूर  ने  भी  जिक्र  किया
 पिछले  वर्ष  चीजो  के  मूल्य  बढते  चले  जा  रहे
 थे  और  इन्फेक्शन का  असर  श्द्त  पडा  था।
 सब  धारणा  रहे  थे  कि  इस  देश  का  क्या  होने
 जा  रहा  है लेकिन  इस  बल  हमे  देखना  चाहिए
 कि  कैसा  दाता  रण  बदला  अगस्त  1974

 महीने  मे  हमारे  वित्त  मंत्री  जी  ने  कहा  था
 कि  हम  कुछ  पैकेज  प्लान  के  दारा  इम्प्रेशन
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 का  मुकाबिला  करेंगे  तथा  चीजों  के  दामों  को
 बढ़ने से रोकेंगे। से  रोकेंगे  1

 पैकेज  प्लान  के  द्वारा  जो  कार्यवाही की
 गई  है,  मुद्रा  सुनीति  को  काबू  में  नाने  के  लिए
 थो  कदम  उठाए  गए  है  उनका  फल  अब  अवश्य
 मिल  रहा  है।  इस  स्थिति  को  गोपालन  साहब
 भाने  या  न  माने  ।  रिज  जैक  के  पिछले  किन्हीं
 आंकड़ो  को  दे  कर  उन्हों  ने  यह  सिद्ध  करने  की

 कोशिश  की  है  कि  इतना  कंज्यूमर्स  इंडेक्स  बढ़
 गया  है।  लेकिन  सत्य  यह  है  कि  आज  डालडा
 मिलता  है,  साबुन  मिलता  है,  गेहूं  मिलता  है,
 ावल,मिलता हैऔर  मिली  मिलता  है।  दाम

 अवश्य  अभी  भी  कुछ  ज्यादा  है  लेकिन  उन  दामों

 से  बहुत  कम  है  जो  पिछने  बर्ष  थे  ।  कग  वस्तु
 के  दामों  का  बढ़ना  रुक  गया  है  इस  में  कोई
 शक  नही  है।  बल्कि  उन  में  कुछ  वस्तुओं  के
 दामो  मे  कभी  भी  हुई  है।  इससे  इन्कार  नहीं
 किया  जा  सकता  है।  यह  जनना  की  और  मानी
 जाएगी कि  उसने  सहा  किया तथा  सफलता
 मिलने  लगी।

 स्मगल  के  विरूद्ध  भी  कड़े  कदम  उठाए

 गए  है।  गोपालन  साहब  ने  कहा  है  कि  कुछ
 ही  स्मगनर्ज  को  पकडा  गया  है  और  क्यों

 को  पकड़ा  नही  गया  है।  उन्होंने  यह  भी  कहा  है
 कि  कुछ  को  छोड  दिया  गया  है।  मेहरबानी
 करके  यह  दो  चार  नाम  बताएं  जिन  को  पकड़ा
 नहीं  गया  है।  उन  नामों  में  अगर  ऐसे  पाए
 गए  कि  वे  स्मगलिंग  करते  हैं  तो  सरकार  नन्हें
 अवश्य  पकड़ेगी  |  सरकार  द्वारा  जो  कदम  टैक्स
 इवेड्जे के के  विरूद्ध,  हेडिंग  करने  वालो  क  विरुद
 स्पूर्यिन  आटिकल्स  बनाने  वालो  के
 विरुद  उठाए गए  हैं  वे  भी  उपयोगी  सिद्ध
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 अपने  अभिभाषण  में  दिए  हैं।  उन्होंने  बताया  है
 कि  दो  मिलियन  किलोवाट  पावर  कैपेसिटी  को
 1974-76  में  बढ़ाया  जा  रहा  है  भौर  सीन

 मिलियन  किलोवाट  वह  1975-76  में  बढ़ाने
 वाले  हैं।  दस  मिलियन  टन  कोल  निकाला
 जाने  वाला  है।  मे  समझता  हूं  कि  सरकार  यह
 बताए  कि  नान  प्लान  आइटम्स  के  एक्मपेंडीचर

 में  कितना  कम  खर्चे  किया  गया।  जब  आप
 उत्तर  दे  तो  इस  पर  आप  जरूर  प्रकाश  डालें
 जिससे  पता  चले  कि  बचे  में  कितनी  कटौती
 की  गई।  जब  तक  यह  नहीं  बताया  जाएगा
 लोग  यही  समझोगे  कि  सरकार  ने  फिजूल  खर्च
 कम  नहीं  किया।

 अब  मै  कुछ  सुझाव  सरकार  के  सामने
 रखना  चान्ता  है।  मै  चाहता  हूं  कि  लोकपाल

 और  लोकायुक्त  का  बिल  इस  तल  में  नही  तो
 अगले  सन्न  में  अवश्य  पाम  हो  जाना  चाहिए।
 जब  हम  कुरप्शन  के  विरूद्ध  बात  करते  हैं,  इसको
 हटाने  की  बात  करने  है  तो  उसके  लिए  यह
 आवश्यक  है  कि  लोकपाल  तथा  लोक  आयुक्त
 की  नियुक्तियां जल्दी  से  लोकपाल  को  कौन
 प्वाइंट  करें,  भ्रेजीडेट  करे  या  गवर्नर  करे  या
 मुख्य  पत्नी  या  प्रधान  मानती  करे  1  इस  की  चर्चा
 में  मै  जाना  नही  चाहता  ।  मैं  तो  यही  चाहता
 हूं  कि  इस  बिल  को  लाया  जाए  और  इसमें
 नही  तो  अगले  सत्र  मे  उसको  अवश्य  पास  किया
 जाए।

 जब  भी  एडमिनिस्ट्रेटिव डिने  होती  है,  वहीं

 कुरप्शन  की  जड़  है।  इस  वास्ते  इस  डिले  को
 जल्दी  द्र  करना  होगा।  डैमोक्रेटिक  डिसैट्र-
 लाइजेशन  की  बात  हम  करते  हैं।  अधिकारों
 का  भी  विकेन्द्रीयकरण किया  जाना  चाहिए
 सेक्रेट्री  के  अधिकार  डिप्टी  पैक ट्री  को  ओर
 कमिसनर  के  अधिकार  कलक्टर  को  दिए  जाने
 चाहिए  लेकिन  जिन  को  अधिकार दिय  आय

 यदि  वे  अपने  निर्णय  शीघ्र  नही  देते  &  तो
 करप्शन  वैसा  ही  रहेगा।  अफसर  देरी  करने
 में  आनन्द  लेते  हैं  या  निर्णय  देने  से  वे  डरते  हैं।
 मैं  कहूंगा  कि  जिन  को  अधिकार  दिए  गए  है
 उनको  कहें  कि  ईमानदारी  से  गलत  या  सही
 वे  शीघ्र  निर्णय  दिया  करें।  जनता  को  हमें
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 न्याय  दना  है  ओर  करप्शन  के  लिए  मौके

 हमें  नहीं  रहने  देने  हैं  तो  उसक  लिए  ऐसा
 करना  आवश्यक है।  ईमानदारी  से  गलत

 भी  निर्णय  हुआ  तो  उसे  माफ  किया  जाना  चाहिए
 पर  देरी  के  माफ  नहीं  किया  जाए  1

 जहां  तक  इलैक्शन  ला  का  ताल्लुक  है
 में  चाहता  हूं  कि  अपोजिशन  लीडर्ज  को  प्रधान-
 मंत्री  जी  बुलाएं  और  उन  से  सलाह  मशवरा
 करें  और  उन  से  पूछें  कि  वे  इलैक्शन  में  किस

 तरह  का  सुधार  चाहते  हैं  और  सोच  “मझ  कर

 इस  सब  में  वह  कम  से  कम  इस  बिन  को  इंद्रो
 ड्यू.  कर  दें  ताकि  आने  वाले  चुनाव  में  कोई
 हमारे  ऊपर  उंगली  न  उठा  सके,  हमारे  ऊपर
 आप  न  लगा  सके  कि  हमने  फिजूलखर्ची
 इलैक्शन  में  की  है  या  ससे  के  बल  पर  हम  जीत
 कर आए  हैं।

 कई  एजुकेशन  कमिशन  बने  हैं  और  उनकी
 रिपोर्ट्स  आई  21  दिल्ली  प्रशासन  ने  इस

 प्रकार  की  प्रकिया  शुरू  की  है  कि  दसवीं  क्लास
 तक  एग्जैमिनेशन लेने  की  जरुरत  नहीं  है  ।

 वर्ष  भर  विद्याथियों  का  एसेसमेंट  हो  और  बिना
 परीक्षा  के  उनको  अगले  सत्र  में  चढ़ा  दिया  जाए।
 मैट्रिक  में  उनकी  परीक्षा  होगी  1  लेकिन  इसके
 साथ  साथ  वोकेशनल  ट्रैफिक  के  बारे  मे  कुछ
 नही  दिया  जा  रहा  है  ;  कोई  जिम्मेदारी  नहीं
 दी  जा  रद्द  है।  उस  पर  भी  जल्दी  ही  सोचा
 जाना  चाहिए  ।

 अरबन  लैड  सीलिंग  बिल  के  बारे  में  भी
 चर्चा  कई  वर्षों  से  हो  रही  है।  हम  जब  रूरल
 सीलिंग  की  कत  करने  हैं  तो  अर्बन  सीलिंग
 की  आत  नहीं  करते।  अर्बन  लैड  सीलिंग  क्यों
 नहीं  लागू  करते।  यह  बडे  दुर्भाग्य की  आत
 है।  इस  तरह  का  भेदभाव  हमें  जल्दी  मिटाना
 चाहिए।  शहर  वालों  को  ऊंचा  मान  लें  और
 गांव  बालों  को  नीचा  यह  अब  नहीं  चल  सकेगा।
 इस  सत्न  में  या  अगले  सत्र  में  अरबन  लैंड  सीलिंग
 बिल  पास  किया  जाना  चाहिए।

 बिल  टू  पनीर  अनट्वेबिलिटी भी  जो
 वैडिंग  है  उसको  पास  किया  जाना  चाहिए  ।

 on  President's  Address

 हरिजनों  के  साथ  जो  दुष्यंवहार  होता  है  उसको
 रोकने  के  लिए  इसको  पास  करना  बहुत  आव”
 बयक  है।  अगर  हमने  ऐसा  किया  तो  गोपालन

 साहब  जैसे  लोग  जो  आज  इतने  कड़वे  फ्
 भी  हमारी  भूरी  भरी  प्रशंसा  करने  लगेंगे।

 अरुणाचल  प्रदेश,  असम,  मणिपुर,
 हिमाचल  प्रदेश  आदि  जितने  हिलती  एरिया

 हैं  वहां  यातायात की  सुविधायें  अपुन कम  है,
 वहां  न  कारखाने  हैं  और  न  कुछ  और  1  यह
 कहा  जाता  है  कि  वहा  स्टेट  गवर्नमेंट  या
 मौनोपोली  हाउसिस  को  कारखाने  आदि  खोलने
 की  सुविधायें  प्रदान  की  हैऔर  कहा  रै  कि  वे
 वहां  पर  कारखाने  खोले  और  अनेक  प्रकार  को

 सुविधायें  प्राप्त  करें।  लेकिन  इमसे  वे  ऐसे
 क्षेत्रों  में  नही  कारखाने  खोलते  तब  सेंटर  की
 जिम्मेदारी  है  कि  वह  वहां  सेंट्रल  भा जैक् टस  लेजा
 कर  काम  शुरु  करें।  अगर  ऐसा  किया  तो  आइलेट
 सैक्टर  भी  धीरे  धीरे  उस  ओर  आकर्षित  होगा।

 जब  तक  वहां  इनका  स्ट्रक्चर  नहीं  तैयार  होगा
 तब  तक  कोई  आदमी  कारखाने  आदि  लगाने
 के  लिए,  इंडस्ट्री  लगाने  के  लिए  आगे नही  आ

 सकता  है।  इस  वास्ते  उन  इलाकों  को  रेल
 एण्ड  रोड  से  कनेक्ट  करना  बहुत  जरूरी  है
 और  बैल  आजैक्टस्‌  वहां  लगाना  बहुत  जरूरी  है,

 हम  स्वप्न  देखा करते  थे  फाइव
 वीडी  आफ  लाइफ  के  बारे

 भे।सुनते  भी  बहुत  थे  कि  बच्चों  को,

 जो  पार्टी  लाइन  के  नीचे  हैं  या  उमके  आस
 पास  के  परिवारो  के  स्कूलों  में  पढ़ते  हैं  उनको
 मिड  डे  मिल्ज  मिला  करेंगे  1  लेकिन  यह  पूरा
 नहीं  हुआ  है  1  आज  देश  में  कई  गैर  सरकारी
 संस्थायें  हैं  जैसे

 '
 केअर  है  वे  देना  चाहती  हैं

 लेकिन  शायद  उनको  इसका  मौका  नहीं  दिया
 जाता  है  1  राज्य  सरकारें  अगर  मिड  डे  मिल्ज
 पर  खर्चे  करें  तो  हमारे  बच्चों  की  सेहत  ठीक

 होगी  उनकी  बुद्ध  हीक  होगी।  ऐसा  करके  उसके
 मीडिएट  रिजल्ट  भी  सामने  आ  सकते  हैं।
 प्रो०  नूरुल हसन  साहब  बैठ  हैं  -  जब  इसके
 लिए  पैसे  खर्च  करते  के  लिये  कहा  गया

 तो  वह  अपना  हाथ  उठा  देते  हैं,  कहते  हैं  कि  पैसा
 नहीं  मिलता  है  मैं  कहूंगा  कि  आप  लड़ें।  क्यों
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 नहीं  लडते  है।  इस  मे  सारी  पार्लियामेट  का  एक
 एक  मैम्बर  आपके  साथ  है  ।  प्रोटीन  मे  प्लानिंग
 कमिशन  के  पास,  फाइनल  मिनिस्ट्री  के  पास  जाने
 के  लिए  तैयार  है।  कस्लटेटिव  कमेटी  मे  इनकी
 मग  की  गई  कि  आपको  यह  करना  है  ।
 भगवान करे  कि  प्रो०  नुरुल  हसन  साहब  का

 स्तर  कैबिनेट  मिनिस्टर  का  हो  जाए  और
 आप  कैबिनट  मे  लड  सके  और  कह  सके  कि
 इसको  आपको  करना  है  ।  त्रिपाठी  जी  बैठ  है,
 डोम  मिनिस्टर  बैठे  है।  उन  से  मै  आशा  करता
 ह  कि  जिस  का  जनता  पर  डायरेक्ट  असर  होने
 वाला  है  उस  में  किसी  प्रकार  की  कटौसी  वह
 न  होने  दे  1  मिड  डे  मीन  ओर  कारव  नीरज
 आफ  लाइफ  को  अलग  कर  दिया  जाता  हे
 उसको  विल्कुल  भला  दिया  गया  है  ।  पता
 नहीं  होना  चाहिए  |

 मैं  मिडल  आर  श्रीमती  इंदिरा  गाधी
 को  बधाई  पता  ह  कि  उन्होंने  बहुत  दुरस्त
 कदम  उठा  कर  मुद्रा  स्थिति  को  काबू  क्या  t

 इन  शब्दो  के  माथ  स्टिफज  साहब  ने  जा
 धन्यावाद का  प्रस्ताव रखा  है  उसका  मैं
 समर्थन  करना  ह  t  मै  अन्त  मे  कहना  चाहता  ह
 कि  इस  साल  एमा  नही  होना  चाय  जैसे
 हर  साल  होता  है  कि  हम  भाषण  तो  कर  देते
 है  और  करके  बैठ  जाते  है  लेकिन  बाद  मे
 अगले  वर्य  हमे  यही  लगता  है  कि  हम  जहा  थे
 वही  खडे  है।
 MR.  DEPUTY-SPEAKER  Shri

 Jagannathrao  Joshi.
 SHRI  JAGANNATHRAO  JOSHI

 (Shajapur)  1  thought  my  turn  will
 come  tomorrow  1  will  speak  to-
 morrow

 MR  DEPUPTY-SPEAKER  I  will make  it  ४  special  consideration;  but this  1s  not  a  good  practice  that  when a  Member  1s  in  the  House  he  says  ‘I will  speak  tomorrow’.
 It  is  not  a  good  praciice.  Anyway ‘we  can  overlook  that.  You  could  be on  your  feet  and  continue  tomorrow. That  would  have  been  much  better
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 for  you.  You  have  m.ssed  a  very  good
 opportunity.

 Mr.  Rudra  Pratap  Singh.
 थ  स  प्रताप  सिह  (बा राव की)  :

 उपाध्यक्ष  महोदय,  मै  आप  का  हेय  से
 आभारी ह  कि  आप  ने  मुझ  राष्ट्रपति जी
 के  अभिभाषण  पर  विचार  प्रकट  करने  का
 अवसर  दिया  है  ।  माननीय  सदन  मे  हमारे  दल
 की  ओर  से  जो  धन्यावाद  का  प्रस्ताव  अस्तु
 किया  गया  है,  मैं  उस  का  समर्थन  करने  के  लिये
 खडा  हुआ  ह

 सभा  का  अन्तिम  बजट  अधिवेशन  है  1  हम  इस
 आत  की  समीक्षा  करना  चाहते  है  कि  लोक  सभा
 के  1971  के  मध्यावधि  निर्वाचन मे  भारत

 की  महान  जनता  ने  हमारे  दल  को जो  आदेश

 दिया  था.  हमारे  दल  की  सरकार  ने  उम  का
 पालन  किया  है  अथवा  नहीं  ।

 माननीय  सदन  को  स्मरण  होगा  कि
 प्रधान  पत्नी  श्रीमती  इन्दिरा  गाधी  ने  जब
 दल  के

 समाजवादी  दस-सूती  कार्यक्रम को
 कार्यान्वित करना  चाहा  था,  तब  काग्रेस के
 कुछ  नेताओ  ने,  जिन  की  कथनी  और  करनी
 मे  अन्तर  था,  सगठन  के  साथ  विश्वासघात

 किया,  जिम  का  परिणाम  यह  हुआ  कि  दल  का
 विभाजन  हुआ,  और  लोक  सभा  मे  काग्रेस
 का  जो  स्पष्ट  बहुमत  था,  वह  नही  रहा
 साथ  ही  हमारे  दम-सुन्नी  कार्यक्रम  और  हमारी
 समाजवादी  नीतियो  के  अनुसार यहा  पर
 जो  बैठो  के  राष्ट्रीकरण  का  प्रस्ताव  लाया
 गया,  उस  के  सम्बन्ध  मे  र  वॉच्च  न्यायालय  के
 द्वारा  बाधा  उपरिथत  हुई  1  उसी  परिस्थिति
 उत्पन्न  ह  जिस  में  हमारे  दल  की  नेता,
 श्रीमती  इन्दिरा  गाधी,  को  जनता  की  अदालत
 मे  जाना  पडा  जनता  की  अदालत  मे  जाकर
 उन्होने  कहा  कि  हमारे  दल  की  लोकतन्त्र,
 समाजवाद और  धर्म  निरपेक्षता की  जो

 नीति  रही  है,  हम  उस  के  आधार  पर  पुन
 आप  की  अदालत  मे  आये  हैं-हम  देश  में
 समाजवादी  व्यवस्था  कोर्ट  [्  बाह  हैं
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 और  सामाजिक  तथा  आर्थिक  विषमताओं  को
 समाप्त  करना  चाहते  हैं।

 जनता  ने  मतदान  के  द्वारा  काग्रेस  दल
 को  भारी  बहुमत  प्रदान  किया  और  इस  बात
 का  आदेश  दिया  कि  देश  मे  जो  सामाजिक  और

 आर्थिक  विष मनाये  है,  हम  उन्हे  समाप्त  करे  ।

 माननीय  सदन  को  जात  है  कि  उसी  आदेश
 के  अनुसार  हमारे  दल,  और  हमारे  दल  की
 सरकार,  ने  देश  के  बैठो  का  राष्ट्रीयकरण

 किया  और  इस  परकार  से  जो  पूजी  देश  के  चन्द
 परिवारो  की  तिजोरियों  मे  कैद  थी,  वह  देश
 के  जन-जीवन  के  काम  में  लाई  गई  I

 माननीय  सदन  को  यह  भी  ज्ञात  है  कि  उम
 के  प्रवेश  देश  मे  राजा-महाराजाआ को  विशेष
 प्रकार  को  सुविधायें  प्राप्त  थी  और  उन्हे

 विशेष  प्रकार  की  थैलियाँ  दी  जाती  थी  ।  यह

 अंय  हमारे  दल  को  प्राप्त  है  कि  उम  ने  इस
 माननीय  सदन  के  द्वारा  व्यवस्था  कर  के  राजा-
 महाराजाओं की  थालिया  समाप्त  की,  उन  के
 विशेषाधिकार  समाप्त  किये,  और  देंगे  मे

 जो  दो  प्रकार  वकी  नागरिकता थी,  उस  को
 समाप्त  किया  ।

 इस  के  अतिरिक्त  हमारे  दल  की  सरकार
 ने  इस  माननीय  सदन  मे  संविधान  का  24वा

 सशोधन  पारित  कर  के  समाजवाद  का  मार्ग
 प्रशस्त  किया  है  ।  जैसा  कि  राष्ट्रपति जी  के
 अभिभाषण  मे  कहा  गया  है,  शीघ्र  ही  शहरी
 सम्पत्ति  की  सीमा  निर्धारित  करने  के  सम्बन्ध  मे
 एक  विधेयक  लाया  जायेगा  ।  हमे  आशा  है
 कि  उसी  क्रम  मे  आगे  चल  कर  हम  चीनी  मिलों
 का  भी  राष्ट्रीकरण  करेगे।

 कांग्रेस  अपनी  नीति  के  अनुसार  हरिजनों,
 अल्पसंयक, देश  के  सहारा और  शोषित

 अगे  को  विशेष  प्रकार  की  सुविधायें  प्रदान  करने
 के  लिए  निश्चित  रूप  से  कृत-संकल्प  है  ।

 सत्ययुग,  जेता  और  कलियुग  मे-युवा  युगो  तक,

 जो  शोभित रहा  है,  सर्वहारा रहा  है,  हमारे

 दले  कीं  नीति  सस  का  समर्थन  करने,  उस  को
 अल  देने  और  उसे  बराबर  गत  aries
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 स्तर  प्रदान  करने  की  रही  है,  और  हम  उस
 नीति  पर  चल  रहे  हैं।

 माननीय  सदन  को  यह  भी  ज्ञात  है  कि
 हमारी  सरकार  निश्चित  रूप  से  चोर  विज्ञानी,
 काला  बाजार,  जमाखोरी,  मुनाफाखोरी और
 कीमतों  के  बढने  के  विरुद्ध  मख्त  कार्यवाही
 कर  रही  है  t  सरकार  ने  स्मगल  के  खिलाफ
 जो  बदम  उठाये  है,  वे  हंस  बात  के  ज्वलन
 उदाहरण  है  कि  हम  किस  प्रकार  मे  देश  की
 अर्थ-व्यवस्था का  सुधार  बरना  चाहने  2

 इम  के  अतिरिक्त  विकास  कार्यों  के  हेतु

 उपलब्धि  है  1  इस  के  लिए  राष्ट्र  की  नेना,
 श्रीमती  इन्दिरा  गाधी,  को  यह  माननीय  सदन
 और  यह  राष्ट्र  रावन  स्मरण  करे  TI

 अ  जनेश्वर मिश्र  वैज्ञानिको को  नही  ?

 अ  रुद्र  प्रता”  पिह  जहा  तक  विदंश
 नीति  का  सम्बन्ध  है,  भारत  सरकार  की  गुट-
 निरपेक्षता की  नीति  अत्यन्त सफल  रही  है  1
 भारत  ओर  सोवियत  हस  की  शान्ति,  मंत्री
 आर  सहयोग सि  चिरस्मरणीय  रहेगी  ।

 अपने  पडौसी  देशो,  विकासशील  देशो  आर

 समाजवादी  देशो  के  साथ  भारन  के  मंत्री
 सम्बन्ध  निरन्तर  सुख  हो  रहे  है  ।  हमे  विश्वास
 है  कि  व्यक्त  राष्ट्र  अमरीका  भी  भागन  के
 दृष्टिकोण  को  समझेगा और  हमारे  आदर्शों

 उठायेगा।  हमे  आशा  है  कि  चीन  भी  भारत
 के  साथ  अपने  प्राचीन  मंत्री  मसम्बन्धो को
 पुन  स्थापित  करने  की  दिशा  भ  पहल  करेगा

 *

 हमारी  सरकार  राष्ट्र  के  नवनिर्माण  मे  लगी
 हई  है  1  यह  दुख  की  वात  है  कि  इस  समय  जब
 कि  हमारी  सरकार  देश  मे  लोकतंत्र  धर्म-
 निरपेक्षता और  सामाजवाद  की  दिशा  भ,
 सामाजिक  और  आधिक  विषमता को
 शीघ्र  से  शीघ्र  समाप्त  करने  की  दिशा  में
 दुद  कदम  उठाना  चाही  है  उस  समय  देश
 में  जो  पूंजीवादी शक्तियां,  प्रतिक्रियावादी
 शाक्ति,  दक्षिणपन्थी  शक्तियां  और
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 अवसरवादी  शक्तियां  हैं,  उन  स्ब  ने  एक

 गठबन्धन  किया  है  1  जिस  अकार  लोग  सभा  के
 1971  के  मध्यावधि  निर्वाचन  के  समय  इन

 तमाम  दक्षिणपन्थी  और  प्रतिक्रियावादी

 शक्तियों  ने  एक  गठबन्धन बनाया  था,  उसी
 प्रकार  आज  उन्होने  दोबारा  ए।  गन् धन

 बनाया  है  मगर  हम  जानने  है  कि  भारत  की
 महान  जनना  उन  की  नीतियो  सिद्धान्तों,
 आदर्शो  ओर  कार्यक्रमों  को  म्रच्छो  अकार से
 पहचानती  हे  और उन  के  बनावे में  नही
 आने  वाली  हे  !

 माननीय  सदन  की  कार्यवाही ओर  हमारा
 कार्स इस  बात  के  साक्षी  है  कि  पिछने  चार  वर्षों
 मे  भारत  की  महान  जनता  ने  हमे  जो  विश्वास

 और  आदेश  प्रदान  किया  था,  हमने  उसके  अनुसार
 निरन्तर कार्य  किया  है,  ओर  निरन्तर  कार्य

 करते चले  जा  रहे  हैं।  देश  मे  इस  समय  जो
 अतिक्रियावादा और  अवसरवादी  शक्तियां है,
 वे  देश  मे  एक  अराजकता का  eo

 उ6.00  hrs.

 MR  DEPUTY-SPEAKER  Mr.
 Rudra  Pratap  Singh,  you  may  con-
 tinue  your  speech  tomorrow.

 The  Railway  Minister  will  present
 his  Budget.

 SHRI  JYOTIRMOY  308  (Dia-
 mond  Harbour):  Sir,  what  285  the
 Railway  Minister  to  say  about  the  vic-
 timisation  of  the  railway  employees,
 about  those  who  have  been  dismissed?
 Ten  thousand  and  eight  hundred  rail-
 Way  employees  have  been  ijismissed.
 I  would  hke  to  make  a  submission.

 MR  DEPUTY-SPEAKER:  Order
 please,  Iam  ina  difficulty.  I  am
 told  the  Speaker  is  coming  now.  I
 am  not  able  to  attend  to  any  business
 just  now.

 SHRI  JYOTIRMOY  BOSU:  My  only
 submission  is,  let  the  hon.  Railway
 Minister  say  what  he  is  going  to  do
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 with  regard  to  those  railway  employe-
 es  who  have  been  dismissed.

 (Mr.  Speaker  in  the  Chair.]

 16.01  hrs.

 MR.  SPEAKER  Order  please  Plea-
 se  do  not  do  always  like  this  After
 all,  the  Business  of  the  House  has  to
 goon.  I  really  wonder  how  you  do
 Ite  Aiter  all,  the  Railwav  Budget
 must  come  The  functioning  of  the
 Department  has  to  go  on.  When  the
 time  comes,  when  you  discus.  fhe
 Budget  you  can  make  your  proposals;
 you  can  give  your  suggestions

 SHRI  JYOTIRMOY  BOSU:  1.6  the
 Railway  Munister  give  a  clear  indi.
 cation  as  to  what  he  is  going  to  do

 MR  SPEAKER:  May  I  request  you
 to  sit  down?

 He  is  presenting  the  Budget.  What-
 ever  you  want  to  say,  you  may  sey
 at  the  time  when  the  Budget  15  dis-
 cussed.  No  more  please.  I  am  not
 allowing  anybody  When  it  comes  up
 for  discussion,  you  can  raise  it.

 The  hon.  Minister  of  Railway:

 16.02  hrs,

 RAILWAY  BUDGET,  1975-76
 THE  MINISTER  OF  RAILWAYS

 (SHRI  KAMLAPATI  TRIPATHI):
 Mr.  Speaker,  Sir,  I  rise  to  present  the
 Revised  Estimates  for  1974-75  and  the
 Budget  Estimates  for  1975-76.

 Before  I  dea]  with  these  estimates,
 I  would  like  to  recall  the  very  valu-
 able  contributions  made  by  my  able
 predecessor,  Shri  Lalit  Narayan
 Mishra;  in  shaping  the  policy  and
 fortunes  of  Railways  at  a  very  critical
 Period  in  their  history.  During  the
 last  two  years  the  Raflways  had  to
 grapple  with  unparalleled  situations
 not  only  in  industrial  relations  but
 also  in  financial  viability  The  House
 is  aware  of  the  various  measures  that
 have  been  taken  in  the  last  two  budgets
 to  avert  a  serfous  derailment  of  raifl-
 Way  finances,


